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NATIONAL FEDERATION OF SERVICE
COOPERATIVES

*499. Sur1 P. N. RAJABHOJ: Will
the Minister of CommUNITY DEVELOP-
MENT aAND COOPERATION be pleased to
state: N

(a) whether there is any proposal
under Government’s consideration to
form a Naiional Federation of Service
Cooperatives; and

(b) if so, what are the details of
the proposal?

Tee PARLIAMENTARY SECRE-
TARY 10 THE M.NISTER or COM-
MUNITY DEVELOPMENT anp CO-
OPERATION (Smrr S. D. Misra):
(a) No, Sir.

(b) Does not arise.

LARGE-SCALE INDUSTRIAL

UNITs IN DELHI

PROHIBITING

*500. Surt MAHESWAR NAIK: Will
the Minister of HeaLTH be pleased to
state:

(a) whether it is a fact that a pro-
posal ¢o prohibit establishment of
additiona] large-scale industrial units
in Delhi and its suburbs and to deve-
lop industrial areas beyond a 50-mile
radius from the Capital is under
Government's consideration; and

(b) whether any decision has been
arrived at and if so, what is the deci-
sion?

Tue MINISTER or HEALTH (SHRI
D. P. KarmarkaRr): (a) No, Sir.

(b) Does not arise.

PARKING TAX ON MOTOR CARS TN DrLnr

*501. Surt M. P. BHARGAVA: Will
the Minister of TRANSPORT AND Com-
MUNICATIONS be pleased to state whe-
ther any suggestions have been re-
ceved by Government from the Dethi
Municipal Corporation and the New
Delhi Municipal Committee for levy-
ing a parking tax on motor cars park-
ed in certain areas of Delhij?

[ RAJYA SABHA]

‘
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Tue MINISTER or STATE IN THE
MINISTRY or TRANSPORT anb
COMMUNICATIONS (SHRI1 RaJy
BanapurR): No such sugge.tions has
been received.

to Questions

De Luxe TraINs

*502. Surt NIRANJAN SINGH: Will
the Minister of RarLwAys be pleased
to state:

(a) whether all the de luxe trains
on the Indian Railways are to be
provided with special engines with
three firemen and three special fitters
according to an order of the Railway
Board;

(b) if so, whether this order has
been carried out by the Ind an Rail-
ways and their respective Divisions;
and

(¢) if not, how many Indian rail-
ways and their Divisions are not fol-
lowing this order?

Tue DEPUTY MINISTER or RAIL-
WAYS (Sur1 S. V. Ramaswamy): (a)
No.

(b) and (c) Do not arise.
TG Fewl
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{[NaTIONAL WATERWAYS

*503. Surt PAM SAHAI: Will the
Minister of TransPORT AND COMMUNI=
cATIONS be rwased to state:

(a) whether Government propose to
declare any inland waterways as Na-
tional Wate~ways; and

1L 1 English translation.




2629 Written Answers

(b) if so, what action is being taken
in this regard?]

ofcagd qar G RA@A F
e /AT (s 9 @R ) ¢ (F)
Sft wg
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+[Tue MINISTER or STATES m
THE MINISTRY oFr TRANSPORT aAND
COMMUNICATIONS  (Smmr Ray
Banapur): (a) No, Sir.

(b) Does not arise.]
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+[STUDY TOUR BY OFFICIALS TO HUNGARY
AND Russia

*504. Sert RAM SAHAIL: Will the
Minister of TRANSPORT AND COMMUNI-
CATIONS be pleased to state:

(a) whether Shri P, Basu and Shri
Kashi Sharan Misra who were sent by
his Mimistry to visit Hungary and
Russia for the purpose of obtaining
informat on regarding the boats used
in those countries and for familiaris-
ing themselves with the methods of
harnessing rivers and canals, have
since submitted their report; and

[ ] English translation,

[ 20 DEC. 1960 ]

to Questions

(b) if so, what are their main re-
commendations?]
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[RAJYA SABHA]

to Questions 2632
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t[Tee MINISTER orF STATE IN THE

MINISTRY or TRANSPORT aND
COMMUNICATIONS (SErR1 RAJ
Banapur): (a) Yes.

(b) A statement is laig on the
Table of the Sabha.

+[ ] English translation.
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STATEMENT

1. A long term plan be drawn up
within the frame work of the Five
Year Plan and the targets of move-
ment by rail, and IWT (roads, air,
shipping etc.,, where applicable) be
laid down in terms of the Five Year
Period on the basis of the existing or
targeted capacities, Annual, monthly
and fortnightly targets should also be
laid. It is also necessary to ensure a
co-ordinated development of all forms
of transport.

2. IWT should be given preference
for development in North East Region.
Similarly where waterways may be
found suitable for transport purposes
they should be fully exploited.

3. Suitable measures such as lining
of the canals near the water surface,
enlarging or doubling up of the exist-
ing locks, removing or at least reduec-
ing the high toll charges, and provi-
sion of facilities for operation round
the clock should be taken to make
IWT on irrigation-cum-navigation
canals economie,

4. The policy of maintaining and
improving all waterways at Govern-
ment cost as is done in U.S.S.R, and

other advanced countries of Europe
should be followed in India.
8. Government should commence

dredging on rivers in conjunction with
the indigenous system of bandalling
and a predetermined system of spoil
disposal.

6. Channels should be more closely
marked with buoys, shore marks and
lights to do away with pilotage. Large
and conspicuous shore marks should
be positioned in a triangular fashion
so as to provide a double transit to
indicate the extent of a navigable
channel.

7. The provision of heavy stern
anchors suitable for anchoring the en-
tire pusher flotilla heading down
stream is useful in Indian conditions
and may be followed.

[ 20 DEC. 1960 ]

to Questions 2634

8. Hydrojet propulsion and hydro-
foil craft may be tried in shallow
rivers,

9. An independent communication
system i.e, teleprinter lines radio/
recelver/transmitters or radio tele-
phones should be built up for efficient
operations,

10. Semi-automatic  control  and
other labour saving devices should be
introduced on the vessels, to enable
crew strength of the vessels being
reduced.

11. Light alloys should be used in
the construction of the vessels to re-
duce draft.

12. 10 to 15 per cent stock of spares
should be held for periodical repairs
of diesel vessels.

13. The use of conveyor belts should
be experimented for homogeneous
cargo like tea chests, jute bales, food
grains and cement in bags.

14. Wide spread machinisation of
handling is not possible particularly
because production of the required
machiery and facilities for mainte-
nance are inadegquate.

15. Provision of wharves, cranes and
transit sheds at stable sites on rivers
and canals particularly where heavy
packages are to be handled should be
made. Ports should however be
developed when the volume of traffic
is justified and the capital expenditure
is reasonable.

16. The use of concrete pontons as
ferry terminals be considered.

17, River route should be used for
the distribution of refined petroleum
products as far as possible for riverine
destinations.

18. Designs of craft should be stan-
dardised.

19. Facilities such as boating clubs
on reservoirs, passenger terminals,
sanatoria and pleasure resorts be pro-
vided on river banks to make people
water minded.]
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ACQUISITION OF LAND FOR THE EXECU-
TION OF PLANS IN DELHI

( Smrr JUGAL KISHORE:

| Surr BANSI LAL:

| Trakur BHANU PRATAP
[ SINGH:

Will the Minister of HEeaLTH Dbe
pleased to refer to the answer given
to Unstarred Question No 21-B in the
Raijva Sabha on the 6th May, 1958 and
state:

*505.

(a) how much land Government
have a~quired and developed so far
out of 3097-34 acres proposed to be
acquired wide notificat on No, F. 15
(84) 57 LSG dated the 3rd September,
1957 issued under Sec. 4 of the Land
Acquisition Act by the Chief Com-
missioner, Delhi;

(b) how much land was utilised for
the Government housing scheme and
how much for sale to the publc in
Pplots for house building purposes;

(c) what is the market value of the
land in question and the price of the
plots per square yard in the colonies
round about Delhi at present; and

{d) the total amount of compensa-
tion Government have paid or will
‘have to pay for the acquisition of this
land?

Tug MINISTER oF HEALTH (SHRr
D. P. KarmARKAR): (a) to (d). The
dnformation is being collected and will
be laid on the Table of the Sabha.

SALE OF SUGAR BELOW CONTROL PRICE

*506. SHrI ANSARUDDIN AHMAD:
Will the Minister of Foop AND Agrr-
CULTURE be pleased to state:

(a) whether his attention hag been
drawn to the statement of the Bengal
Sugar Merchants Associat on publi~
-shed in the Statesman of the 20.h
September, 1960 to the effect that
sugar was being sold in Calcutta at
prices below the controlled price; and

[RAJYA SABHA]

to Questions 2636

(b) whether it is a fact that all
sugar manufacturers are producing
broad grain sugar thereby sacrificing
the quality?

Tue DEPUTY MINISTER or FOOD
ANe AGRICULTURE (Sumr A. M.
THOMAS): (a) Yes, Sir. T have seen
the news item teferred to.

(b) No, Sir.

COMBIND SENIORITY LIST OF WIRELESS
OPERATORS OF THE NORTHERN RAILWAY

*507. Dr. A. N, BOSE: Will the
Minister of RarLways be pleased to
state:

(a) whether it is a fact that the
combined seniority list of wireless
operators on the Northern Railway
has not yet been finalised;

(b) whether junior wireless opera-
tors have been officiatng as wireless
inspectors since the time of regroup~

ing (1952) on divisional or local
seniority basis;
(c) if so, what are the reasons

therefor; and

(d) when this irregularity is likely
to be remedied?

Tue DEPUTY MINISTER or RAIL-
WAYS (SHrI S. V. Ramaswamy): (a)
Yes, Sir,

(b) Promotions of Wireless Opera-
tors as Wireless Inspectors have been
made on a Divisional basis for want
of an all-Railway seniority list of
Wireless Operators,

(c) and (d). It was decided that, in
drawing up the combined senior'ty
list of Wireless Operators, staff of the
er-N. W. Railway should be given
credit for broken periods of service
rendered by them as Wireless Opera-
tors on the ex-N.W. Railway. Since
the service records of some of these
men had not been received from
Pak stan, declarations had to be ob-
tained from them regarding such
periods of service. These declarations



2637 Written Answers

had to be subjected to detailed seru-
tiny before being accepted. However,
almost all the declarations have been
scrutinized by now and the combined
seniority list is expected to be notified
within a month or two.

PROFESSOR OF PATHOLOGY IN THE LADY
HarpinGE MebpicAL COLLEGE

*508. Dr. SurIMATI SEETA PAR-
MANAND: Will the Minister of
HeaLTH be pleased to state:

(a) whether the post of Professor
of Pathology in the Lady Hardinge
Medical College for Women, New
Delhi was advertised;

(b) if so, how many applications
were received from men and women;
and

(c) who was appointed as a result
of the advertisement?

Tue MINISTER oFr HEALTH (SHRI
D. P. KARMARKAR): (a) Yes, Sir.

(b) Five applications from men and
one from a woman candidate were
received.

(c) Dr. Sharad Kumar was appoint-
ed.

TEACHING ARRANGEMENTS AT THE Lapy
HARrDINGE MEDICAL COLLEGE, NEW DELHI

*509. Dr, Smrrmari SEETA PAR-
MANAND: Will the Minister of
HeaLtH be pleased to state:

(a) whether the Principal, Lady
Hardinge Medical College, New Delhi
" received complaints from the students
about the lack of proper teaching ar-
rangements as their Professor and
Reader of Physiology have both been
away on study leave abroad during
the whole academic year; and

(b) if so, what is the reason for
allowing two senior-most teachers from
the same department to proceed on
study leave during the college term?

Tae MINISTER or HEALTH (SHrr
D. P. KaRMARKAR): (a) No, Sir,

816 RS—3.

[ 20 DEC. 1960 ]

to Questions 2638

(b) The teaching programme in the
Physiology Department is going on
according to schedule with the assis-
tance of the Professor of Physiology
of the Maulana Azad Medical College,
New Delhi. Moreover, the Reader in
Biochemistry is also assisting in the
teaching programme of the Physiology
Section,

ALLEGED LOSS OF PUBLIC MONEY IN
SourH ANDAMAN

*510. SurimMATI SAVITRY DEVI
NIGAM: Will the Minister of Foob
AND AGRICULTURE be pleased to state:

(a) whether it is a fact that in the
South Andaman Forest Division a
tramway line was laid about a year
back in ‘Meilic Telik’ area or near-
about, at a cost of about Rs. 40,000 and
later on the line was removed with-
out using it for extraction of timber;
if so, what are the reasons for such
action; and

(b) what action Government pro-
pose to take against the officers res-
ponsible for this loss of public money?

Tue MINISTER or AGRICULTURE
(Dr. P. S. DEsHMUKH): (a) A tram-
line was laid in that area in 1958 at an
estimated cost of Rs, 24,044 for extrac-
tion of timber. Extraction started in
September, 1958 and 4,947 tons of
timber were removed and transported
over this line. As the extraction camp
was closed down in November, 1959
and as the PW.D. is constructing a
road in this area, the tramlines which
are usable elsewhere are being remov-
ed,

(b) Does not arise.

HoLb-UP OF TRAFFIC AT THE LEVEL CROS-
SING IN CHANDA

*511. Sarr M. D. TUMPALLIWAR:
Will the Minister of RaLwAys be
pleased to state:

(a) whether it is a fact that traffic
is held up at the level-crossing in
Chanda for hours; and
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(b) if so, whether Government
propose to take up construction of an
over-bridge there during the Third
Five Year Plan?

Tae DEPUTY MINISTER or RAIL-
WAYS (Smrr S. V. RaAMASWAMY):
(a) and (b). The traffic is not held
up for hours at a time but for short
durations only. A proposal, however,
has been received from the Govern-
ment of Maharashtra for replacing the
level crossing at the Balharshah end
by a road overbridge during the Third
Five Year Plan. The scheme will be
finalised as soon as the State Govern-
ment indicate the year in which they
could make provision of funds in the
State budget to meet their share of the
cost, under the extant rules,

Written Answers

DEATH OF A PERSON AT THE SEWANAGAR
DISPENSARY DUE TO PENICILLIN INJECTION

*512. Surr R. P. N. SINHA: Will
the Minister of HEaLTH be pleased to
state:

(a) whether it is a fact that a per-
son named Chandra Prakash died on
the 4th December, 1960 after taking
a penicillin injection at the Sewanagar
Dispensary, New Delhi;

(b) if the answer to part (a) above
be in the affirmative, what were the
circumstances under which the above
person died; and

(c) whether any enquiry has been
made into the matter; if so, by whom?

Tre MINISTER or HEALTH (Smrr
D. P. KarMARKAR): (a) It is a fact
that a person named Chandra Prakash
died on the 3rd December, 1960 at the
Safdarjang Hospital. The cause of
the death was attributed to ‘Anaphy-
lactic Shock’ consequent upon the ad-
ministration of penicillin.

(b) On the 3rd December, 1960 at
about 6-45 p.m, Shri Chandra Prakash
visited the Contributory Health Ser-
vice dispensary, Sewanagar with the
complaints of fever, cough and pain
in the right side of chest. Suspecting
early ‘“Pneumonia” and after ascer-
taining that the patient is not allergic

[RAJYA SABHA]

to Questions 2640

to penicillin, the Medical Officer ad-
ministered Streptopenicillin injection
to Shri Chandra Prakash. At about
7.10 p.m., the condition of the patient
became very serious and the Medical
Officer who administered the injection
was called. Considering the serious-
ness of the illness, Shri Chandra
Prakash was taken to the Safdarjang
Hospital where he died after ten
minutes,

(c) As all possible medical care and
treatment were given to Shri Chandra
Prakash, no formal enquiry into his
death is called for.

AD HOC PROMOTIONS IN THE SOUTHERN
RamLway

*513. SHort M. S. GURUPADA-
SWAMY: Will the Minister of RAIL-
wWAYs be pleased to state:

(a) the number of ad hoc promo-
tions which have been made in the
Southern Railway during the last two
years; and

(b) whether there are cases where
ad hoc promotions are continued even
after 5 selected panel is formed?

THE DEPUTY MINISTER oF RAIL-
WAYS (SHR1I SHAH Nawaz KHAN):
(a) and (b). The information is being
collected and will be laid on the Table
of the Sabha.

PromoTIiON oF Crass III sTAFF TO
Crass II IN THE RAILWAYS

*514. Surp1 M. S. GURUPADA-
SWAMY: Will the Minister of RaIL-
WAYs be pleased to state:

(a) whether uniform standards
have been set up on different railways
for the promotion of Class III staff to
Class II; and

(b) if so, what are they?

Tue DEPUTY MINISTER or RAIL-
WAYS (SHrr S, V. Ramaswamy): (a)
and (b). Class III candidates for pro-
motion to Class II are judged from the
point of view of professional ability,
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service record, personality and integ-
rity. To ensure that the persons
selected possess the requisite qualifica-
tions and come up to the requisite
standard, these selections are entrust-
ed to high level committees consisting
of 4 officers including the Head of the
Department concerned, and the Head
of the Personnel Branch. By the very
nature of things, it is not possible to
specify in formal terms the standard
to which candidates are expected to
conform.

FILLING UP OF VACANCIES OF ASSISTANT
PERSONNEL OFFIcERs CLAsg IT

*515. Surr M. S GURUPADA-
SWAMY: Will the Minister of RAIL-
wAYs be pleased to state:

(a) the procedure adopted by the
different Railways in filling up the
vacancies of Assistant Personnel Offi-
cers Class "I;

(b) whether it is a fact that steno-
graphers on the Southern Railway
have been promoted to the Cadre of
Class II Personnel Officers; and

(¢) whether similar promotions have
been made on the other Railways?

Twe DEPUTY MINISTER or RAL-
WAYS (Surr S. V. Ramaswamy): (a)
Posts of Ass’stant Personnel Officers
are general posts, for which Class II”
staff of other than the Personnel
Branch as well as staff of the Personnel
Branch are eligible.

The posts are filled by selection from
amongst eligible staff who wish to be
considered, The Selection Committee
consists of 4 Heads of Departments
including the Chief Personnel Officer.

(b) Yes, Sir.
(c) Yes, Sir; on a few other rail-
ways.
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to Questions 2642

(%) et @ & & o
AEE faam & Fm w3 any w9-
T #r e (¢) gexe~Xs,
(R) ts-4g,  (3) feuE~%o,
AT () 2e%o—S ¢ & ey ; AR

(@) sax fag 18 awi & faoet
g% TEEw g feaR I Fre aw
foar w3 ?

T[EMPLOYEES WORKING IN TELEPHONE
DEPARTMENT IN DELHI STATE

*516. SHrr KISHORI RAM: Wil
the Minister of TRANSPORT AND CoM-
MUNICATIONs be pleased to state:

(a) the number of employees work-
ing 'm the Telephone Department in
the Territory of Delhi in the years (i)
1957-58, (ii) 1958-59, (iii) 1959-60 and
(iv) 1960-61; and

(b) the number of trunk calls book-
ed by the Delhi Trunk Exchange dur-
ing the above mentioned years?]
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+[ ] English translation,
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+[Tue MINISTER or TRANSPORT
AND COMMUNICATIONS (Dmr, P.
SUBBARAYAN): (a) and (b) A state-
ment giving the information is placed
on the Table of the Sabha.

%,01,55%

STATEMENT
Number of employees working in the Delki
Telephone District
Years Total
Strength.

1957-58 2,363
1958-59 2,592
1959-60 . . . 2,842
1960-61 (as op 30-11-60) . 3,002

Number of trunk calls booked by the Delhi

Trunk Exchange
No. of Booked
Years out-going
Calls

1957-58 10,823,677
1958-59 I11,31,132
1959-60 12,22,549
1-4-60 10 30-11-60 . 8,01,884]

DAaMAGE To THE TAwa RaimLway
BRIDGE

*517. SHrRr NIRANJAN SINGH: Will
the Minister of RAILWAYs be pleased
to state:

(a) whether Government have re-
ceived complaints about the damage

——

+[ 1 English translation.

[RAJYA SABHA]

to Questions 2644

caused to the Tawa Railway Bridge
on the Itarsi-Allahabad section of the
Central Railway; and

(b) if so, what action has been
taken by Government to repair the
same?

Tae DEPUTY MINISTER or RAIL-
WAYS (SHR1 SHAH Nawaz KHAN):
(a) No, Sir, There has bheen no
damage to this bridge.

(b) Does not arise in view ot (a)
above.

MID-RAILWAY STATIONS TO BE CONSTRUC-
TED BETWEEN ITARSI AND JUBBULPORE

*518. Surr NIRANJAN SINGH: Will
the Minister of RArLwAvs be pleased
to state:

(a) the number of mid-railway
stations which are to be constructed
between Jubbulpore and Itarsi on the
Allahabad-Itarsi section of the Cen-
tral Railway;

(b) what will be the cost of their
construction; and

(¢) whether they will be open for
passenger traffic also?

THe DEPUTY MINISTER or RAIL-
WAYS (SHRI S. V., RaAMAsSwAMY): (a)
Seven crossing stations.

(b) About Rs. 33'05 lakhs,

(c) Proposals for opening of 4 of the
stations for passenger traffic are
under examination,

POWER PLANT AT CAMBAY

*519. SHrr K. S. CHAVDA: Will
the Minister of IRRIGATION AND POWER
be pleased to state:

(a) whether certain American in-
terests have approached Government
for setting up a power plant at Cam-
bay;

(b) if so, with what result; and
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(c) in what way the proposed
power plang is expected to help the in-
dustrial development of the State of
Gujarat?

Tae DEPUTY MINISTER ofF IRRI-
GATION anp POWER (SHr1 J. S, L.
Harer); (a) and (b) No, Sir. The
Project has been posed for American
assistance.

(¢) The power station is intended to
serve the combined power require-
ments of the Saurashtra and North
and South Gujarat areas, in conjunc-
tion with the other power stations in
these areas.

LACK OF MILK SUPPLY IN DELHI ON THE
6TH DECEMBER, 1960

*520, Surt BHUPESH GUPTA: Will
the Minister of Foop AND AGRICULTURE
be pleased to state:

(a) whether it is a fact that hun-
dreds of Delhi citizens had to go with-
out milk supply on the 6th December,
1960; and

(b) whether it is a fact that the
shops under the Delhi Milk Supply
Scheme had been closed without prior
notice to customers on that day?

Tee DEPUTY MINISTER orF AGRI-
CULTURE (SHr1i M. V. KRISHNAPPA):
(a) Milk was not drawn against 680
Milk Cards out of a total of 26,627
Cards on the morning of 6-12-1960.
As regards cash purchases, they gene-
rally draw their supplies within a
short time after the opening of the
Depots.

(b) No. Due notice that the Milk
Depots of the Scheme would be closed
at T a.m. instead of at 7-30 A.M. on
the 6th December, 1960 was given,

*521 and *522. [Withdrawn.]
arqafaw afeisAal & d99 § woat
& figedt & ax-smag

Ros. st Aarafeg AW ;AT
arafas fawma @ age w4 g
TN Fr FIr w4 fF

[ 20 DEC. 1960]

to Questions 2646

(F) ¢ T & 3¢ W, §8%0
aF qrEtfas fawg qur ggFR A=y
g fag, TWEgE, ST ART WX
W AT AT FHI B ATRIAE
qf@rsm graet Aqraet o R
qx, qftgx wifs ¥ 19

(@) g7 ¥ & foax o=, afoer
mfz et 8§ w9 ™ g9 fea
Faa g F fgedy wqER A
L IEY

(7) ¥ar ®15 T sgIEAT AT A
Wre v ufrs & g wodiar geordt
T qaqr 1 g & w9 g e
F1 fgt wqaR wg wew 907 )

+[CORRESPONDENCE WITH STATES IN
HINDI REGARDING COMMUNITY PROJECTS

278. Surt NAWAB SINGH CHAU-
HAN: Will the Minister of CoMMU-
NITY DEVELOPMENT AND CO-OPERATION
be pleased to state:

(a) the number of letters and cir-
culars, etc. sent by the Ministry of
Community Development and Co-
operation to the Governments of Bihar,
Rajasthan, Uttar Pradesh and Madhya
Pradesh during the period from 1st
January to 31st August, 1960 on mat-
ters relating to community projects;

(b) how many of these communica-
tions were sent in Hindi or with how
many of them their Hindi versions
were provided; and

(c¢) whether any arrangements are
being made so that in future the com-
munications to these State Govern-
ments are sent either in Hindi or their
Hindi versions are provided along
with them?]

[ ] English translation.
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qrptfaw faww agqr @@ 99
WAt (st aito gwo qfa) : (F)

ST FT ATH q=t, afa=i

orfe #Y geat

fagre eey

EA 2. 1 T $,0%%

IAT WIT . §,Q9%

e ST LR
(@) 1§ agih

(1) ¥¥ 4Y wgafs F ART
fawti® 39 7 7 250 (T 7w wfvear
feaiw o 7€ Q250 ¥ whifew) & fa=r-
fir firg g fyfrs sefras Samg, st
g fau @, gamay wfas ona-
T qHY QMO AA-AY qAN F qT9-
grg  fg=r &1 99w AT qgaT
ST |

t[Tus DEPUTY MINISTER oF
COMMUNITY DEVELOPMENT AND

CO-OPERATION (SHRI B. S
MurTHY): (a)

No. of letters,

Name of State circulars etc.

issued
1. Bihar - 994
2. Rajasthan 1,025
3, Uttar Pradesh 1,176
4. Madhya Pradesh . 939
(b) None.

(c) The use of Hindi in addition to
English will increase progressively as
the various preparatory measures en-
=visaged in the President’s Order, dated
the 27th April, 1960 (published in the
Gazette of India, dated the 7th May,
1960) which have been taken in hand
become more effective in due course.]}

[RAJYA SABHA]

to Questions 2648

W & daer § Todt ¥ fgdt &
TH-STTETT

Red. it mamafag wgw: Far
vy qqr vy @A 77 SO & AT
FT 19 -

(%) ¢ a0 ¥ 3¢ Y, 18%0
IF @ a7 iy wEAw g faE,
TSI, IAT  TIW AW A% F9W
T AT FY T GEEHT qIHAT T
frad o2, ottty mfs w9

(&) g7 # & foqa ox, ofwy
mig fgedy ¥ 99 @ wgar fegdl &
qrg I F7 gy smaE d§ T g
L {vd

(W) =TT ®E GET sgEEdT A ST
wre & wigsy ¥ 37 qoarar g@d
Aoy gray fG & a9 S M
SFT fg ) oA ay W 5 !

+]CORRESPONDENCE WITH STATES IN
HINDI REGARDING FOQOD

279. Surt NAWAB SINGH CHAU-
HAN: Wil the Minister of Foop AND
AGRICULTURE be pleased to state:

(a) the number of letiers and cir-
culars ete, sent by the Ministry of
Food and Agriculture to the Govern-
ments of Bihar, Rajasthan, Uttar Pra-
desh and Madhya Pradesh during the
period from 1st January to 31st
August, 1960 on matters relating to
food;

(b) how many of these communica-
tions were sent in Hindi, or with how
many of them their Hindi versions
were provided; and

(c) whether any arrangements are
being made so that in future the com-
munications to these State Govern-
ments are sent either in Hindi or their
Hindi versions are provided along
with them?]

+[ ] English translation.
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(7) @R gra fRatfe s
& AT FTIAE 3T o1 @rE o

t[Tae DEPUTY MINISTER or
FOOD anp AGRICULTURE (SHrr
A. M Taomas): (a) The number of
letters, circulars, etc. addressed to
these State Governments, mcluding
authorities subordinate to the State
Governments, was 2,018

(b) 8

(c) Action 15 being taken on the
lines of p.ulicy laid down by the Gov-
ernment ]

Tqd ot wrfeEt ¥ dafya Gt
wawl w1 fgedt / @ fopay s

3zo. &Y waatag g owq
ey qu @aw A 7g q@ry F FW
4 fF

(%) =g s syafEr &
¥39 w@T q fFge wRm, ofww,
Mfeg mfs ¢eco # g7 gurdr o
qfeag® qur 9L qAT@g ¥ Ay
fFT T AT IT A A Ay oy ¥
faerer 73 ; WX

(@) 37 s9=0fe § og wafy &
fras wmags, oifss oife = @
wieg g3 ; ¥R 99 9% fRE 3 fead
frotr 9 ferdY & afew R
@ ?

£

[ 20 DEC. 1960 ]

to Questions 2650

+[ SSUE OF INSTRUCTIONAL ORDERS IN
HiINDI RELATING TO CrAss IV
EMPLOYEES

280. Sur1 NAWAB SINGH CHAU-
HAN: Will the Minister of TRANSPORT
AND COMMUNICATIONS be pleased to
state:

(a) the number of orders, circulars,
notices etc. relating to Class IV em-
ployees in the Mmistry of Transport
and Communications wh ch were issu-
ed during the first half of the year
1960 and how many of them were
1ssued 1n Hindi; and

(b) the number of applications and
petitions, etc. received in Hindi from
these employees during the same
period and the number of decisions
taken on them which were com-
mun cated to them in Hindi?]

afcag aan q=e /=t ( To Yo
geaRTEA) ¢ (F) 291 57 ¥ 3 gy
¥ Sy 53 99 )

(@) *3 1 37% ¥ fwdy w1 Y

e fgedr # = faar

*wy gh A1 A e
agr g

t[Tre MINISTER or TRANSPORT
AND COMMUNICATIONS (Dr, P Sus-
BARAYAN): (a) 11. Out of them two
were tssued i Hindi.

(b) 3*. None of them was replied to
in Hindi,
*This does not include leave applica-
tions,]
auifar faww w4 qEgww WA
R/ e gt a=
Iy ot Aqrareg WAEE o wy
amafar fagm  aqrEgE W
Tg AT T FYT F {F :

(%) armafas faamm T Teac
qAEG TAT  IYD gHEAg FA@AT H,

+[ 1 English translation
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Re%0 @Y AAA FHIAY F feedy & @
frad oF qreq gF 5 W

(') 37 a1 ¥ ¥ fwgat w1 39%
(2) feedr % qar () wasfhv & faan
g7 !

1 [COMMUNICATIONS IN HINDI RECEIVED
IN THE MINISTRY OF COMMUNITY [DEVE-
LOPMENT AND CO-OPERATION

281. SHrt NAWAB SINGH CHAU-
HAN: Will the Minister of Commu-
NITy DEVELOPMENT AND CO-OPERATION
be pleased tg state:

(a) the total number of communi-
cations received in Hndi in the Min-
istry of Community Devel pment and
Co-operation and its attached offices
during the first half of 1960; and

(b) the number of those letters
which were replied to (i) in Hindi
and (ii) in English?]

araTias faswm T agwTe IRt
(st o gmo qfA) : (F) wev

(@) w3odi & va<fed i faa
TF | WY N F IATATAY H 57 w7 |
AT g F R A IAT AR A
g

+[Tee DEPUTY M NISTER oF
COMMUNITY DEVELOPMENT aND
CO-OPERATION (SHRI B. S.
MurTHY): (a) 544.

(b) Replied in Hindi—53; replied
in English—244,

No reply was called for in the case
of the rest.}

ELECTRIC AND DIESEL RAILWAY ENGINES

282. SHrr B. N, BHARGAVA: Will
the Minister of RalLways be pleased
to state the number of electric and
diesel railway engines which are at
present running on railway lines in
India?

+[ 1 English translation,

[ RAJYA SABHA]
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Tae DEPUTY MINISTER orF RAL-
WAYS (SHRi S. V. RAMASWAMY):
There are at present 110 Electric locos
and 177 Diesel locos on the Indian
Railways,

to Questions

THIRD CLASS SLEEPING COACHES FOR
LADIES

283. Surt B. N. BHARGAVA; Wil
the Minister of Ramwways be pleased
to state:

(a) whether there are any third
class sleeping coaches on any of the
Railways reserved exclusively for
ladies;

(b) if not, what are the reasons for
the same; and

(c) whether Government propose to
consider the question of reserving
such coaches in future?

Tue DEPUTY MINISTER or RAIL-
WAYS (SHrI S. V. Ramaswamy): (a)
No.

(b) Six sleeping berths in one of the
bays of these sleeper coaches have
been set apart for the exclusive use
of the ladies. Wherever justified, one
more bay can be provided for the ex-
clusive use of the ladies, These
arrangements are expected to meet the
exist ng as well as the anticipated de-
mand for third class sleeping berths
exclusively for lady passengers,

(c) No, in view of what has been
stated in (b) above.

ENTRY INTO THE RAILWAY COMPART-
MENTS BY ILLITERATE PEOPLE

284, SurT B. N, BHARGAVA: Will
the Minister of RAILWAYS be pleased
to state:

(a) whether Government are aware
that illiterate people with a third class
ticket often enter and travel in the
second class compartments due to
ignorance;

(b) whether Government are aware
that several years back such was not
the case as the outer portion of the
different classes &f bogies was painted
w th different colours to make it clear;
and
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(¢) whether Government propose to
resort to different colouring of the
outer portion of bogies of the differ-
ent classes.

Tue DEPUTY MINISTER oF RAIL-
WAYS (SHRI S. V, Ramaswamy): (a)
Cases where illiterate persons holding
third class tickets were found travel-
ling in second class have been very
few.

(b) No, Sir.
(¢) No, Sir.

RESERVATION OF SLEEPING BERTHS IN
THE SECOND CLASS

285. Surr B, N, BHARGAVA: Will
the Minister of RaiLways be pleased
to state:

(a) the reasons for the non-reser-

vation of sleeping berths for night
journey in the Second Class;
(b) whether Government propose

to introduce the system of reservation
of sleeping berths in the Second Class
for the convenience of passengers;

and
(c) whether Government propose
to introduce Second Class sleeping

coaches on any of the Railways; if
not, why not?

Tae DEPUTY MINISTER or RAIL-
WAYS (Surr S. V. RAMASWAMY):
(a) Second Class accommodation is
being gradually withdrawn from
Indian Railways, and further it is
considered that the existing and pro-
posed sleeping berths in the Aircon-
ditioned, First and Third Classes
genera'ly meet the needs of passen-
gers for such accommodation,

(b) No.

(¢) No, in view of the answer to
part (a) above.

[ 20 DEC. 1960 ]

to Questions 2654

WIRE FENCING ON BOTH SIDES OF
RAILWAY LINES DURING THE
THirp FIVE YEAR PrLaN

286, Surt B. N. BHARGAVA: Will
the Minister of RaiLways be pleased
to state whether Government propose
to take up the question of wire
fencing on both sides of railway lines
during the Third Five Year Plan?

Tue DEPUTY MINISTER ofF RAIL-
WAYS (SHrt S. V. RAMASWAMY):
No Sir. Wire fencing which in early
days of Railway Construction was
being provided on both sides of Rail-
way lines had proved to be ineffec-
tive as a barrier against stray cattle
and trespassers due to the wires
being cut frequently and gaps made,
This practice has, therefore, been
given up several decades ago. At
present fencing is provided only at
level crossings, important stations and
other locations where it is considered
essential and can be maintained in a
proper condition,

PRODUCTION OF HYBRID MAIZE

287. Sur1 B. N, BHARGAVA: Will
the Minister of Foop AND AGRICULTURE
be pleased to refer to paragraph 1°'2
on page 38 of the Report of the Min-
istry of F¥ood and Agriculture
(Department of Agriculture) for 1959-
60 and state:

(a) whether a scheme for the pro-
duction of hybrid maize has been
formulated by Government under the
Co-ordinated Maize Breeding Scheme;
and

(b) if so, what are the main
features of the scheme?

Tue MINISTER or AGRICULTURE
(Dr. P. S. DesHMUKH): (a) and (b)
Yes, a scheme for the production of
hybrid maize seed, on commercial
lines, has been formulated by a
Special Committee appointed by
Government for the purpose. Details
of the scheme are, however, still
under consideration,
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COST OF CONSTRUCTION WORK AT DELHI
ZOOLOGICAL PARK

288. Surr B. N. BHARGAVA: Will
the Minister of Foop AND AGRICULTURE
be pleased to state:

(a) the amount so far spent on the
construction work at the Delhi Zoolo-
gical Garden; and

(b) the total cost of construction
to be incurreq for the completion of
the work?

Tue MINISTER or AGRICULTURE
(Dgr, P. S. DESHMUKH) : (a)
Rs. 34,15,482:62 has been spent up to
the end of October, 1960.

(b) About Rs. 160 lakhs for com-
pletion of the project in all respects
according to the present plans and
designs.

CENTRAL INSTITUTE OF FISHERIES
EpucAaTiON

289. Surt B. N. BHARGAVA: Will
the Minister of Foop AND AGRICULTURE
be pleased to state:

Government  have

(a) whether
Institute of

established a Central
Fisheries Education; and

(b) if so, how many Fisheries
Development Officers have been
trained in the Institute during the
current year?

Tue DEPUTY MINISTER oF
AGRICULTURE (SHRI M. V.
Krisanarpa): (a) It has been decid-
ed to establish the Central Institute
of Fisheries Education in Bombay. It
is hoped to start the first {raining
course from the 1st July, 1961.

(b) Does not arise,

GRANTS-IN~AID TO FARMERS’
ORGANISATIONS

290. Surr B. N. BHARGAVA: Will
the Minister of Foop AND AGRICULTURFE
be pleased to state the purpose for

[RAJYA SABHA]
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which the grants-in-aid are given
by Government to farmers’ organisa-
tions?

Tre MINISTER or AGRICULTURE
(DR, P. S. DesaMuUKkH): The grants-
in-aid are given to farmers’ organisa-
tions with a view to promoting their
activities connected with mobilising
farmers’ co-operation in stepping up
food production and spreading farm-
ing education, Generally the aid is
intended to be utilised on the follow-
ing items:—

(a) Central Office.
(b) Publicity.

to Questions

(c) Farmers’ conventions and
exhibitions.
(d) All India regional and

district seminars.

DEMANDS OF THE DELHI PRADESH
MoTor TRANSPORT UNION

291. Surt B, N. BHARGAVA: Will
the Minister of TRANSPORT NND CoM-
MUNICATIONS be pleased to state:

(a) whether the Delhi Pradesh
Motor Transport Union recently sub-
mitted its main demands to the Chief
Commissioner, De’hi;

(b) if so, the nature of the de-
mands; and

(c) the action taken by Govern-

ment thereon?

Tee MINISTER or STATE IN THE
MINISTRY or TRANSPORT AND
COMMUNICATIONS (SHRI Ras
Banabur): (a) Yes.

(b) The main demands are given
in the attached statement.

(c) The demands are under consi-
deration by the Delhi Administration.

STATEMENT

(i) Parking Places—

There is no provision for approved
or adequate parking facilities, for
commercial vehicles. Pending final
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decision in the matter, ag a tempo-
rary measure the commercial vehicles
should be allowed to be parked in
the open space outside Mori Gate.

(ii) Mobile Magistrates—

Mobile Courts should be abolished
and regular courts should be enabled
to deal with all cases, The Courts
should also be directed to adhere o
the provisions of Section 130 of the
Motor Vehicles Act, which makes it
obligatory upon every court to {ry all
offences included in part ‘B’ of the
5th Schedule summarily and, where
the accused pleads guilty, impose a
fine to the extent of Rs. 25 only.

(iii) Issue of temporary permits for
Trucks and Buses—

The present practice of the sanction
and issue of permits by the State
Transport Control.er, who is a busy
Officer, be abolisheq and the work
should be entrusted to some senior
Inspector doing this work, whole-~
time. The issuing of permits to
trucks for carriage of merchandise
and househould goods of offices and
public men should also be entrusted
to this Inspector. The State Trans-
port Authority should be directed to
assess the reserve fleet of each trans-
port company and such surplus buses
may be treated on par with others in
the matter of issue of permits during
the period when there is great rush
of traffic due to marriage parties and
some other important exhibitions or
fairs.

(iv) Ceiling on
permits—

issue of more

The Delhi State Transport Autho-
rity should discontinue issuing per-
mits to all types of commercial vehi-
cles without taking into account the
economic position of the operators
There should be a ceiling in the num-
ber of permits of every type to be
issued,

(v) Levying of excessive
on commercial vehicles—

sales tax

Sales tax on commercial vehicles
should be levied at the rates appli-

[ 20 DEC. 1960 ]

to Questions

2658

cable to ordinary goods and not lux-
ury goods as is presently being done,

(vi) Restriction on transfer of per-
mit—

Restriction on free transfer of per-
mits should not be enforced in such
genuine and exceptional cases where
the operator is forced to sell his
vehicles because he finds it difficult
and unprofitable to continue in busi-
ness,

(vii) Restriction upon operators to
possess one taxi permit only—

The present restriction of issuing
only one taxi permit to an individual
should be removed as it is difficult to
live upon the earnings of one taxi
only. Further this restriction tends
to act as an impediment in the deve-
lopment of this trade.

(viii) Counter-signature  for
permits—

taxi

The facility of counter-signature of
permits in the neighbouring States
should be extended in case of taxi
permits too in the same way as is being
done in case of public service vehi-
cles, stage carriages and DLZ car:
Alternatively the boundary of opera-
tion of taxi licensed in Delhi should
be extended to cover at least 40 miles
on all sides,

(ix) Sales tax on
transactions—

hire-purchase

No Sales tax should be charged in
respect of a transaction of hire-pur-
chase of a commercial vehicle enter-
ed into by an operator, as is the case
in many other States in the country.

(x) Transit pass system—

Provision may be made for the issue
of transit passes at the barrier posts
throughout the 24 hours in order to
avoid wastage of time now spent in
waiting for the issue of transit passes
which is done during a restricted
period. Secondly the time limit pres-
cribed for crossing the next barrier
should be revised to admit of the
delay the trucks are subjected to
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because of congestion on the roads of
the city due to heavy rush of vehicu-
lar traffic,

(xi) Challans of Private bus apera~
tors at D.T.U. Bus Stops—

The complaint of the D. T. U. autho-
rities that private operators pick up
passengers from their Bus Stops is
misconceived, In fact waiting pas-
sengers disappointed with D.T.U.
service run after these buses. There-
fore the restriction on the private
buses picking up passengers fiom
D.T.U. bus stops should be removed
in the interest of the general public.

(xii) Mode of challaning—

The powers conferred upon g police
Officer under Section 88 of the
Motor Vehicles Act are being widely
misused. Directions may be given to
the Traffic Department to challan al-
ways on the spot and have recourse
to exercising of power to issue notices
only when it is impracticable to chal-
lan on the spot.

(xiii) Speed limit—

The speed limits prescribed in the
schedules to the Act should be raised
to 35 miles for trucks and 40 miles
for buses where roads are free from
heavy public rush and where road
traffic can smoothly operate.

(xiv) Stalls putr up by the refugee
Operators—

Alternative accommodation should
be provided to the {ransport operators
now carrying on business in wooden
stalls on the pavements of Lahori
Gate Road before evicting them from
their present premises,

RESTRICTION OF RIBBON DEVELOPMENT
ALONGSIDE NATIONAL HIGHWAYS

292. Surt1 B. N. BHARGAVA: Wil
the Minister of TRaANSPORT AND CoM-~
MUNICATIONS be pleased to state:

(a) whether Government propose
to introduce any Bill in Parliament

[ RAJYA SABHA]
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for the restriction of ribbon develop-
ment alongside National Highways,
and

(b) if so, when?

THE MINISTER oF STATE IN THE
MINISTRY or TRANSPORT anD
COMMUNICATIONS (SHRI Rag
Banaour): (a) and (b) The restrie-
tion of ribbon development alongside
National Highways falls within the
legislative jurisdiction of States, but,
for the purpose of having a uniform
law all over the country, it is propos-
ed to consider enactment of Central
legislation on the subject with the
concurrence of State Governments.
Draft proposals have already %been
circulated to State Governments for
their concurrence. The Governments
of Rajasthan, Uttar Pradesh, Mysore,
Kerala and the former State of Bom-
bay have accepted the proposals. The
State Legislatures of Rajasthan and
Uttar Pradesh have also passed the
necessary resolutions empowering the

Parliament to enact the proposed
legislation as provided in  Article
252(1) of the Constitution, The

matter is being pursued with the
other State Governments. Details of
the proposed legislation will be fina-
lised after the views of all the State
Governments have been received and
examined and thereafter steps will
be taken to introduce it in Parlia-
ment.

Drcca NAvIGATOR CHAINS

203. Surt B. N. BHARGAVA: Wil
the Minister of TRANSPORT AND
COMMUNICATIONS be pleased to refer
to pragraph 6 on page 45 of
the Report of the Ministry of Trans-
port and Communications (Depart-
ment of Transport) for 1959-60 and
state the progress so far made in the
installation of Decca Navigator Chains
on the East and West Coasts of the
country under the Colombo Plan?

Tae MINISTER or STATE IN THE
MINISTRY or TRANSPORT anD
COMMUNICATIONS (SHrT RAJ
BaraDUR): The installation of the
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Decca Navigator Chains on the East
and West Coasts of India is not en-
visaged under the Colgmbo Plan. The
entire expenditure on the scheme is
being borne by the Government of
India, except for some technical assis-
tance that is being provided by the
Government of the United Kingdom
under the Colombo Plan.

2. The installation of aerial masts
and civil engineering works at al] the
four Decca Navigator Stations on the
West Coast are nearing completion
and similar works on the East Coast
are in progress. Five experts from the
Decca Navigator Company are being
obtained to undertake the installation
of power-supply and electronic equip-
ment. Geodetic surveys are also be-
ing carried out to determine the ac-
curate position of the stations for the
preparation of special charts for use
by mariners.

LUSHINGTON SHOAL LIGHTHOUSE

204. Surrr B. N. BHARGAVA: Wil
the Minister of TRANSPORT AND
COMMUNICATIONs be pleased to refer
to pages 44-45 of the report of
the Ministry of Transport and Com-
munications (Depit. of Transport) for
1959-60 and state:

(a) what progress has been made
in the construction of Lushington
Shoal Lighthouse; and

(b) what steps have been taken to
procure a light vessel and a light buoy
for the purpose?

Tar MINISTER or STATE 1IN THE
MINISTRY oF TRANSPORT AnD
COMMUNICATIONS (SHrT RaJ BAHA-
pur): (a) and (b) The tenders re-
ceived from manufacturers abroad for
the interim Scheme are under scrutiny
and the procedure to be adopted for
the construction of the proposed
Lighthouse is under examination,

ENFORCEMENT OF MERCHANT SHIPPING
Act, 1958

205. Surr B. N. BHARGAVA; Will
the Minister of TRANSPORT AND CoM-
MUNICATIONS be pleased to state the

[ 20 DEC. 1960 ]

to Questions 2662

reasons why the Merchant Shipping
Act, 1958 has not yet been fully
brought into force?

THe MINISTER orFr STATE IN THE
MINISTRY or TRANSPORT anD
COMMUNICATIONS (SRt  RaJ
BaAHADUR): It has not been possible so
far to bring the Merchant Shipping
Act, 1958 into force fully, because it
involves the framing of numerous
statutory rules, notifications, orders,
ete, The drafting of essential rules, ete,
has since been completed and the
entire Act ig expected to be brought
into force from 1st January, 1961.

INTRODUCTION OF METRIC SYSTEM ON
COMMERCIAL SIDE OF SHIPPING

296. SHrt B, N. BHARGAVA: Will
the Minister of TRANSPORT AND CoM-
MUNICATIONs be pleased to state the
steps taken by Government to intro-
duce metric system on the commercial
side of shipping during the current
year?

Tre MINISTER or STATE IN THE
MINISTRY or TRANSPORT anp
COMMUNICATIONS (SHRI Ras
Banapur): The following steps have
bcen taken to introduce mertic
system on the commercial side of
shipping:

1. A notification has been issued
bringing into force the provisions of
the Standards of Weights and Mea-
sures Act, 1956 in respect of Ports
and Shipping with effect from the
1st August, 1960, to the extent in-
dicated below:

(a) Ports in respect of tran-
sactions involving the levy: (i)
of shipping charges for services
rendered and (ii) of Port dues
on ships and on goods landed or
shipped through the Docks, Jet-
ties, Bunders and inland wharves;

(b) Shipping industry in res-
pect of transactions involving the
levy of freight on cargo.

2. The Major Ports have published
revised Schedules of charges levi-
able in respect of transactions men-
tioned in 1(a) above.
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3. The Indian Coastal Conference
have switched over to the metric
system in levying freight rates for
general cargo and salt. The ques-
tion of revising freight rates for
coal based on metric units is under

consideration.
. |

4. The Ministry of Commerce and
Industry have also taken steps to
ensure that:

(a) Standard Mertric Tables
are available in adequate num-
bers;

»

{(b) Calibrating and Stamiping

of existing Machines is given
priority; and
(¢) New machines are also

available,

Hnpr IN STAMPS

297. Ser1 B. N. BHARGAVA: Will
the Minister of TrRANSPORT AND CoM-
MUNICATIONS be pleased to state:

(a) the categories of postage stamps
which do not display their prices in
Hindi; and

(b) whether it is a fact that for
some time past the displaying of prices
in Hindi has been omitted in respect
of 15 nP. stamps, if so, for what rea-
sons?

Tae M'NISTER or TRANSPORT
AND COMMUNICATIONS (Dr. P,
SUBBARAYAN): (a2) and (b) It is only
in some of the recent commemorative
stamps that the Hindi eauivalent of
the abbreviated from of nP ie. naye
Paise was dropped since it was found
that insertion of both would not suit
the designs viewing them from the
aesthetic and artistic angles.

The reeular postage stamovs. how-
ever, continue to bear the abbreviated
form of the denominational wvalue,
both in Hindi and English,

DrEPARTMENTAL, CATERING

208 Smmr B. N. BRHARGAVA:- Will
the Minister of RATLwAYs be pleased
to state:

[RAJYA SABHA]

to Questions 2664

(a) the extent of losses incurred as
a result of departmental catering in
the Indian Railways during the last
three years; and

(b) whether Government intend to
take any action to ensure effective
supervision over -catering centres so
that the service may cover its cost
and if so, what action is proposed?

THE MINISTER oF RAILWAYS
(Surr S, V. RAMASWAMY);

(a) Year Loss
(In thoueands of
Iupees)
1957-58 21,98
1958-59 12,32
1959-60 5,62%

*This figure is unaudited.

(b) Necessary steps have already
been initiated to reduce losses on de-
partmental catering and are reflected
in the results, Some of the more im-
portant measures taken/being taken
to improve the financial results are:

(i) Economy in the purchase
price of provision and centra~-
lised procurement of controll-
ed and proprietory articles at
authorised controlled/pres-
cribed prices.

(ii) Tightening up of schedule of
ingredients fixed for various
items of food.

(iii) Intensification of sales and
appointment of waiters, stall
keepers and vendors on com-
mission basis for sale and ser-
vice of meals.

(iv) Introduction of larger variety
of d'shes, snacks. etc., on the
platformg to increase the
popularity of the departmen-
tal catering, improve sales
and reduce the overheads.

(v) Economy and efficiency in the
use of fuel for cooking,

(vi) More extensive introduction
of cleaning contfracts and
abolition of posts of cleaners.



2665 Written Answers

DELAY IN SENDING ELECTRICITY BILLS BY
New DerLHr MunicrPa, COMMITTER

299. Surr B. N. BHARGAVA; Wil
the Minister of HeaLTH be pleased to
state;

(a) whether it is a fact that the
New Delhi Municipal Committee
usually do not send the electricity
bills to the Members of Parliament
for months together; and

(b) if so, what are the reasons for
not sending the electricity bills every
month?

Tre MINISTER or HEALTH (SgHrI
D. P. Karmargar): (a) New Delhi
Municipal Committee have intimated
that electricity bills are not sent to
the Members of Parliament during
the period Parliament is not in Ses-
sion. .

(b) (i) The experience of the New
Delhi Municipal Committee in the past
years showed that majority of the
Members remained out of Delhi dur-
ing the off-Session period and, there-
fore, electricity bills could not be de-
livered to them every month in spite
of their being issued well in time.

(ii) In view of (i) above, the
Members could not avail of the dis-
count usually allowed by the Com-
mittee on such bills because of their
late payment. It was, therefore, sug-
gested by the Lok Sabha Secretariat
that the system of issuing bills during
the off-Session months may be stopp-
ed by the Committee. This fact was
notified in Part TI of the Bulletin
issued bv the Lok Sabha Secretariat
in July. 1958.

(iii) Accordingly, bills for the off-
Session months are issued bv the Com-
mittee in the beginning of the next
Session and regularly every month
during the period the Session lasts.

PERSONS EMPLOYED AT BONGAIGAON
Ramway WORKSHOP

300. Surr J. B. HAGJER: Will the
Minister of Ramwavs be pleased to
state:

(a) how many persons, technical
and otherwise, are employed at pre-
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sent at the Bongaigaon railway work-
shop; and

(b) out of them how many belong
to local tribals?

to Questions

Tug DEPUTY MINISTER or RAIL-

WAYS (Serr 8. V. RaMaswaMY):
(a) Technical—857; Non-technical
—268.

(b) Railways maintain statistics of
recruitment of Scheduled Tribes as
such and not localitywise. The num-
ber out of the above helonging to
Scheduled Tribes is 30,

AssaM NorTH TRUNK Roap

301. Surr J. B. HAGJER: Will the
Minister of TRANSPORT AND COMMUNI~
CATIONS be pleased to state:

(a) whether the Assam North
Trunk Road has been declared a
National Highway;

(b) whether the present alignment
of the road is proposed to be chang-
ed; and

(c) if so, what will be the new
alignment and what are the reasons
for the change?

Tue MINISTER or STATE 1N THE
MINISTRY orfr TRANSPORT anD
COMMUNICATIONS (Serr  Rag
Banapur): (a) to (¢) No, Sir, How-
ever, as a consequence of the decision
to construet a rail-cum-road Tbridge
across the Brahmaputra at Pandu, it is
necessary to extend National Highway
No. 31 from North Salmara to Amin-
gaon more or less along the route of
the Assam North Trunk Road in that
section. The precise alignment of
the extension of National Highway
No. 31 will be fixed when a detailed
survey, which is in progress at pre-
sent, has been completed.

NumBER OF TaAxIs AND AUTO-RICK-

SHAWS IN DELHI

302. Ssr1 HARIHAR PATEL. Will
the Minister of TRANSPORT AND Com-
MUNICATIONS be pleased to state the
number of (i) taxis, (ii) four-seater
auto-rickshaws and (iii) two-seater
auto-rickshaws at present operating
in the Union Territory of Delhi?
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Tue MINISTER or STATE IN THE
MINISTRY or TRANSPORT anD
COMMUNICATIONS (Sur: Ras Bana-
puR): The information required is
given below:—

(i) Taxis . 1750
(ii) Four-seater auto-rickshaws ... 497
(iif) 'Two-seater auto-rickshaws ... 2186

NumMBER OF BEDS IN GOVERNMENT RUN
Hosprrals 1N DELHI

303. Ser1 M. P. BHARGAVA: Will
the Minister of HEaLTH be pleased to
state:

(a) the number of beds in Govern-
ment run hospitals in Delhi on the
15th August, 1947;

(b) the number of beds in Govern-
ment run hospitals in Delhi on the
15th August, 1960; and

{c) the increase in the number of
beds in aided hospitals in Delhi during
the same period?

Tue MINISTER or HEALTH (SHRT
D. P. KARMARKAR): (a) The authoris-
ed bed strength was 992.

(b) The authorised bed strength
was 2025.

(c) The authorised bed strength in
the aided Thospitals (including
municipal hospitals) on the 15th
August, 1947 was 980, while on the 15th
August, 1960 it was 3947.

WAGONS LYING IDLE AT COALFIELDS

304. Serr M. P. BHARGAVA: Will
the Minister of RAmways be pleased
to state:

(a) whether it is a fact that in the
month of September, 1960 wagons
were lying idle at coalfields in the
country for want of indents; and

(b) what was the number of such
wagons?

THe DEPUTY MINISTER oF
RAILWAYS (Surt S, V. Rama-
swAMY): (a) There were some idling
of wagons in the coalfield areas from
25th September, 1960 to 2nd October,

[RAJYA SABHA]
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1960 on account of Sunday and Durga
Puja holidays.

to Questions

(b) A daily average of 1186 wagons
remained idle from 25th September,
1960 to 2nd October, 1960.

SCHEME OF REGULAR CHECK Up OF
CHILDREN’s TEETH IN SCHOOLS IN
UNioN TERRITORIES

305. Surt M. P. BHARGAVA: Wil
the Minister of HeALTH be pleased to
state whether any scheme has been
drawn up by Government for regular
check up of teeth of children study'ng
in schools and colleges situated in the
Union Territories?

Tae MINISTER or HEALTH
(Surt D. P. KARMARKAR): A regular
scheme has been drawn up by the
Delhi Municipal Corporation for the
regular check up of tecth and diseases
in the schools of the Darya Ganj and
Jama Masjid area. A dental specialist
has been appointed under the scheme
for the purpose.

Three School Health Service units
are functioning in the Union territory
of Tripura and these units are check-
ing the health of the school children
free of charge.

LOANS TAKEN FROM FOREIGN COUNTRIES
AND IN INDIA FOR COMMUNITY
DEVELOPMENT

306. Surt B, N. BHARGAVA: Will
the Minister of CommunITY DEVELOP-
MENT AND CO-OPERATION be pleased to
state:

(a) the total loans taken from
foreign countries and in India during

the last five years for Community
Development; and
(b) the rate of interest on these

loans?

THEe DEPUTY MINISTER or COM-
MUNITY DEVELOPMENT anp CO-
OPERATION (Serr B. S. MURTHY):
(a) Two million dollars only from
U.SA.

(o) Four per cent,
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PROGRESS IN DESERT AFFORESTATION
SCHEME

307 SHrt B N. BHARGAVA Wil
the Minister of Foobp AND AGRICULTURE
be pleased to refer to paragraph 13 2

on page 28 of the Report of the
Minstry of Food and Agriculture
(Department of Agriculture) for

1959-60 and state the progress made
t111 31st March, 1960 in connection with
desert afforestation scheme star‘ed by
the Government of India in collabora-
tion with the United Nations
Educational, Scientific and Cultural
Organisat on 1n their major project on
scientific research on ar d lands?

Taue MINISTER or AGRICULTURE
(DR P S DesamukH) The wupto-
date posit on 1s briefly ag follows —

(') The scientific staff sanctioned
for the cenire 13 Dbeing
appointed according to a
phased programme

(1) Of the five Divisions of the
Institute, three Divis ons have
started functioning Two of
these Divisions are staffed
fully and one partly

(m) Survey of land patterns,
vegetation and soils has been
completed 1y about 50 sq
mtles in Luni river basin In
this, socio-economic aspects
are also be ng investigated

(iv) Certamn fast growing and
productive tree specics have
been selected for studies 1n
timber and fuel plantations

(v) Nursery production tech-
n ques havs been standardised
to reduce water consumption
by 40 per cent

(vi) (a) 332 acres of sand dunes
have been planted

(b) 11671 plants were sold for
Vanamahotsva

(e) 23,765 lbs of promising tree
seeds were collected for
afforestation

(d) C rtain nutri‘tous and high
yielding grasses have been
selected

816 RS—4
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to Questions 2670

(e) 51 research-cum-development
grassland improvement projects
have been set up to study grass
production and carrying
capacity and to demonstratc
mproved management prac‘ices
of seeding, water spreading and
fertilization

(f) Certamn experiments have been
conducted on the cultivation of
groundnut and pulses

(vi1) Of equipment worth $ 060
lakh promised by UNESCO,
equipment worth $ 015 lakh
has been received

(vin) The Director of the Insti-
tute and two other officers
have been sent abroad on
fellowsh ps

(1x) An area of 708 acres has
been acquired and 300 acres
are proposed to be acquired

(x) Construction of bwldings for
office, laboratories and some
residences, has been sanc-
tioned

faeelt afcage Wt & g
e

Yoz it Agrafag AEW : T
afagn e AR Wit ag R A
FuT 41 i faeefy 7 faoely afiag™
T4 & fagay are qu & O F o g
a1 FTYaH 5y AT @R

T[EMISSION OF SMOKE BY DELHI
TRANSPORT UNDERTAKING BUSES

308 Sarr NAWAB SINGH CHAU-
HAN Will the Minister of TRANSPORT
AND COMMUNICATIONS be pleas~d to
state what efforts are being made to
prevent the emission of smoke from
the Delhi Transport Undertaking buses
in Delh1?]

afeqgs aut datc WA § AW
WAt (oft Tror agrEe) ¢ faeelt ofvaga
Y €T & TN T HOHG T GITT F

11 English translation
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37% fAsar g A AEAIYEF
TIFA FT TI FT QT 8, X 59% {47
TAF U I T A5 T T AV
AT ATT A 2T 7 G, AT A
AT F FAHT gAT FRaT 1 @1
zg wArAd @< dnfsa q9F ofEgd
N wifafas afefe & fae A7/
qifsfus aeraar #T4aT & § fadl
TF ¥ sqda fafed #1 Ja13 qrq FE@
Fax ® gy A g

$[Tue MINISTER or STATE m¥ THE
MINISTRY or TRANSPORT AND
COMMUNICATIONS (SHRI Rayg
BaEADUR): The Delhi Transport
Undertaking is taking steps to control
the emission of smoke from the
exhausts of its buses by reconditioning
engines at an accelerated pace and
by checking and re-condit'oning fuel
injectors, pumps. etc, more frequently.
The Technical Commitiee on Road
Transport (formed by the Ministry of
Transport and Communications) is also
being requested 1o advise whether
serv'ces of a technical expert under
one of the foreign and/{echnical aid
schemes should be obtained to study
this problem.]

REPORT ON SOIL CONSERVATION BY
Dr. D. A. WiLLiAMS

309. Surr B. N. BHARGAVA: Will
the Minister ¢f Foob AND AGRICULTURE
be pleasad to s*ate:

(a) whether a report on soil con-
servation has been submitted to
Government by Dr. D. A. Williams,
Adm‘nistrator, Soil Conservation
Service, United States Department of
Agriculture; and

(b) if so, when  Government
propose to place the report before
Parliament?

THE MINISTER or AGRICULTURE

(Dr. P. S. DesamUKH): (a) Yes, Sir.
(b) It is not customary to place
such reports before Parl’ament,

Copies of the report have, however,
been placed in the Library.

[ ] English translation.

[ RAJYA SABHA]

to Questions 2672

ARREARS OF TELEPHONE CALLS

310. Surr JUGAL KISHORE: Will
thz Mnister of TRANSPORT AND
CoMMUNICATIONS be pleased to state
the amount of arrears on account of
telephone calls in each State up to
315t March, 1960.

Tue MINISTER or TRANSPORT
anD COMMUNICATIONS (Dr. P.
SUBBARAYAN): The accounis of tele-
phone revenue are not kept on State-
wise basis. However, the arrears of
trunk call revenue for bills issued up
to 31st March, 1960 as on 1st April,
1960 was Rs. 111-31 lakhs and as on
1st July, 1960 was Rs. 55°49 lakhs,

REVIVAL OF THE LICENTIATE MEDICAL
COURSE

311, Surr DEOKINANDAN NARA-
YAN: Will the Minister of HEALTH be
pleased to state:

(a) whether there is a proposal
under Government’s consideration to
rev.ve Licentiate M:dical Course; and

(b) whether Government has taken
any decision on it?

Tae MINISTER or HEALTH (SHRI
D, P. KarMargaAR): (a) and (b) It
has been observad in the ‘Draft
Outline of the Th rd Five Year Plan”
that there is a shortage of medical
practitioners in the country and that
most of them are attracted to the
urban areas and a relatively small
number goes to the rural areas. To
attract more doctors to rural
areas it has been suggested in
that Draft Outline that consideration
may have to be given to a minimum
period of service in rural arcas being
a condition of public service and also
to provide incentives for service in
rural areas in the form of improve-
ment in emoluments, grant of non-
practis ng allowance, provision of
residential accommodation, ete.
Another step suggested to mest the
situation is to revive the licent ate
course to make available licentiates
for service in rural areas. A final
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decision in the mater has not yet been
taken.

e gax wlow dem § @
e fg=t weamaw

3R, = Famfag wSlgE: @@
I WA T TATT Y FA T 0F

(F) 6% ¥WT F wiiq 9
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ey sreamoh §

(/) 37 =eqmawt & AREQE
T I E ; AL
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to Questions 2674

T[QUALIFIED HINDI TEACHERS IN THE
RariLway INTERMEDIATE COLLEGE,
TUuNDLA

312. Surt NAWAB SINGH CHAU.
HAN: Will the Minister of Rarm-
wAYS be pleased to state:

(a) what is the number of gquali-~
fied Hindi teachers in the Railway
Intermediate College, Tundla and the
Railway High School, Bareilly under
the Northern Railway separately;

(b) what are the qualifications of
these teachers; and

(¢) what are their grades of pay?

T gwdr (st gae @Yo Trweandt) ¢ (%) ¥ (7) —

Aaar IaF ERT
ST T¥E ST
genmdram  fgl wemtw) #Y A% dan F 4T AT
i e B § (P ) LT
F
qeq [
9T 3T 3 (1) WHo Yo Roo~Yoo ¥ gewnsue
#ifegz ‘fedy, @re  (Farfe-wm) FE
FIAR, &ro, griga-
T3 T
() o Wo, goo-3eFTF fasar Fary
d¥o o gTo (Faaifa-m)
(3) #o Wo  goe—3%o FIF s Femy
dro Yo (fraifa-m)
EGERH {  wrfgm W, {Ro-3%cc ¥ grg Faa
T, ATATT HUSAT (Fratfa-ma)
AT AR 3
gH  dEY
a"]'o Qo

+[ 1 English translation.
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+[Tee DEPUTY MINISTER oF RAILWAYS (SHrr S. V. RAMASWAMY):
(a) to (c):—
Num-
ber
of
Name of the Insti- quali- Qualifications of =~ Their grades of Classes taught
tution fied the teachers Pay by them
Hindi
Tea-
chers
Railway Interme- 3 () M.A. ‘Hindi’ Rs. 200-400(PS) Intermediate Classes.
diate College, C.T., Sahitya
Tundla. Ratna.
(#) B.A,, V.T.C. Rs. 100-250 (PS) Middle Classes.
@#i1) B.A,, C.T. Rs. 100-250(PS) Middle Classes.
Railway High 1 Sahitya Ratna, Rs. 120-300(PS) High Classes.]
School, Bareilly, B.A. with Ge-
neral  English

and Historv.

OBJECTIONABLE CHINESE LITERATURE

SENT BY POST

313. Surr P. N. RAJABHOJ: Will
the Minister of TRANSPORT AND
CoMMUNICATIONS be pleased to state:

(a) whether it is a fact that objec-
tionable Chinese literature on a large-
scale is being sent to our country by
post; and

(b) if so, what action Government
propose to take in the matter?

Tue MINISTER or TRANSPORT
axp COMMUNICATIONS (Dr. P.
SUBBARAYAN): (a) 1162 packets con-
taining objectionable Chinese litera-
ture and school books have been
detained in India so far. 232 packets
and 176 school books have been exa-
mined and confiscated whereas the
remaining ones are under exami-
nation.

(b) The Government have already
issued a Notification banning the
import of such undesirable literature.
Such literature, if found in course of
transmission by post, is liable to con-
fiscation under section 167(8) of the
Sea Customs Act, 1878. Personal penal-
ties can also be imposed on the
addressees if there is reason to
believe that such literature has been
imported deliberately.

PROGRESS MADE BY VILLAGE INDUSTRY
1IN DEVELOPMENT BLOCKS

314. Surt DEOKINANDAN NARA-
YAN: Will the Minister of Commu-
NITY DEVELOPMENT AND CO-OPERATION
be pleased to state:

(a) what progress is made by the
village industries in the Development
Blocks since the publication of the
Balwantrai Committee Report; and

(b) whether all the Blocks
[ndustry Extension Offi:ers?

THE PARLIAMENTARY SECRE-
TARY Tto THE MINISTER ofr COM-
MUNITY DEVELOPMENT anp CO-
OPERATION (Surr S. D. MISHRA):
(a) and (b) Two statements indi-
cating the position are placed on the
Table of the House.

have

STATEMENT ]

1. Progress of work under willage and small
industries during the period 1st April, 1959 to
30th June, 1960 in the Development Blocks—

1. Ambar Charkhas introduced

(No.) . . 34,456
. Brick kilns started (No.) 17,198
3. Bricks manufactured (Lakh
Nos.) . . . . 18,608
4. Tiles manufactured (Lakh
Nos.) . . . . 4,260
Sewing machines distributed
(No.) - . . . 7,623

+[ 1 English translation.
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6. New tannery pits started

No.). . . . . 3,597
7. Improved ghanis introduced

(Nv.). . . . 1,498

. Flaying centres started (No.) 447
9. Be.-hives introduced (No.) 26,674

10. Value of improved toolsand
appliances distributed (Rs.’000) 847

2. Expenditure—

The total expenditure on the indus-
tries programme under the CD
budget during the Second Plan is
indicated below:

1956-57 Rs. 105 lakhs
1957-58 Rs. 84 lakhs
1958-59 Rs. 78 lakhs
1959-60 . . Rs. 144 lakhs

1960-61 (for three months

April to june, 1960) Rs. 28 lakhs

3. Committees appointed—

Two reports on the industries pro-
gramme have been brought out:

(i) Report of the CD Team on
Industrial Pilot Projects.

(ii) Report of the Syllabus Com-
mittee on the Training of Rural
Artisans in CD Blocks.

The recommendations of these re-
ports are being implemented.

4, Policy decision—

The Planning Commission have
decided that 50% of the allocations
for village and small scale industries
during the Third Plan period (ex-
cluding that for industrial estates but
including for handlooms, handicrafts,
coir and silk industries) should be
spent in rural areas.

5. Third Five Year Plan programme—

The following programme of rural
industrialisation has been evolved as
a result of the recommendations of the
Srinagar Conference:

(i) Supply of credit,
tools and equipment,

improved
organising

[20 DEC. 1960 ]

to Questions 2678

artisans into cooperative societies,
arranging training to improve the
skill by peripatetic parties ete.
should be undertaken in all blocks.

(ii) One common facility centre
should be started for a group of ten
blocks under the Third Plan.

(iii) Onme cluster type training
centre for artisans for every fifteen
blocks with a minimum of one per
district and to be located in a

block,
(iv) One rural industrial estate
per district or a group of fifteen

blocks.
STATEMENT II

Position of Extension Officer (Industries)
as on 30-6-60 as reported by the State Govern-
ments

No. of
No. of No. of Ex-

State blocks posts tension

sanc- Officer

tioned (Ind.)

In po-
sition
Andhra Pradesh* - 246 246 219
Assam . . . 52 52 49
Bihar . . . 307 153 148
Gujarat . . . 121 51 a3
Jammu and Kashmir . 51 52 28
Kerala . . . 77 77 67
Madhya Pradesh* - 247 216 216
Madras . . - 164 142 136
Mabharashtra . . 208 141 126
Mysore . . . 125 116 10§
Orissat . . 154 62 4
Punjab . , . 146 118 88
Rajasthan . . . 106 106 99
Uttar Pradesh . . 426 69 63
West Bengal . 170 87 87
Union Territorfes . 66 $1 47

ToTAL . 2,666 1,739 1,50

*Latest information indicates FExtension
Officers (Industries) is in position in all blocks

t Information as on 31-3-60,
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sraRara o wfcaga wfafa &
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+[REpoRT OF INLAND WATER TRANS-

PORT COMMITTEE

315. Surt RAM SAHAIL: Will the
Minister of TransporTr AND Com-
MUNICATIONS be pleased to state the
result of the consultations which
were going on between State Govern-
ments and his Ministry about the
suggestions contained in the report of
the Inland Water Transport Commit-
tee, which was appointed under the
chairman hip of Shri Gokhale?]

aftags qar d AR wANT F O
WAy (ot T TEET ) WEd 5 Ay
foiiE R¢ wagaT, UL F AT wE-
F & o A ofed z9 ¥ dafqy ¥
FT WY off R T 9 3¢ femEw,
AU TH 3T AR F IAH AT /A
X F | ST qAT TG A @A
gargwre  afafs A < qur o JHE,
gego # J3% ¥ FF WRW TG F
gfefafagl & gamr i o8 w3 fwmt
§ qURE HLAT AT @ sufad g fane
F¥ I F A7 3§ A whes ang
IMEd | WT: TE FWATT QY HA,
98%o qF JgT & 74T AT ) sy, afeaedy
FATA, IAT T2, AIE, HiT T2,
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[ RATYA SABHA]

to Questions 2680

FET & gAT 9T & I & ) fafw
fawrfeai a¢ & T FEIE FT
faazor g & 1 [Rfag afefass 3¢,
TR qe1 32 1]

+[Ture MINISTER or STATE IN
THE MINISTRY orF TRANSPORT AND
COMMUNICATIONS (SHRI Rag
Bauabur): The report of the Gokhale
Committee on Inland Water Trans-
port was circulated to the S.ate Gov-
ernments, who are mainly concerned
with it on 29th October, 1959 and
their comments were called for hy
31st December, 1959. The date was
extended to 15th Februa.y, 1960 as
certain State Government represen-
tatives at the Road and Inland Water
Transport Advisory Committee meet-
ing held on 6th and 7th January,
1960 represented that they had to
consult different Depaitments and
wanted further time to examine the
report. Comments from the State
Governmen{ of Assam, West Bengal,
Uttar Pradesh, Madras, Andhra Pra-
desh, Kerala, O.issa, Punjab and
Madhya Pradesh have been received.
A statement indicating the action
taken on the various recommendations
is attached.] ([See Appendix XXXI,
Annexure No. 23.]

TETE FR

3% = T wgw ;oA afcagw
AT /AR T 98 IATH W FI4T FG
&

(F) 18%0 ¥ 79¥aY ¥ v ax
I9F watey 7 fafiw 9Ty A fra
TIIR AT KT AN FAE AR IT9
Farag gra fFadr R addl, s
ar € a4t ; AR

(@) *% fF7 f67 3l @ @&y
T ?

+[ 1 English translation.
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+[Starr CARS

816. Surrt RAM SAHAI: Will the
Minister of Transport AND CoMMU-
NICATIONS be plea.ed to state:

(a) the number of staff cars belong-
ing to the various Ministries for which
his Ministry a.ranged for repairs and
the number of those cars which were
bought, exchanged and sold by his
Ministry up to the end of November
in 1960; and

(b) the countries from which the
car, were purchased?]

Uftaga qAT HAW AAAT F W
war (T agER ) ¢ (F) R (@)
giag AT aowg & fad oY a9
UF & g T FFar s g 99F
8¢ 1% Mt Y 7T G W g |
qgeT FFId & Yo AT, Y §8%o
% qf<agy a7 9 I AATqT I HaT
ww e (fegam TREEeT) @dd
q U TSy S Ty | fREY o sy &
on e A1 Rt T
+[Tue MINISTER or STATE IN THE

MINISTRY oF TRANSPORT anp
COMMUNICATIONS (SHR1 Rars
BAuapur): (a) and (b) Ninety one
staff cars are included in the centra-
lised arrangements for servicing and
repairs. Only one car (Hindustan
Ambassador) was purchased and one
car was sold by the Ministry of
Transport and Communications during
the period from 1st January to 30th

November 1960. No car was import-
ed or exchanged during the period.]

FElF agdiw faea
3¢9, &t T |FT : FT AXAGT
qqT QUTT HAY Qeu-%0  F fai
yfeagn qa7 §A qAvew  (rfagd

fearm) & afadaa § 95 vy R T
3 FY @7 WX IF TATH AV FIT F4

[ 20 DEC. 1960 ]

to Questions 2682

f& Fgal ¥ gl & fawma H1 quedT FY
HEIET FL4 & fag I aAd g
st faqte s g o st A
IaF gAET TR T FUTE F 49
¥ Far ST R ¥ FR B AT
F famr g ?

+[RoAD DEVELOPMENT IN RURAL AREAS

317. Surt RAM SAHAIL: Will the
Minister of TransporT AND CoM-
MUNICATIONS be pleased to refer +to
paragraph 3 on page 71 of the Report
of the Ministry of Transport and Com-
muni ations (Department of Trans-
port) for 1959-60 and state whether
the State Governments have since
informed the Centre about the action
taken by them on the suggestions
mad: by the special officer, appo nted
by his Ministry for studying the
problem of road development in the
rural areas?]

qfaga @t gqR "I F T
qat( ot TR agrge ) c WAl § qgw
F faFTe 1 quRar 7 AT FIA F
fam  aft@ga Far §9 /A @
fraxa fay sty & fawrfat #
FA, WA, GATE, AGL AR AW T2
F G F aWFAq: SEFT F foar
2 AR 9% g 3R fawifal #1 srag
# i & fag araggs FTIE A AT
W TR WRT F@EU § I
gl IFTA qqer € )

+[THE MINISTER oF STATE 1y
THE MINISTRY or TRANSPORT anD
COMMUNICATIONS (SHRI Rags
BAHADUR): The Governments of
Kerala, Assam, Punjab, Andhra Pra-
desh and Mysore have generally
accepted the suggestions made by the
Special Officer appointed by the
Ministry of T.ansport and Communi-
cations (Department of Transport)
for studying the problem of road

+I 1 English translation.
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development in the rural areas and
are taking steps to implement them.
The final replies of other States are
awaited.]

RADIO LICENCE FEES

318. Sur1 DAHYABHAI V. PATEL:
Will the Minister of TRANSPORT AND
COMMUNICATIONS be pleased to state:

(a) the amount collected by Gov-
ernment ag radio licence fees annual-
ly during the last three years; and

(b) the expenditure incurred in
collection and on the supervisory and
checking staff in this behalf?

T MINISTER orFr TRANSPORT

aNnD COMMUNICATIONS (Dr. P.
SUBBARAYAN): (a)
Rs.
1957-58 2,18,94,637
1958-59 . . . . 2,61,82,074
1959-60 2,99,69,324

(b) The info:mation is being col-
lected and will be placed on the Table
of the House in due course,

SUPPLY OF COAL ASH FROM BADNERA
RAILWAY STATION

319. Surt M. D. TUMPALLIWAR:
Will the Minister of RaiLways be
pleased to state:

(a) whether Government have re-
ceived any representation from Wita
Kamgar Sahayak Samiti of Badnera
for the supply of coal ash from Bad-
nera railway station; and

(b) if so, what is the decision of
Government in thijs matter?

TrE DEPUTY MINISTER or RAIL-
WAYS (SHrt S. V. RAMASWAMY):
(a) Yes, Sir.

been
coal

(b) Sanction has already
accorded for sale of 50,000 cft.
ash to the society as applied for.

[RAJYA SABHA ]

to Questions 2684

RULES IN THE SOUTHERN RAILWAY

320. SErRT M, S. GURUPADA
SWAMY: Will the Minister of RAIL-
wAYS be pleased to state:

(a) whether rules have been fram-
ed in the Southern Railway regarding
the maximum period that officers
Jhould be permitted to serve at one
place; and

(b) if so, whether Government are
aware that there are cases where
these rules have not been implemen-
ted or observed?

Tae DEPUTY MINISTER or RAIL-
WAYS (Svrr SHAH Nawaz KHAN):
(a) No, Sir.

(b) Does not arise.

UTILISATION OF RIVER WATERS FOR IRRI-
GATING RAJASTHAN DESERT

321. Sart M, P, BHARGAVA: Will
the Minister of IRRIGATION AND POWER
be pleased to state:

(a) whether the Canal Waters
Agreement envisages full utilization
of the waters from the various rivers
by either India or Pakistan;

(b) whether it 1s a fact that a good
deal of water from these rivers will
be going to the Arabian Sea unutilis-
ed either by India or Pakistan;

(c) whether it is a fact that some
of this water could be usefully utilis-
ed for irrigating part of the Rajasthan
desert; and

(d) whether any steps are propos-
ed to be taken for such utilization?

THE DEPUTY MINISTER or IRRI-
GATION anpo POWER (Surr J. S. L.
Hatnr): (a) to (d) The Indus Waters
Treaty envisages the utilization by
India of the waters of the three East-
ern rivers (viz.,, the Sutlej, the Beas
and Ravi) and the utilization by
Pakistan of those waters of the three
Western rivers (viz, the Indus, the
Jhelum and the Chenab) which are
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allowed to flow down by India after

India has made the uses specified in
the Treaty.
The waters of the three Eastern

rivers, a portion of which will be
received by Rajasthan for irrigating
its desert areas, will be fully utilized
by India. With regard to the Western
rivers, whether or not their waters
will be fully utilized by Pakistan will
depend on plans to be prepared by the
Government of Pakistan,

MEMORANDUM FROM THE TRAaIN Exa-
MINERS OF THE RAILWAYS

322, Surt NIRANJAN SINGH: Will
the Minister of Ramwways be pleased
to state:

(a) whether Government have re-
cently received a memorandum from
the Train Examiners of the Indian
Railways enumerating their grievan-
ces in the matter relating to the equa-
tion of their scales of pay as recom-
mended by the Commission of Enquiry
on the Emoluments and Conditions of
Service of the Central Government
Employees, 1957-59; and

(b) if so, what action has been
taken by Government thereon?

Tae DEPUTY MINISTER or RAIL-
WAYS (SHrr S. V. RamMmaAswaMy):
(a) Yes.

(b) The matter is under considera-
tion.

DeLHI DEVELOPMENT AUTHORITY

323, THAKUR BHANU PRATAP
SINGH: Will the Minister of HeaLTH
be pleased to state:

(a) the names, addresses and occu-
pation of the members of the Delhi
Development  Authority constituted
under scction 3 of the Delhi Develop-
ment Act (No. 61) of 1957;

(b) the names and addresses of the
Advisory Council constituted under
section 5 of the aforesaid Act; and

[20 DEC. 1960]

to Questions 2686

(¢) how far the advice given by the
said Advisory Council was utilised
by the Development Authority in the
matter of preparation of the Master
Plan, the zonal development plans
and generally on the planning of de-
velopment of Delhi?

Tae MINISTER or HEALTH (SHRI
D, P. KARMARKAR): (a) and (b) Two
lists are placed on the Table of the
Sabha.

(¢) The advice given by the
Advisory Council was given due
consideration by the Development
Authority while preparing the draft
Master Plan for Delhi. The advice of
the Advisory Council is also being
taken into account by the Develop-
ment Authority in preparation of the
zonal development plans which are
now in hand. The Development
Authority are also keeping in view
generally the advice tendered by the
Advisory Council regarding the plan-
ning of development of Delhi.

STATEMENT 1

List of members of the Delhi Development
Authority constituted under section 3 of
‘the Delli Development Act No. 61 1957.

1. Shri Bhagwan Sahay, Chief Commis-
sioner, Delhi.—Chairman.

2. Shri G. Mukharji, Vice Chairman, Delhj
Dt_evelopment Authority, New Delhi—
Vice-Chairman.

Members

3. Shri P. R. Nayak, Commissioner,
Municipal Corporation of Delhi, Delhi.

4. Shri A. R. Malhotra, President, New
Delhi Municipai Committee, New Delhi,

s. Shri B. S. Shrikantiah, Deputy Sec-
retary to the Government of India, Minis-
try of Health, New Delhi.

6. Shri C. K, Nair, M. P.
7. Kumari Shanta Vashist, M.P.

8. Shri Sikandar Lal, Councillor, Muni-
cipal Corporation, Delhi.

9. Shri R. N. Aggarwal, Councillor, Muni=
cipal Corporation, Delhi.

10. Shri  Balbir Singh Saigal, Engineer
Member, Delhi Development Authority,
New Delhi.

11. Shri Bishan Chand, Finance and Ac-
counts Member, Delhi Development
Authority, New Delhi.,
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STATEMENT II
List  of members of the Advisory Council of

the Delhi Development Authority constituted
underS=ction 5 of the Delhi Development Act
No. 61 of 1957.

(1) President—The Chairman of the Au-
thority, ex-officio (Shri Bhagwan Sahay).

(2) 2 persons with knowledge of town
planning or architecture nominated by the
Central Government—(1) Shri S.K, Joglekar,
Chief Architect, C.P.W.D. ; (2) Shri S.G.
Pradhan, Architect, Delhi  Municipal Cor-
poration.

(3) One representative of the Health
Services of Delhi Admunistration nomna-
ted by the Central Governmeni—Lt. Col.
M. S. Boparai, Health Officer, Delhi Munici-
pal Corporation.

(4 4 representatives of the Delln Muni-
cipal Corporation elected by the Councillors
and Aldermen from among themselves—
(1) Shri Bal Krishan; (2) Shri Rup Lal
Batra ; (3) Shri Bhagwan Datt ; (4) Shri
Tilak Raj.

(5) 3 persons representing the Delhi
Electricity Supply Committee, the Delhi
Transport Committee and the Delhi Water
Supply and Sewage Disposal Committee of
the Corporation—(1) Shri Bhiku Ram Jain,
Chairman, Delhi Electricity Supply Com-
mittee ; (2) Shrt Prahlad Saran, Chajrman,
Transport Committee ; (3) Shri R. K.
Bharadwaj, Chairman, Water Supply and
Sewage Disposal Committee.

(6) 3 persons nominated by the Central
Government of who.a one shall represent
the interest of Commerce and Industry and
one the interest of Labour in Delhi—(1)Shri
Kirpa Narain (representing Commerce and
Industry ) ; (2) Shri M. L. Mittal (represent-
ingl Labour) ; (3) Shri Brij Kishan Chandi-
wala.

(7) 4 persons from the Technical Department
of the Central Government nominated by that
Government—(1) Shri K.L. Rao, Member,
Central Water and Power Commission (Mi-
nistry of Irrigation and Power) ; (2) Shri
H.P. Sinha, Consulting Engineer (Road Dev.)
Ministry of Transport and Communications) ;
(3) Shri Kanti Chaudhuri, Director, Military
Lands and Cantonments, Ministry of
Defence ; (1) Shri C. P. Malik, Director?
National Building Organisation (Ministry of
Works, Housing and Supply).

(8) 3 members of Parliament of whom two
shall be Members of Lok Sabha and one
shall be a Member of Rajya Sabha to be
elected respectively by the Members of Lok
Sabha and Rajya Sabha—(1) Shrimati
Sucheta Kripalani (L.ok Sabha); (2) Shri
Radha Raman (Lok Sabha); (3) Shri R.P. N.
Sinha (Rajya Saha).

323.A. [Withdrawn]
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PAPERS LAID ON THE TABLE

AccounTs (1957-58) OF AIR- NPIA
INTERNATIONAL CORPORATION AND AUDIT
REPORT THEREON

Tue DEPUTY MINISTER or CIVIL
AVIATION (SR AHMED MOHIUDDIN) :
S'r, I beg to lay on the Table, under
sub-secti.n (4) of section 15 of the Air
Corporations Act, 1953, a copy of the
Annual Accounts of the Air- ndia
Internationa] Corporation for the year
1957-58, toge‘her with the Audit Report
thereon. [Placed in Library, See No.
LT-2546/60.]

THE BoMBAY SUGAR (ExPORT CONTROL
AMENDMENT ORDER, 1960

Tue DEPUTY MINISTER or FOOD
AND AGRICULTURE (SHrt A. M.
TaomAs): Sir, I beg to lay on the
Table, under sub-section (6) of section
3 cof the Essential Commodities Act,
1955, 4 copy of the Ministry of Food
and Agriculture (Department of Food)
Notification G.S.R. No. 1440/Ess.
Com./Sugar, dated the 23rd Novem-
ber, 1960, publishing the Bombay
Sugar (Export Control) Amendment
Order, 1960. [Placed in Library, See
No. LT-2559/60.] ‘

LEAVE OF ABSENCE TO SHRI §. C.
KARAYALAR AND SHRIMATI
MAYA DEVI CHETTRY

Mg, CHA RMAN: I have to inform

Members that the following letter
dated the 12th December, 1960, has
been receved from Shri 8. C.
Karayalar: —

“Being unwell, I am under medi-
cal treatment and I have been ad-
vised not to travel long distances. I
regret therefore I am wunable to
attend the current session of the
Rajya Sabha. I request that the
House may be pleased to excuse me
from attending the meetings of this
session,
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Ig it the pleasure of the House that
permission be granted to Shri Karaya-
lar for remaining absent from all
meetings of the House during the cur-
rent session?

No hon. Member dissented,

Mr. CHAIRMAN: Permission to re-
main absent is granted.

I have to inform Members that the
following letter dated the 14th Decem-
ber, 1960, has been received from
Shrimati Maya Devi Chetiry:—

¢TI respectfully beg to inform you
that 1 am lying in the Presidency &
General Hospital of Calcutia from
the 31st October, 1960, At first the
doctors thought that I could be cured
medically but later they decided on
operation.

I had to undergo a major operation
on the 5th December, 1960. Though
my general condition is slowly im-
proving, I am still very weak and
the doc.ors advise me to stay for a
longer period.

1 therefore request you and the
honourable Members to kindly grant
me leave of absence for the current
session of Rajya Sabha.”

Is it the pleasure of the House that
permission be granted to  Shrimati
Maya Devi Chettry for remaining
absent from all meetings of the H_use
dur ng the current session?

No hon, Member dissented.

Mr. CHAIRMAN: Permission to re-
main absent is granted,

MOTION RE 'NTERNATIONAL
SITUATION

THE PRIME MINISTER anp MINIS-
TER or EXTERNAL AFFAIRS (SHr
JAWAHARLAL NEHRU): Mr. Chairman,
Sir, I beg to move;

[ 20 DEC. 1960 ]
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“That the international situation,
with particular reference to the mat-
fers that came up before the United
Nations General Assembly in its
current session, be taken into con-
sideration.”

I am moving this motion and I am
naturally resp.nsible for it, but I feel
that it is slightly out of date in the
sense that when this was considered,
the main subject before us was for me

to report on my visit to the
Uni.ed Nations, on the subjects
that had been taken up there,

It is not very long since I went
ihere but aiveady it appears o
be rather remote because so much has
happened since then and so many
things are now confronting the United
Nations and indeed the world. I al-
ways welcome this opportunity of add-
ressing this House and placing before
them some of these international pro-
biems that we have to face and pro-
fiting by the ideas, suggestiongs and
advice that might be given here. 1
must confess to a feeling of—well, I
do not like to use the word ‘confusion’
but anyhow—a lack of clarity about
this world scene today. It is an ex-
traordinarily complex one and anyone
who seeks to deal with it in a few
simple sentences, well, has my good-
will but I am inclined to think that
he hag probably not understood the
situation at all if he wants to
simplify it in that way. Wherever
you may look, you find confusion,
difficulty and conflicts, and what is
much more, behing those conflicts, the
shadow of a tremendous conflict, of
war, even possibly world war. And
therefore, in these circumstances, one
has to be a little cautious in action
and sometimes even in one’s speeches
or talks.

When I went to the United Nations,
the chief problems there were dis-
armament—of course, it is a basic
question—and the situation in Africa,
more specially in the Congo. In con-
nection with that situation in Africa,
the broader question of colonialism
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[Shri Jawaharlal Nehru.]

came up. And therefore, one might
say that the two basic questions be-
fore the United Nations were at the
time disarmament and anti-colonial-
ism, the ending of colonialism, one
of the immediate issues being the
situation in the Congo which had be-
come more particularly a responsi-
bility of the United Nations. There
were other very important problems
also like Algeria and the situation
that was developing then in Laos.

Now, if I stand here and speak on
this subject,  would have to refer more
particularly not only to the Congo,
of course, but to Algeria and to Laos
and to Ethiopia. Almost every other
day when one opens one’s newspaper
or listens in to the radio, one hears
news of some upset, some upheaval,
of something happening round about
the world, which has a larger signi-
ficance in that gmall or big country it-
self. I mentioned Ethiopia. T have
nothing much to say about Ethiopia
because apparently the revolt that
took place there is over but in other
places, in Laos, the conditions there
are very difficult and very disturbing.
In Algeria, recently developments have
taken place which are most disturbing
in the sense that a very large-scale
killing has gone on there. It is esti~
mated that thousands of persons,
maybe hundreds of thousands, have
been killed. Looking at this picture
all over the world, one has a feeling
or I have a feeling that we have
arrived at some acute crisis in world
history, an acute crisis in respect of
the future of the United Nations which
represents the world community and
an acute crisis in the various parts of
the world like Africa or South East

Asia.

People talk about legal govern-
ments and rebels. Nobody knows
who is a rebel one day and

what is the legal government the
other day. It has been seen that
some governments recognise some
people as the legal government and
some other governments recognise the
so-called rebels as the legal govern-
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ment and the others as rebels. So, one
can take one’s choice, that is, if we
tavour somebody, we can call it the
legal government; if we do not like
them, we call them the opponentg to
the legal government or the rebel
persons.

The general tendency in the world
for some years had been towards a
relaxation of tension and gradually
this had worked up towards what is
called the Summit Meeting, But owing
10 the failure of the last Summit some
five or six months ago, this tendency
was reversed, or it was even before
that, and nothing has happened yet to
check this progressive deterioration.
We may, of course, express our opi-
nions as to this country’s fault or that
person’s fault in this matter. It is
an easy exercise to sit down and do
50 but we do not profit much be-
cause ultimately it is not a person’s
or any country’s fault that is all that
counts, but it is rather the attempt to
produce conditions when such errors
and faults do not take place or when
they do not affect the world situation
very much.

Take the Congo for instance, There
the situation is definitely in many
ways much worse than it was when we
were in the United Nations. The
House will remember that when first
these troubles arose there, soon after
independence, the then Prime Minister
invited the United Nations to come
and help them. That help was very
badly needed even for the day to day
activities of Government. It was still
more needed to carry on not only
law and order but health and the nor-
mal activities of the country. Of
course, the whole thing had com-
pletely collapsed immediately after
independence by the rather extraordi-
nary developments that took place
because of the attitude of the Belgian
Government, The Belgian Govern-
ment, in its colonial days in the
Congo, had built up—more than many
other colonial countries—a fairly good
health system and some other social
services, a fairly good system of pri-
mary education—much more than in
other countries—but nothing more
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than primary education. In fact, it
appears to have been their deliberate
policy to prevent higher education so
that, curiously enough, in the Congo
today you find a relatively large pro-
portion of people who have got pri-
mary education., It is a good back-
ground, a good reservoir to draw
from, but very very few indeed—hard-
ly any, it can be said—there are who
have gone beyond that stage. Take
even primary education; I forget the
exact number, but I think there are
about 30,000 schools and I believe that
every single teacher of these schools
was a Belgian. So, the sudden with-
drawal of all these Belgian functiona-
ries, whether it was education, whe-
ther it was health or whether it was
any other activity, left a complete
vacuum. There wag some trouble in
the Congolese army and they demand-
ed that the Belgian officers should
withdraw and there was some violence

on the part of the army. That did
not last long and that was rather
exaggerated at the time. Now, the

United Nations came in and in one
of its earliest resolutions the Security
Council decided that the Belgian
military and para-military personnel
should be withdrawn, that is to say
that broadly the Belgians should with-
draw except probably those in some
social services or other essential ser-
vices. That was the first thing they
decided apart from any other deci-
sions. )

Then all kinds of internal troubles
took place, internal conflicts within
the Congo, and it began to appear that
outside Powers were encouraging and
helping the inner contestants for
power there. Some sided with Mr.
Lumumba who was the elected Prime
Minister, some with President
Kasavubu who was also elected and
who later had apparently fallen out
with the Prime Minister. Some defi-
nitely sided with Col. Mobutu who
emerged as the Army Chief and who
originally had heen appointedq by
Prime Minister Lumumba. The posi-
tion of Col. Mobutu was very peculiar.
He had been appointed by Prime Min-
ister Lumumba, but later he turned
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against him, turned against even Pre-
sident Kasavubu, put an end to Par-
liament, and in fact there was a coup
d’etat in which more or less he had
captured power and said there would
be no Parliament at least for a long
time, and he set up a few senior
students from the university there and
called themm Commissioners to carry
on the Government of the country—
the few students who had some uni-
versity education in Belgium at the
University of Louvain—while Presi-
dent Kasavubu also appointed, inde-
pendently, another gentleman as
Prime Minister, having dismissed or
tried to dismiss Mr. Lumumba. Now,
al] that produced a very conflicting
situation in which authority was all
spread out; it was not in anybody’s
hands fully, but broadly speaking, the
Congolese army, which was to some
extent under Col. Mobutu’s control—
to some extent only—was the autho-
rity; they had the arms and they used
them indiscriminately without any
reference to discipline or Taw or order,
and so this Congolese army—force
publique as it was called in Belgian
times—this national army ag it has be-
come now, was useful to Col. Mobutu
in suppressing his opponents, but was
not helpful to him or to anybody in
preserving law and order. In fact it
was a most disorderly element in
the situation and it was not under a
unified command. People locked at
the constitution of the Congo and
lawyers said that Mr. Lumumba still
continued to be the Prime Ministerin
law even though he might be under
some kind of detention and that no-
body could put him aside. All these
difficulties arise.

Now, when 1 was in the United
Nations I made a suggestion—and
others also—that in those circumstan-
ces the only real authority which
should decide finally should be the
Parliament. Parliament may not per-
haps—if I may say so with respect—
consist of very standard people. What-
ever it may be, there it was; they
were the elected people from all over
the Congo and they should meet, and
if they quarrelled in Parliament, tet
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them quarrel and decide. If they want
to solve the confusion arising from
two persons claiming to be Prime Min-
ister and a third group calling them-
selves Commissioners and overriding
the Prime Minister, who is to decide?
Nobody else can decide. President
Kasavubu was also a legal entity, be-
cause he had been elected. According
to some people Mr, Lumumba was
the Prime Minister but anyhow the
Prime Minister was not functioning;
he ig in detention. President Kasavubu
was functioning. So, we may have
to say that there were only two legal
entities there. President Kasavubu
was admittedly legal, but the rest have
some doubt and Parliament was not
allowed 10 meet by Col. Mobutu’s
rabble soldiery, and President Kasa-
vubu, however legal his position as
President might be—it was a limited
position—is not an autocrat or a
dictator doing what he liked. That is
why we recognised President Kasa-
vubu. We did not agree to his dis-
charging all the functions of Parlia-
ment and everything combined as
a dictator might.

Now, this thing went on. And then
President Kasavubu went himself to
the United Nations and there was a
very heated debate in the General
Assembly ag to whether he should be
allowed to sit in the Assembly as
representing the Congo. Now, only a
few days before that there had been
a proposal that a delegation of Afro-
Asian countries should go from this
Assembly—who under the Secretary-
General’s direction had formed them-
selves into an advisory committee on
the Congo—that they should go to
the Congo and report. It had also
been decided that till they report, a
discussion on the Congo should be
postponed, but hardly a few days after
that, four or five days after that this
question of President Kasavubu came
up, and after a debate which created
a good deal of heat, by a mojority
President Kasavubu was accepted as
the representative of the Congo. Now,
this rather put an end to the previous
decision about the Commission going
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there because thereafter the first step
was to decide that no Commission
need go or should go there. So, the
process which it had tried to support,
or some kind of conciliation etc. in
the Congo, was hit on the head and
the Commission has not gone. There
are all kinds of talks still, and in that
state of affairs in the Congo which
showed no equilibrium, no balance,
the weight of the U.N.’s acceptance of
President Kasavubu as the represen-
tative of the Congo made g difference
and Col. Mobutu, who was by no
means closely allied to President
Kasavubu, profited by this very much.

Then, of course, the House will re-
member that Mr. Lumumba escaped
from his place of detention, was later
arrested and treated very brutally and
is still in jail. And so far as I know,
even up till now no independent
doctors or Red Cross people have been
allowed to go to him in spite of the
efforts of the United Nations.

Now, the position of the TUnited
Nations in the Congo meanwhile
under went a change, that is, they
became less and less effective and Col.
Mobutu became the most effective per-
son though not wholly so. The curiousg
situation arisen there is that the
United Nations group, their forces
there, their personnel which went
there with great hopes of doing some-
thing, became quite jneffective. They
could not do anything. The instruc-

tions that they got were that they
must be completely neutral, What-
ever that might mean, it was right

that they should be neutral. Actually
how this was interpreted was this that
in front of them killing was going on
by one group against the other on a
big scale but they looked on. So, from
the point of view of law and order
they had no position at all because of
the instructions or the interpretations
of the instructions of the Security
Council. In effect, the Congo gradu-
ally began to disintegrate. There had
been the Katanga province which had
declared its independence under Mr.
Tshombe, and now the Orientale pro-
vince with Stanleyville as its capital
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also went adrift. In fact, it calls itself
the Government of the whoie Congo;
Katanga was only the capital for
Katanga. That is the position now,
and the U.N. still looks on helplessly
and is becoming weaker and weaker.

One major thing that has happened
during these months is the return of
the Belgians in considerable numbers
and with considerable authority,
though exercised not directly but
exercised through those people whom
they favour. The persons whom they
favour are Col. Mobutu and Mr.
Tshombe of Katanga and others, of
course, In fact, all these people have
got Belgian advisers—military ad-
visers, civil advisers, and other ad-
visers—and all that. The Student
College of Commissioners have all
Belgian advisers who, presumably,
do all their work although it may
issue in the name of the Commissio-
ners. In effect, therefore, we have a
return in a different garb, in a
different form, to the Belgians func-
tioning in the Congo in all fields. The
Belgian Government says that there
is none of their officials there, these
are non-officials who go there. May
be so, but many of the non-officials
coming in thousands here were for-
merly recruited in Belgium and seat
here. 1t is difficult for me to say how
far the Belgian Government is res-
ponsible for that but certainly it
acquiesces in it, it encourages. And all
this jumble of circumstances has pro-
duced, therefore, an extraordinarily
complicated and dangerous situation;
dangerous for this reason—internally
dangerous it is and, of course, exter-
nally dangerous also because a num-
ber of countries in Africa and a num-
ber of countries outside Africa are
not prepared to accept today the pre-
sent state of affairs there, that is,
with Col. Mobutu functioning or the
Belgians being there in large numbers.
Some of them have done or are on the
verge of recognising the Stanleyville
Government as the Government of the
Congo. Meanwhile arms flow in there
for one side or the other from one
country or the other. So, gradually
the situation is becoming, as is said,
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something like the old Spanish situa-
tion when the Spanish civil war took
place thirty years ago or so. That is
apparently the internal situation, con-
testants supported by big Powers out-

side with arms and other Kkinds of
help.
Now, that is a very bad outlook.

Apart from this, the African countries
concerned, many of whom have got
their contingent of forces there—not
all, but many of them—do not accept
Col. Mobutu at all; they are in favour
of Mr. Lumumba who is in prison.
Some have withdrawn their forces,
others may withdraw them later, And
there are proposals to the effect that
apart from the United Nations force,
an African force should be constituted
from various countries in Africa and
they should go into action. Now, it
is not clear to me what such a force
can do in these circumstances. Ob-
viously, this force would not be under
the United Nations. Therefore, it will
be an independent force of some coun-
tries. It cannot represent any orga-
nisation like the United Nations. If
such a force comes, it is 1nevitable
that other forces will come in to op-
pose it from other countries. We
have, therefore, not viewed it with
favour—indeed we have been unable to
understand what such a force can do.

We have felt all along that first of
all in the circumstances in the Congo
the United Nations coming in was
desirable and almost inevitable; other-
wise there would have been a civil
war there; also, that after their
coming in, they did not function with
any effectiveness, maybe, their in-
structions were such—whatever they
were—and outside Powers went on in-
tervening in various ways, throwing
their weight about encouraging one
side, some other Power enczouraging
others, arms flowing in and the
United Nations looking on rather
helplessly. That was the position
some months ago. It has not only
continued but has become much worse
now, Now there is the possibility of
rival governments claiming authority
over the Congo supported by great
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In spite of these difficulties and
doubts in our mind, we have all along
felt that if the United Nations fail in
the Congo it will be a disaster, not
only for the Congo but for the world,
and while we have criticised the acti-
vities of the United Nations and made
various suggestions, we have also felt
that we must go on supporting the
United Nations and we have done g0
The suggestions that we should with-
draw our contingent, have not been
approved by us. Our contingent, of
course, is not of combat troops but
they carry out certain services like
signalling, supplies, transport and
medical help. The fact remains that
if the U.N. cannot effectively deal
with the situation, it would fade away
in the Congo and its reputation will
continue to suffer. The fact remains
that under present conditions, even
our men or any country’s men there,
are frequently insulted and man-hand-
led by the Congolese solidiery under
Col. Mobutu and there is a limit to
what a country can put up with in
that way. We have put up, we shall
put up, with many difficulties that
face us but—I cannot guarantee--if
our people are not treated properly
and given opportunities to do the
work for which they were sent, the
question does arise whether it is
worthwhile keeping them or not.
Normally we would have withdrawn
them but we have hesitated and we
hesitate to do so because it would
mean really the collapse of the United
Nations’ work there and that would
mean almost inevilably not merely
leaving the Congolese to fight it out
among themselveg but the intrusion of
foreign Powers with their troops and
therefore, war, not merely between
the Congolese but among others too.
It has been a matter of great surprise
to me how the obvious thing in this
situation—convening the Congolese
Parliament—has been deliberately
avoided, how that has been obstructed.
I can understand the objection to this
from those people like Col. Mobutu,
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who do not like it. Obviously, he
must have thought that if the Parlia-
ment comes in, his position would go
but what has amazed me is that great
Powers should have come in the way
and made excuses which are singular-
ly inane, like “Oh! How the Congo-
lese Members of Parliament will be
able to attend? Some may be stop-
ped.” These are excuses made to pre-
vent it simply because, obviously, it
was not felt desirable for the Parlia-
ment to meet, the Congolese Parlia-
ment, and it was thought that if it
met, the present authoritics in the
Congo might not be able to have the
suporort of that Parliament. There it
is. I do not know what is going to

happen. There are now proposals
made by some of the great Powers
saying “Yes, the Congolese Parha-

ment should meet, ought to meet, as
soon as the conditions are ready.”
Conditions apparently are not ready
yet but as soon as they are ready, it
might meet. That is one subject.

Surt BHUPESH GUPTA (West
Bengal): They want to make it ready
in their own way, the Americans.

SHrT JAWAHARLAL NEHRU: The
difficulty is, everybody wants to make
it ready in his own way.

Then take Algeria which has been
a continuing tragedy for the last eight
years and the sacrifice of the Algerian
people has been amaging. It is really
so. I do not know if there are any
parallels in the history of a country,
that big, carrying on such a war of
independence year after year at enor-

mous cost in life and other things
Now, recently, President de Gaulle
went there and when he first went

there, he had a rather fierce and
violent reception from the Europeans
there, the Colons, chiefly French
That was checked. Immediately
following that came the African 1e-
action, the Algerian reaction, which
was also big and rather violent but
on a much bigger scale in regard to
numbers. The French army surround-
ed these people apparemtly and shot
‘hom down in large numbers. This
has created a tremendous impressicn,
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naturally, not only in  Algenia not
only 1n Africa but elsewhere and the
difficult situation which existed pre-
viously has become now almest m-
possible of solution in the extsting
cireumstances  General  de Gaulle
announced about a month ago or more
that there would be a referendum .n
Algeria without giving details but for
the first time he referred to an Al-
gerlan Republic IMked to France by
a treaty Now, at that time it was
proposed to hold this referendum
early 1in January; pait of .l will be
held 1n France 1iiself and part p
Algerma It 1 not quite clear what
the precise subjects will be on which
votes will be taken but broadly it
18 said that it 1s on a polcy of Al-
genan self-determination, broadly on
what President de Gaulle said was
his policy of Algerian self-determina-
tion, connected with France and for
the provisional establishment of a
new governmental mstitution 1n Al-
geria, ensuring some degree of self-
government pending the referendum
Tt was after this that Presiaent de
Gaulle’s visit came

Now, recently, there has been a
Resotution in the Political Commirtice
of the UN which was fathered by a

number of Afro-Asian  countries
neluding Inda I think only  this
morning news  came that this
Resolution  was passed by the
Political Commttee mmnus 1ts  lasi
clause It 1< not clear to me as

to what has becn passed 1 will not

rcad the whole Resolution as 1t 1s
tather long but as far as I under-
stand the part of the Resolution

passed 15 this

Recognising thce right of the
Ylgerian people ”

t tm not reading the Preamble—

¢

to self-determination and
11idependence,

Recognising the imperative need
for adequate and effective guaran-
iecs to ensure the successful and
Jast umplementation of the right of
<elf-determination on the basis of

816 RS —5
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respect for unity and territorial
Integrity of Algena”

But the last part was

‘That a refertendum should be

conducted m Algeria organised, coll-
trolled and supervised by the UN
wherein the Algenan people shall
freely determine the destiny of the
entire country”

As fa1 as I have been able to find
out last might this last clause about
telerendum and control by the UN
was not passed by the requisite
majority That 1s the position 1in
Algeria 1 am  not using strong
language but both the Congo and
Algerian situations are  exceedingly
grave and behind this 15 the broad
«flect of all this 1in Africa and the
possibility of great Powers interven-
ing m Africa in various ways In
Algeria one of the main complaints
of the Algerian people’s representa-
tives has been not only against the
French Government but against cer-
tain Powei~ the NATO Powers, who
directly or indirectly support the
French Goveinment

In Laos also, strange things have
been happening 1ecently and  the
Goveirnment of the day under Prince
Souvanna Phouma was pushed out
Prinece Souvanna Phouma  himself
becamc¢ a refugee and at present
General Phoumi 1s controiling Vien-
ttane  During the last few  days,
specially for about 3 days, Vientiane
City had o very very bad time It
wds bad, 1t was much worse than
organmised violence Both the parties
were enjoying shooting and throwing
1ockets and-other things, falling any-

where There was no aim, nothing
The whole city was 1n a state of
part destruction and part panic

Telegraph communications were cut
off and 1t was difficult for us to find
cut what was happening It was only
this morning that I got telegrams
from Vientiane from our people
dated 13th, 16th and 17th They came
m a bunch, a week late Now,
dpparently there 1s some kind of a
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lack of fighting and fighting has stop-
ped 1In a big way, though petty
fighting 15 going on, maybe 1n .he
heart of the city But the wives and
children of ocur Embassy personnel
have (ome away First they came to
Bangkok and then some of them
have come to Delh: The regulai
personnel of course, remamns there

The trouble with Laos and wmdeed
with all these places has been the
attempt of parties outside Laos to
mfluence and to help with arms etc
the contesting parties in Laos Consi-
derable quantities of arms have gone
in  Now, the very basis of the Geneva
Agreement affecting Indo-china was
that these countries should be left to
fashion themselves and that they
gshould not be drawn into the cold
war and should not be helped, should
not be pushed in any direction, that
the only safety for the Indo-china
countries was 1n some measure of
neutrality, in keeping out of these
military blocs  Unfortunately, how-
ever this policy was not fully foll -
ed and repeatedly help has been
given Supplies have been given to
one group or another and lately to
both groups, of course by different
countries  And so the very thing
which the Geneva Conference was
meant to prevent has now come Into
bemg So long as the Intcrnational
Comm ssion was there, of which India
was Chairman there was some check
and 1t was not easy to do this pub-
helv—piivately they could do 1t—and
so the situation, though  bad, was
being controlled But ocur Commis-
son the Laos Commission was with-
drawn or suspended, vou mght say
and that check was removed Ever
since then, there has been a progres-
sive deterioration there and 1t has
landed us m the present position

Two davs ago I communicated with
the two Co-Chairmen of the Geneva
Conference  namely the Foreign
Ministers of the United Kingdom and
the Soviet Union drawing their atten-
fion to this and saying that at least
the functioning of the Laos Commmus-
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sion might be of help. It rcannat
decide anything, but it might help
somebody or some authoiity to check
thi, kmd of a thing happerung We
«irongly resisted the suspension  of
{his Comunission at thdg time But
then the Government of Laos insisted
and so the grecat Powers supported
them and so we had to come away
So, we have agam said that the
should tunction th-re and in & ~ense
both the Governments concerned.
that 1s to say, the United Kingdom
and the Soviet Union, have accepted
that as a principle and the UK Gov-
ernment only last night have stated
that they are agreeable to this, but
the authorities 1n Vientiame now have
to agree before this can be done I
helieve they have addressed them te
this effect Now, in Laos agam, 1t
becomes a little d:fficult to know who
1s the government and who 18 &
rebel It 1s a choice of any country
we or the United Kingdom o1 the
Soviet Union or the USA calling
one set of people the government and
the other rebels

Oaad BHUPESH GUPTA Thei -
thould be no difficulty because we
recognised the former Government
whose head 15 now in Cambodia 1
refugee there Hig reprecentatives
ere there in Vientiane So theie
should be no difficulty

Surr JAWAHARLAL NEHRU: T
know that Mr Bhupesh Gupta would
not have any difficulty n such cir-
cumstances

Surt BHUPESH GUPTA You
should alse have no difficulty either

Sur:r JAWAHARLAL NEHRU A-
a matter of fact, we have expressed
ourselves fairly strongly for the last
month or so in favour of Prince
Souvanna Phouma who 1epresents
an attempt to keep Laos out of this

cold war and in a more 01 lesy
neutiral position and to bring the
warring parties together We have

been supporting him in so far as
verbal declarations are concerned
And we shll think that he would he
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the most suitable head of a govern-
ment there Buty at the present
moment 1t appears that in Vientiane
itself his oppenents are 1n control

There 1~ one matter that I  may
refer to betore 1 fimish with Africs,
and that 1s the recent events 1n
Pondoland which 1s part of South
Africa  Very lhittle news has come
about that but from what has come,
it appears that the South  African
Government, the Union Government,
has crushed with great severity some
of the agitation that was gompg on
there against the Government But as
news 1s suppressed, one does not
know what happens But 1t does show
the state of affawrs in South Africa

A the House knows, our officials

have been carrving on talks with
Chinese officials about our conflicts
and troubles on our frontiers These

talks ended a few days ago and only
this morning ow officials presented
io me formally the joint report, as
it 1s called This joint report runs
into, with 1ts appendices and the
rest, about 570 foolscap pages of
tvyped matter The minutes of fheir
proceedings the veibatim  minutes,
run roughly to some 3,000 pages and
I have been presented with this
1eport which 1s fairly thick, only this
morning And such a repoit has
been <ent, no doubt, to the Chinese
Government I said, not in this
House but m the other House, 1
think in August last, that I would
place the 1eport before Pailiament
and I shall, of course, do so But I
do not know when Firsty of all, we
have to examine these bulky docu-
ments, I mean both the Governments,
and then decide when to do 1t To
some extent we have te function 1n
this matter after 1eference to the
Chinese Government So, I cannot,
I am afraid, place 1t before the House
mmediately We have to examine it
thoroughly and then consider later
what possible steps might be taken

Next I would like to say a word
sbout Goa Both because of intcr-
nal developments and the develop-
ments 1n Africa, the question of Goa
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o1 rather of Poituguese colomal
possessions, has become one of the
uigent issues. We have little  evi-
dence of what 1s happerung 1n the
Portuguese possessions in Africa, but
what we have shows that there the

Portuguese Government has been
ireating the people with greay and
rather brutal severity., These, of
course, have their effect w1 Goa

Otherwise too0 Internally itcelf—and
1 speak naturally mederately on the
subject—I do not think that the
present state of affairs in Goa, that
15 to say Goa continuing under
Portuguese domunation, can continue
for long I cannot fix a date, cbvious-
lIy All these questions are so tied
up with the world situation, with
other Powers, that we have preferred
warting and exercising some patience
even though 1t was often rather pain-
ful to do so But we have always
been cleat 1n our minds that the
freedom of India canmot be complete
t1ll Goa becomes part and parcel of
India  Sometimes, the question 1s
asked about Dadra and Nagar Havel:
as to why we do not include 1t 1n the
Indian Unmion  There 1s no obstruc-
tton and there 1s no legal difficulty
It 1s merely a question of timing 1t
properly and including 1t In fact,
indirectly we have been functioning
thete They asked for officers and
we have sent them competent officers
and at a suitable moment, they will
be taken in because the people there
certainly desire this

Sur1 BHUPESH GUPTA Even our
social and political workers are not
allowed to entet there What 1s the
explanation for this®

SHrRI JAWAHARLAL NEHRU They
are not allowed to enter As a matter
of fact, the Admunstrator theie,
whoever he 15, decided not to allow
the people to enter, and 1 personally
svmpathise with him This 1s a small
place which 15 doing rather well and
which has in the course of the Iast
seven or eight years managed to
budd up a reserve fund, out of 1ts
own revenues,—I forget the exact
~um—of about Rs 20 or Rs 25 lakhs
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Surr BHUPESH GUPTA 1t 1s Rs
32 lakhs

Sur1 JAWAHARLAL NEHRU It is
given in the Report which has been
(nculated It 1s doing well and he
wants to organise that as much as
possible It 1s functioning on the
basis of a panchayati ray which we
want to pursue 1n the rest of India,
and at the right time we would take
it 1n

Lastly, S, I would like to say a
few words about a recent event which
no doubt has exercised all our minds,
that is, what has happened in Nepal
Anyhow, 1if such an event had hap-

pened 11 any part of <the world
1t would be a matter of regret
to us but happening in a country
on our threshold, a country with
which we have such intimate
relations as with Nepal, 1t has
been a matter of great concern
to us We have not at any time

gought to interfere mn Nepal mn the
last ten years or so smce 1t gained
its freedom from the old regime We
have helped them to the best of our
ability Even 1n the old days we had
treaties with them which were renew-
ed It 1s not a question of any inter-
ference but we had close relationship
and were consulting each other when
there was any danger from abroad,
and that represents the actual posi-
tion both for them and for us Apart
from all these political and other
aspects our sympathles always go out
to any country which is trying to gamn
freedom, as Nepal was ten years ago,
or which wants to advance in the
democratic way, and in  regard to
economic improvement we have been
trying to help them to the best of
our ability We have got an Aid
Mission there now We helped them
also 1n traming their Army We sent
a Military Mission which did, 1
believe, a lot of very good work and
which was much appreciated there.
It has been reduced very greatly
now It 1s still there but the num-
bers are about a quarter or less of
what they used to be Dbefore We
have built the big road connecting
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India with Kathmandu Se, our
mmterest 15 1nevitable

When this news came {o us, news
of the Proclamation of the King, it
was not 1n a sense a surprise. Nevelr-
theless, 1t did come as a bit of a
shock just at that time, 1 say 11 was
not a surprise in the sense that we
had been conscious of different pulls
there and the possibility of something
happening The King and the Gov-
ernment were not working very
harmoniously for months past, and
yet, curiously enough, the latest
reports as they came to us before
this action of the King were that the
Ministry and the King were working
more harmoniously than before I
am not saying anything about our
Ambassador’s report-—I am not reter-
rig to that—bu¢ what I am saying 13
fiom what the King himself had mn
the course of conversation and by his
behaviour led people to believe That
was the mmpression there but that
was a temporary thing no doubt Now,

I have read-—and the House must
have read too—the Proclamation
made by the King The Proclama-

tion refers to the failure of the Nepal
Government and the Ministry to
improve the adminstration and
accuses them of corruption, crude
economic theories and the rest These
are vague charges and 1t 1s difficult
to say anything about a vague charge
Nobody can call any Government an
ideal Government, more especially a
Government in Nepal which has been
fighting against very difficult condi-
tions In the last ten years ever since
various Governments came m  May
I say that right from the first day
ten years ago when there was an
upheaval against the old Rana
regime, the previous King made it
clear that he was working for, and
he wanted to establish, a democratic
system of Government Difficulties
came 1n, Governments were formed
and dismvssed and all that and there
were fairly big periods of King’s rule
without any other Government Even
then 1t was made clear that that
was a preparation or an interval
before going back to democracy and
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we were happy when the present
King announced a constitution and
later followed it up by elections. In
the elections, the Nepal Congress
Party got a very big majority and
they have functioned since then. It
is not for me to judge of their func-
tioning but it is fairly easy to find
faults. They had a tremendous task
and I believe, the impression we had
generally was that for the first time
Nepal had some ordered Government
which was trying to do its best to
jmprove things. Whether they suc-
ceeded much or not is another matter.
1 do not know what reasons lay
behind what the King has said in
his Proclamation because they are
vague charges. There is reference,
as I said, to crude economic theories.
The only economic step that they
were (rying to take, so far as I know,
was in regard to land. Lang in Nepal
in the past has been held by a very
few people, and I believe that they
have hardly paid any taxes on it. It
was free there, birta land. This was
an attempt to have a somewhat better,
‘what I consider very moderate, land
laws or a taxation system on land.
I do not know if this was the case.
They passed some kind of a Bill, not
passed it; they proposed it or they
passed it in the Parliament there but
it has been for a long time past with
the King awaiting his approval. It
has not been passed regularly.
I do not know whether this
kind of economic advance was
cansidered by the King as a crude
method of dealing with these prob-
lems, Anyhow, the basic fact re-
mains that this is not a question of
pushing out a Government even
though it has a big majority. This
is a complete reversal of democracy
the democratic process, and it is not
clear to me that there can be a going
back to the democratic process in
the foreseeable future, That is

1 p.m,

the main thing and naturally one
views such a  development with
considerable regret.

One thing I may ‘mention. Some

people have criticised our Ambassador
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being away from Kathmandu that day.
As a matter of fact, General Thimayya
had been invited to go to Nepal. Gene-
ral Thimayya had been offered a de-
coration; we did not agree to this but
we dig agree to a  second proposal
that he might be made an Honorary
General of the Napalese Army. So,
the decoration was not taken but he
wen{ there to accept this Honorary
Generalship, He got there on the
8th December. On the 13th he was
given this Honorary Generalship at a
ceremony. On the 14th he was invit-
ed and our Ambassador was also in-
vited by the Commander-in-Chief of
Nepal for a Shikar in the foot-hills.
They both went, The Commander-in-
Chief did not accompany them because
he fell ill. He had fever that even-
mg; so he remained behind although
these people went as his guests. This
was on the 14th, On the 15th  the
King assumed full powers and issued

this Proclamation and all that. That
was on the very next day. And
immediately our Ambassador and,
General Thimayya returned from

where they were on the 16th morning.
They were in a rather remote place
and General Thimayya returned to
India. Another interesting feature is
that at this time when the King took
this step most of the Ambhassadors
were not in Kathmandu. There are
not too many Ambassadors there.
There is the Soviet, there is the
American, there is the British and all
of them were away, gone a few days
before, somebody on leave, somebody
for some purpose or other, Now, the
first step was this coup to arrest the
Prime Minister and his  colleagues.
As a matter of fact the broadcast of
Proclamation came some hours later.

Another thing I might mention, /Sir,
and that is the French Government’s
proposal for another nuclear test,
atomic test, in the Sahara and the an-
nouncement that has been made that
some form of nuclear arms are going
to be supplied probably to the NATO
Armies. 8o, while we discuss dis-
armament and other proposals
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actually thig frightful race for armung
and nuclear arms goes on and dis-
armament 15 still  being  discussed
rather academically and without much
result In a sense all these questions
that confront us are linked in some
way or other with this question of
disarmament and it would be a most
dangerous, disastrous thing if all
efforis to bring about disarmament
failled and we went on 1nevitably to
world disaster

One lact which one must welcome
1y ihe Resolution passed recently by
the United Nations on colonialism, It
1s a good Resolution and I have no
doubt that it will have some effect
In spite of all delays and obstructions
I have no doubt that a world opimion
1s being bwilt up which would make
1t more and more difficult for any
colontes to continue, Thank you,
Sir.

Suri BHUPESH GUPTA: Sir, one
guestion I want io ask. The hon
Piime Minister referred to the visit of
General Thimayya. I am not going
to the Short Notice question; that
comes next day Did the Government
of India receive any kind of request
from the Nepalese Government over
the signature of Mr Koirala as the
Prime Minister that General Thimayya
should go there and receive the de-
coration or the honour—whatever it
may be—or did it come from the
Commander-in-Chuef or the King?

Surr JAWAHARLAL NEHRU- I
cannot say; I did not get a personal
letter but whenever a person like the
Chief of Staff in the Army 1s invited.
1t is always through the Government—
there are no personal invitations in
this matter—or through the respective
Army Staff The matter was referred
to me and I agreed that he should go
This was some time back

The question was proposed.

Surr P N SAPRU (Uttar Pradesh):
Sir, I move:
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1 “That at the end of the Motion,
the following be added namely.—

and having considered the
same, this House approves of the
policy of the Government of India
1in relation thereto'"”

SUDHIR GHOSH
Sir, I move

SHRI
Bengal)

(West

2 ‘““That at the end of the Motion,
the following be added, namelv —

‘and having considered the
same, this House 1s of the opinion
that, :n view of the present state
ot power polities 1n international
relations, India should not at-
tempt, 1In her own interest and
in the interest of world peace,
those objectives  which are be-
yond her power’”

JASWANT SINGH
S, I move

SHRT
than)

(Rajas-

3 “That at the end of the Motion,
the following be added, namely:—

‘and having  considered the
same, this House regrels tha{ the
Government’s policy of appeas-
ing Pakistan and China having
failed a long trme  ago, 1t con-
tinues to pursue 1ts policy of
appeasement which affects our
interes's adversely ’ 7

4 “That at the end of the Motion,
the following be added, namely:—

‘and  having  considered the
same, this House regrets—

(1) that Government should
have decided not to support In
the Uniteq Nations the motion
1n respect of violation of human
rights in Tibet, sponsored by
Malaya and Thailand,

(11) that Government should
have allowed 1itself to be invol-
ved 1n the internal affairs of
Congo;

(i) that mnstead of pursuing
strictly its professed policy of
non-alignment between the two
World blocs, India’s moves at
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the United Nations General
Assembly 1n 1ts current session
gave an umpression of leaning
heavily towards one of the
blocs'”

The questions weire pioposed

Mr CHAIRMAN Now, you can sit
11l 6 o clock

Sur: BHUPESH GUPTA We
-1t a i tle longer also.

Mr CHAIRMAN It  necessary
with the consent of other Members
and not merely with a few. So far as
the Congress side 1s concerned, Mr
Sapru will get 20 minutes and all
others wil] have to confine themselves
1o 15 munutes. So far as the Opposi-
*won 1S concerned, the time limits have
been given

can

Surr P N SAPRU Mr (Chanman,
Sir, the Prrme Minister has in his own
ynimitable manner surveyed the entire
international scene and I shall, with
your permission, make a few com-
ments on the situation as I see 1t

{Mr DEePUuTy CH2IRMAN In the Chau |

He has first of all referred to  the
problem of Congo After 80 yeais of
colonial rule Belgium  gave up her
hold over Congo on the 30th June
1960 Thereafter d fliculties arose 1n
that country The Xatanga Govern-
ment declared itself independent and
there was a feeling that the Belgians
were coming I in large  numbers
there An appeal was made by Presi-
dent Kasavubu and Prime Minister
Lumumba to the United Nations for
help, and they wanted help particu-
larly from the Afro-Asian States The
United Nationg accepted that respon-
sibility It was about the heaviest
responsibility that the United Nations
had ever accepted It was in a way,
as Mr Rajeshwar Dayal has said in
his first Report, a new type of experi-
ment that was being iried by  the
United Nations in Congo Well, Sir,
we went to Congo. We helped Congo
with supplies and so on Qur Mission
worked fairly well. There was diffi-
wulty on the part of the Belgian Gov-
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ernment and the people of Congo Ia
these circumstances, the position, as
I see 1t, 15 that Mr. Kasavubu 15  the
President  Mr Lumumba 15 the
Prime Minster, though he has been
replaced, so President Kasavubu says,
by Premier Ileo There 1s a Congolese
Parlament © has  been left by
Be'gium there  And now there is on
the scene a new man, whe calls him-
self as Colonel Mobutu The whole
thing 15 1n a terrible mess, Our Mis-
sion has been subjected to humiliat-
ing treatment We are in the diffi-
cult position that we cannot abdicate
our responsibilities m Congo It 1s
not interference with the internal
affairs of a country to say that the
constituted amthority, namely, Parha-
ment, should decide the future of
Congo It 15 not interference with the
internal affairs of the country io say
that the United Nations should be
enabled to discharge 1its function of
administering law and order. It 1s
not interference with the internal
affairs of a country to say that the
Belgians should also clear out of
Congo. If Belgians have a right +to
stay, how ecan you, consistently with
your allowing them to do so, refuse
permission to others to imtervene in
Congolese affairs? Interference can-
not be a one-way traffic If there is
iterference on the side of the West,
there will be interference on the side
of the East And, therefore, the cor-
rect position for the United Nations is
that there shall be no interference
with the people of Congo, that Parha-
ment will be stmmoned, and that it
will be left to Parliament to decide
how the people of Congo shall govern
themselves thereafter.

1 have referred to this question of
Congo, because it is likely to have
vast repercussions on the international
scene. The problem of Africa has
become, as the Prime  Minister re-
minded us, a very important one In
the last century the Colonial Powers
were engaged in the task of building
up empires in Africa To-day they are
in the process of liquidating those
empires and 1t is a matter of
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{Shi1 P N Sapru ]
gratification for us that the United
Naions General Assembly m 1ts cw-
1ent session, has adopted a Resolu-
tion which 1efuses to look upon Por-
tuguese territories in Atiica and Goa
as part of metropolitan Portugal
That 1s a very gteat gain so far as ow
fight for Goa 1s concerned It en-
courages us Lo hope that at no distant
time Goa will be part ot our country

I should hike to refer, in the briefest
'manner possible, to Algeria There 1s
no doubt that General de Gaull. is a
big man He has hig dufficullies, but
I think the French people and General
de Gaulle should bc moie realistic
Th~y cannot hold back piogress 1n
Algeria Algerians are entitled to
self-determination and they should
have a full acknowledgement of ~hat
right General de Gaulle may dis-
Like or hate the FLN, but the FLN
and Mr Ferhat Abbas are persons to
be 1eckoned with  After all, it 18
w1th persons who can deliver the goods
that he should negotiate

Though no ieference wa, made by
the Prime Minwster to this matter, I
should like to say a word about the
admission of China, e People’s Re-
public of China to the United Naticns
We have Your controvelsies with
China I feel very strongly about the
way that the Chmese have been be-
having on the border 1ssue of tlis
country I feel very strongly abcuat
the way 1n which the Chinese have
been treating the old and ancient race
called Tibetans We have many hnks
with the people of Tibet But the
People’s Republic of China 1~ a fart
and the business of a serious politi-
cian 18 to recognise facts I cannot
unders‘and how any disarmamept 1s
possible without bimging the People’s
Republic of China into the TUnited
Nations  Therefore, it 1s not right
that a whole continent should conti-
nue to be musrepresented by the
Kuomintang Government at the
United Nations Reference wag made
to this aspect of the matter tv Mr,
Gaitskell 1n a foreeful st ech tte
other day and I hope that we shall
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forgetting ow differences with Chuina,
contmue to press for the recognit.on
of the People’s Republic of China as
the legitimate Government of China

Surr AKBAR ALl KHAN Andhia
Pradesh) We have been consistent-
ly downg that

Surr P N SAPRU Now, Sir I

would like to refer to some other
maltteis I would hke to 1efer tg
Laos I think, here again the situa-

tion 1s an expressive one The Laotian
Premier Pimce Souvanna Phoumad,
has flown to Cambodia He wa~ work-
mg tor a ncuttal Laos and even Gen-
¢tal Phoumi at one time agieed
to serve under him Obwviously, the
Government of Thailand—let us be
quite frank about 1t—did not like
Prince 'Souvanna Phouma’s effoits for
a neutral Laos and 1t has been giving
the rebels material and moral support
to biing the Government dewn It is
believed that a big Power was behind
General Phoumi n his 1evolt Had
1t withheld sympathy and not given
him supplies, the revelt would pro-
bably have withered away Naturally
Prince Souvanng Phouma had to fall
back more and more cn the suppott
of the Soviet bloc for supplies he
cannot get elsewhere The fall of
Vientiane cannot stop the civil wat
with its attendant inteinational com-
plications  You will have a situation
in Congo and 1n Laos such a. you
have had in Spain before World Wat
II or 1in Korea 1n 1954 55 The wisest
thing under these circumstances
seems to be to revive the International
Commission  under the Geneva
Convention of which the USSR and
the UK are Co-Chairmen and we
are a member One would ke to
know what the attitude of the United
Kingdom on this matter 1s It 13 a
matter of supreme mmportance that
there should be peace i this region
of Asia

Su T would like to make a brief
reference to Nepal We are attached
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to that country by long ties of friend-
ship, and naturally we are grieved at
the fact that democracy has received
a setious setback in that country Sir
Henry Campbell Bannerman said on
a famous occasion 1n the British House
of Commons “The Duma 1s dead
Long lLive the Duma” I, Sir, with
your permission say ‘Democracy 1s
dead in Nepal Long live democracy ”
We cannot conceal our sympathy with
the democratic movement 1n Nepal
We cannot conceal our sympathy with
democracy evervwhere, 1n all parts of
ithe world I think that while we
have every desire to be friendly with
the people of Nepal, while we have
every desire to be friendly with the
King ot Nepal we should like to tell
him not to be misled by prejudices
buf to take a big view, for 1t 15 only
the big view which enables monar-
chies Lo suivive

Sir, a matter to which I would like
to make a brief reference is that of
the po~ition of the Secietary General
of the Unmited Nations That was one
of the questions which was consider-
ed by the United Nations at its last
sesston Now, 1t 1s obvious that the
post of Secretaiy General cannot be
split up But there 1s a feeling to
which I wish to give expression ] was
working on the Administrative and
Budgetary Committee mn 1954, and I
wa. 1 charge of this question of the
rcorgamsation of the Secretariat My
feeling was that there was a tendency
tp centralise things oo much Under
the old system they used to have
Assistant  Secretary General Now
they have Under Secretaries I think,
Sir, the correct thing would be for
the Secietary General to be 1n overall
charge of the organisation The cor-
rect thing for him would be to have
a Council of Advisers and g Cabinet
of Deputy Secretaries General to
assist him I think some such deve-
lopment 1s necessary in the interests
of regional representation of the vari-
ou parts of the world I would like
also to make a reference to the future
set up of the United Nations We
have today about 99 members in the
United Nations The Secunty Coun-
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il has 11 members, and five of them
are permanent members There 15
only one Asian State which is a mem-
ber of the Security Council I know,
Sir, that the Charter cannot be chang-
ed easily, and I think the internation-
al situation is not such as would make
1t possible for us to work for an
immediate change 1in the Charter, but
I think the question of proper repre-
sentation for Asian and African coun-
tries 1n the Security Council and ihe
vdrious other organs of the Unted
Nations cannot brook delay, should
not brook delay I think Mr Gaitskell
mn his speech which he delivered the
other day supported the view that
India should be given a seat 1n the
Security Council  of the United
Nations  Sir, we have never sought
any recognition of our international
posttion, but we do stand for the con-
cept of Asia, and 1 think 1t 15 right
from that point of wview that we
should have a seat in the Security
Council

Surr BHUPESH GUPTA That
would 1nvolve reorganisation
Surt P N SAPRU Sir, I shall

invite vour dttention to one or twgo
other matters which relate to some
problems of mmportance on which the
peace of the world depends We were
greatlv disappointed at the failure of
the Big Powers in May last at the
Sumnut Conference It is regrettable
that a harmless resolution sponsored
by five Powers for breaking the 1ce
as 1t were had to be withdrawn But
socn the United States will have a
new President and a new administra-
tion Is it tooc much to hope that the
problems of world peace will be
tackled hereafter by the new admin-
1stration with a determuination to find
a solution for them® The most urgent
1ssue before mankind 1s that of con-
trol of nuclear weapons Nobody dis-
putes that controls are necessary, but
it 1s not controlled armament but
controlled disarmament that the world
should work for Possibly the process
of this disarmament will have to be
a somewhat gradual one, but gradual-
ness should not be another name for
mnaction The big nations of the earth
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{Shrn P N Sapru |

are in the gnp of fear, and this fear
can lead to tragedies which are topo
terrible to contemplate  The spread
of nuclear weapons has to be stopped
in the interests of generations yet
unborn  Posterity will not forgive the
present generation for a  failure to
respond to the challenge of the age
Science and technology have made the
good hfe possible for us all, but big
nat ons are using them not for bene-
ficent purposes but for acquiring an
ever-mecreasing mlitary strength and
might which can completely destroy
human race as we know 1t on this
earth At the recent conference of the
Communist Powers 1n  Moscow the
theme developed was that of co-exist-
ence
told, 1> going to be that of freedom;
we are told that he does not suffer
from the obsession of Communism
Certainly the oppoitunity of arriving
at an agreed solution of complex prob-
lems should be better One hopes
that 1961 will be a year of opportunity
Perhaps 1t 1s only m a disarmed
Europe that ultimately even the great
German people will find their unity
Therc should be areas of disengage-
ment in Cential Europe To imagine
that great problems such as these can
be solved by a continuous search after
more and more strength 1s to live 1mn
a world of delusion A heavy respon-
sibility rests upon the statesmen of the
world A stage has been reached 1n
our International life when 1t 1s 1m-
perative for big nations to strain every
nerve to ease tensions to which we are
at present subject, to which the ordi-
mary man jn his daily life even is sub-
ject

Thank you very much, Sir

ot wrraree fag (faere)  wrae-
o seEvEly wEeg, wen v o
oA F wed WA gOAIT A
frdza &1 &, sAd oIy ¥
gigw fafeer & Y wegw few
I AT AT F ITF H F3T | T4
TAT 3@ o g f nferemie & oF aee
¥ 53 #15 gera oifer gAn § ar e

Mr Kennedy’s policy, we are ’

t

!
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BT & a1 39F qmr afrfegfy g7
T Nt g/ A 7 74 9F91T 99 H1oW
g frgr T 8 | 3E 0w Avg %1 AYT-
Trtew g7 aFfTwa w9 2 7 Fregy frar
T 97 "1 @ 2 WY A oY gHOTER
forwr & F yrawr AP meR FT
W = 3w A AT awa g F
ursegr afvfeafs agea o7 geAmar
TR A7 ITFT =19q 7 7fEFAT
L Fifgd AT IH avE w7 AT HH-
=rfes, ARfaEa A0@FT § 98 773 @
=g | Ay A w4 F Tar gy 2
ST AT @gW & ag faegA weanntaw
At & ar frwr 0AT wRgE gt AT 2,
mA A g A 3 s ogw oam
99 fagg ¥ arg arg F@) &7 77 gAT
| 8 AT g fF ATHT WqrEeAr =
Ty R ogeE GF & weafer an
qafasmer a7 & 7 v 28 9 afes
ST qa AT &, T TEAEFAT q AR
TS g1, § Arafyw g

[ThE Vick-CHAIRMAN (SHRI
Brarcaviy in the Chau]

M P

AR ATTHA WERA, A% A %
5w geetedia  wfrfeafr st &,
399 fyadr  sfesar & awear o
S g8 2, AT fyAd g a9
Y 8, I9H qAWE F WG AT A F
arv ¥ Fg HFAT JT A AFAT AAT AGT
@ At g | wTS Y A F A
FH X IR A agT AR F AT A
oAt #1E a1 w9 A7 o9 Fifed
g1 ST g FTaET # afwerd @) W, 3y
WY AATEAT 95T FH FAC AT & 4 ay
319 7 ag A g fr Twrmm g et
F org faqre F79 #Y  wEwEFar &
HIT IT qEEATHT FT GAA FFrary
FI Y21 FH0T T & | A GHY qwonT
=14 fordy e & AT 7w, et safyA
¥ A oM@, W g & wree e,
T 3T A FV IAAT q&T Y &, T
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ATZ FT WHFX 981 AT 2, 3§ G
F1 Fferen qgr 1Y &, 39 797 T 0
FEAT R A oA Afy &
ares fagra 8, 31 &1 a1 qrfaa
7 AgY 3IW & AT fggendr 2, adt
34 &1 99 G0 FAT §, T <A TE
ANE 97 KHW VET 9T g9 T § w9
Frgw & & 1 gafag o gmv (Ax
F wrazas g B 9w gfegr § ox A
FT FEFT AT R g, Wiaw HAqq
=d TET g, UAT F1AF A FE IAHw
TR G1 AT TA Iq|AT K gATI
¥ 33 "yarga Aifaar o) fagra
oV FA FT FIHTT T AT g HF qF
[Y I { IFXTH TIW F3 @ 2——Fom
F1 P 2% 789 9 faelr Hiv fsaay
frerr gmardr St 7 Y g 1 AT g = g
& 99 4 F@em g B Jt garr snaroga
fagra 2, A1 gt ifg g, N gwrd
Tifest &, ag FFTF qx AV 7Y § Afw
I A I9 TIE & 47 agdr A,
IAAR SIIRT 43 AT | F SHAF
Agy § wm feazs =T |

uF gty ufefeqfa oo gfoar &
g, foad aea< fadedfr qaewd aveaw
e grrEr A qverr
gfefeafa gard aay sofeag & 1 o
z7 gfagra a7 &R 1 77 ga7 94T
2 fF qaw faww gz & o5y s &
HeTeT Tt & anug g FE AT Ao
qr, foaay wadsfig g ¥ orAr
BT g1 ar f5aRr oAy ag= gy ar
f &1 g &1 & 1 vew faww qg
F AT T AU AT TE 7RG & qEeq
§C AR wAew df/ ¥ 437 @
grg AYHT T | Afpe Sgy A9 ATETOT-
qIZ T, FFIT{afersn 1 g &, AR
AR Cfan § 39 F1 AdGEr o7 | A7
g AW AE A H, meadwly
affq ¥ 437 7, I Y 3ga wEW
AgT O | wE SsmnA S ofsar &
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THA T AT OF A7 H G
g7, a7 fl RTHATSEAR-NAE 97 6T
AT A H KT, FATT I KT AR
g7 ulmar 7 #1817 5 47 0 Tming
geriefty ofws ¥ 99 #7 Ty agy
T g1 wE F g 4

3A7 qF §F a1% Ufarat §17 wwiE
F BAFAT ¥ AAAT T AN 3
AT qvg W1 fawmA Fur W ag v
AT AT AT 3% 1 3T AT FT TrALiEy
qfeg v IozAY T I5F F1 I fAey
o Fq F9 ufomr AT omwr &
M @A Zr e ?, IR WAL
qMETr 7 25y fAger AT wr g 1 379
gy dfr wamgm adi 2 o=
ufier @AM o FT AT
g wwadigm aff | g =fey
T 9 ST &N | @ gfwar wr @
qem g, gfRa T M, WWMT A
faege awn grm # gfam 7 Ssar
F fya a99 g8 7 97 F9TA g1
@ | afzw s affeafa Qe &
fe sqagegt ®, %7 A, 99 § FA0Ey
M qT W WS wa=E ATea #
afsrr FIX TEFT FT O[T AT AT
arfga o, a8 AT 4 € | FF A
T 9 F 979, sfasfeg g9 &
Taq 7R fame ;T 3am ¥ foge
g ¥ J97 g anmar frea &
qrE SAST WA R OST AfR #AR
ggar gt Tifeq 4, ST A wAE
74T AT & 1

@A AR g g @A ¢ T o=-
Aetm &7 7 1 orfxsl R,
fsr & are arfas 2, S foem § wmr
93 gU &, ST R AW & gU §, ANfnF
famg @ = a2 gq g, afaw s §
AT a2 g & WX GAL AT H AW &g
gU &, 08 qsg woAT aeE TR i
FArE ¢ 1 gg Afq I9% A9 W aF
1 @ifaa =dr & afem swAfa =
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[stt simrarem fag]

FRATTET o1 § W gEy 3T 97 AW
T ARY & | ma gfagr § 91 A€
FT g9 & FET FIW 59T UG & 98 T§
¥ 6F g aw® & A1 wlE@ene a3,
F HoAT Afer w1 grasdy Afq awraT
g 8, A Aifa w7 ey AT .
AT ATRT &, WAAT AT FT gL 4T
FIFTW AN AT 2 1 @ HT F g
o q<E FTqSH FIA FT AGRGEAT
T &, fom a7z Y 7w we-
T 1Y 2, T &g ¥ F1Et A wee
TH BT ATTAFE GIAT 2 TG FIA &
ag A gfaar & A99 AT aga &=
FI79 ZT T B |

ey @i g f5 @ 3w 7 aga
yegr FEH ISTYT, T AT UF TqIH
A # G &Y 1 AfFR =mwT A5
F FGAT FIA F TR W AT
I FT FEE F Q4 T3 AT F7 J¥ |
aga & A wiF e wret & ogAd
faererar & TqT9, FATAAT F AT FIH
A& I3, AIAT AT AET FE WY @A
I T 74T AT

aF A fafrArgs alv oz f%
& TF AT ARFT A ufwqy F ey
w@WAA g, 3TN WEr 7 Mg, w@r-
AT FT FAOT G FT AT, g gwd
AR w@rfiiar F 99 I A5 A3
gueqry Sow g1 w1 Yfefeem,
Qeraforen w7 farqfaen 71T g6 A
F o qud fegEd faa o s &
FAMv F(d §q 8, ¥F q@ F A feuw-
grtar W8T § 87 1 M fag nyg
¥ qrgeq g1 T, TAHATA UK g, 99
y fas smar & fag & gau 78
gfew afstar AT AEHT F IJqT AT
YT TR g3 %, S9 @rdma
F Fq3 fY 0F ag7 /AT GI7 g wav
g 1 e Foe &7 ¥ 89 OF H Saay
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FY THT FAT § IAY TG § AT AR
g careimaT Y W7 T AT F oA
I A ¥4 F fA 39 A% F o P
F A1 fasg |@e Fa @Y 77 B, IFHT
TIwl § | T TRAT & FR &S
T 3 F Fo A TG 8 @ 8,
IF & A W oA I Y wEw F
oS TG a% " I H wqrAy Tl
F AT W X 1 IT F YW AW AT
F qra w1 AT A wfEay g IT-
oW frar = T @ ) AR FY wlad
HI FW F F97 Fr TE ] | AT FT
F A FF &Y TR I 7AW K OATAL
@F franv Fvar Mfgd | FET T AT
TG g 781 & 7% A% FE0 AT & 4T
TR, A R ATIE AT 7§,
afes 39 ¥ qigT #1 wfFar Al
3 | qR & aewd gr 8, 99 AR
Iz fafaer o @ A Ffearm
o aftmw & Tmr 77 w777 7
7 7 A for Fwa@ 2 f5 7 3
TOAT w7 77 §, Afwa gEdr W
ST gER d9gT & AW TR FX 7R E,
I F1 5% gy Fea | qF I F AW
3a FY sgreT, I & faedaor 7 ey
g1 g W a7 qF TR AW VI
gAY T I Y sgfeana wY oA
HE FAQT § WX FaA IH F WAR A7
= T 93T §, SHRT IF F AT
F F FAAT | A FY ATEAAT B AQ
¥ HATA qg AT T@T &1 O

*ft gX AT WWEAAT (IAT TR .
wTgH iwfarev wrgw 3 f% fFar v ar
g T

21 ﬂmmiaa R 0 Je
Tqo Hio T T & UF F&T HI¥ a1
FI9 ISIT AT H F qAHar § fF @
T agy #7491 | wre fy qfefeafq
¥, Aryr & A9 F, ;v iy w1 Faq
T@AT 8, AATA BT FIEA W@ATE AW
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i ofemr A AEFET F W E, IAKT
FFT §9) FT7 @Al & AT IA FT AW
gfam femmr 2, @ 79 a9 #7 fram
grawar & fF o8 gradsa awee
w1 wwga fem sna,  IAET wfasst
Fgrf W@, v AT warEmfEm
F AW TE A AEIIFAT 9
A 39 ¥ fax fag =fas a7 W
F3Tar A7 S\ A 9 FIW W Arqr
Tt IH AL { FEO R A o wAo
e FY §7% A fawar wr, a8 frgraa &1
TGl FER AT, TF 78 W47 47 AW OF
1 geafod F TCF To TAe Hlo 7,
gAYy AUET F, FI9 JE™I 9T;
#fpr gatr ag W@ v anagfa &
H 3g w0 A&7 Igar v | M q9fe-
feafq #n &1 T Z 7 gW agr WA q5E
¥ mg & fF Frfre sowr TE g,
Ffws AT § g7 go U0 Hio R
REAT B, I4 F oJAT § AGT EWIK
afeay &1 J@ g 2§, ar S
#1 7vfgem /41 graT &, 37 F AT
Y qedr g, HIv I IT AT I
FET H AT E 1 FFT T AT o TAo
Alo FT BT & I FT TgT F AWT A
g HAT 9EaT §, WAT AT T3
grvm A fad @ g adigm 2 i
zw fafexg <z, afex Fwm1 7 filmEm
FF & o To Hlo T AfAws1 =1, 39
T aa@miTET F1 41 39 F At w7
F IFET a7 Z A7 A€ AFHT T
FifaaT &7 776 ¥ 9@ 2 AW aArge
AT B AL J AT 9gW 0 wHY
aweqt & aqy, w4t afvieafs F aw
Fo TAo Hle F AHKIY-ATT T Frefy
AT FT HISY A1, § Anaa § 9fwn
AEY AT | 714 & WF To To Ao &
AT AT g2 Z, TR F AT F, FFRI
ANT 8, FITT F 97 9T oy 738 & goe
g1 o= ag 9 37 3 wfywru Frifim
frar wmar, famr qvg & 9 &1 aga T

[ 20 DEC. 1560 ]

International Situation 2726

aryt @ afas fegr wn, T2 fas frd)
ud 2w &1 a1 fdT safan 1 afwa svmr
Aéy ¢ afex ag 7@ AT R o Trio Hio
1 g qirw  afee w1 20 ¥
AN € 5 Qo THo Hio ¥ Iq &
fag sargr @@y w7 zosT FEW ISTAI
afeg |

ZAIY T 7 AT TS ag
I5TaT AT AEY A&+ F™AT foR FEIT AT
TREQT FT AATHN 4 F {77 g7 A7
aifergrive &1 g aifgd | afe ow
7 @ 7z Faw IITA W IO OHIW
To WAo Hlo A FH 1w A1 fawwrardy
AT grY WX Y agr i ¥ T
2, 36T AT go TAo Ao T WIA
e § & gidr o fer afam-
¥z £ q3% T, A 33 qWEqT AT
TargEw g1 AT | AfFR oma Fy
afefeafs & ofFie 5 sg0 @
¥ AR & A7 A g e F =7
* WY TFEST A4 &1 g &, #w
IAFY AT T YTEY FE TG T wEAT
& | WTH To TR HYo § gadt wfea
737 2 % agr & i & Trasn 7Y
I FY LA F qF | Tg 0F A B
T FEETAAT &, TF TG F1 AT gAwgar
2. a8 SN UF qg &7 A9TqIN 2, 4
g & [T AW qASA F foA, AT
F forg, wAvefeaT % ory A =med 2,
ITH AILA Y, ITFY (2097 57 F7 FH
AT FAFT § | AT W AT
IS ¥ A7 HIT THAY HEqT ¥ TgH AN
g % g UF %19 @7 Avgar § aieq
FE ALY AFAT, TE UF AN FAAT ATFAT
g AT IR qAT ALY GEAT | gy
HIEqT ¥ Jo UAo HYo FT IZT7T FIAT
N AT IaET FiHF FATEETET 71
sy AfFTIET AT g | W
T ¥ aif s @y F fav 6@
Ay F1 ™ Afgee fTam F fog
afz ®1E yH® ATA AQT 90§ @V 9



2727 Motion regarding

[sht wiyrcw Fag]
o TAe Wio F HISA 3 W7 IATI
sfera 1 Y & are # gt w1 feg
7z w1 ¢ fF fa i & S fawrfsm
adf &, e a7 ¥ A @1 O AET T
&, afew asftaT & Av qwe 39T F AR
W faw fm g v # ) WS gRTY
AT F7 AR AR 9919 AAT F7 78
W aten AT ofed fe &1 3 Fw
gfFor |0 weiET & &9 s Ft &
are # frw fyw g @A 9 &, 3T
urfaa feqn @1 @i IFFr 9F U9
TATE ST W7 99 UF 9 F a9y g
F 5 % e § WY gET U9 & Sh
qWA |qIAT AT @ AT |

FeAar & qI ¥ q@Eer H
M @q7 fagedl @Y 8, 999 TAT AT
g fF oy g & o g gar I uw
T & FOWT ;AT W 7y My
TR W F FT G g7 | Lo TAo Hro
# it gwr-foms a9 3 e 10 9,
IR UF 9 ¥ qam § fw gesnfar
# aeRg At AIRAY AT G 1 5q0 E g
2 % a1 o=z g gt ar g afw
T A A9 A G AT g &Y R,
fom avg & 27 W 99 Y gl gy vy
% T w0 E g fF e aift
#9 AW F, wifa 1 #A7 g7 A I
§ AT fag g1 & oF qavaT ¥
qIe A 5 FT H TEE R, AAT &Y
A T g (7 wesitear & a § 3y
g&Eq 2 5 ofaar o) g # faaq
Y F, T UF WA F FLH HIAT ATF HY
gfrar & amd o3, HaUwim ST
F AT @ A IR AEEE™ FT AW
gefear ¥ it earfed %7 #7132y
Eall

Tl T 9T & WY A { w0
¥ @ AUTE # A g AT 9, A
WY ATew A A Fg1, 7 wwman g £ g
WA FT VT g TAgAar gHY

[ RAJYA SABHA] International Situation 2728

F UF TEA GERT AT § 0 o AT
faftarar a7 @Y fx s 2w o wee
A qwt wwfy g, IH faw sy A
e CESETAREA M FARE I e e
Y ¥eT 37 iE 7 A9 @A wETIT-
fgarsr, N @A™ T W ¥ foAr 4
g M F N ggrnfarr 9- AfsT
T ¥ 3 g ab o7 a3+ 9 | A%
3 wftw o7 A7 ] At
qTHET FY &Y g S, safears wrway
¥, 903 A ¥ O 3AE whusrT
qr Agr 4 1 faarg wrElY, " Qe
YT I FT 1T 9T F°9F 97 | TIAT
g fafsrar gy Ao & 25 fF qar
sg Fwifa g At agr A I F AU
|7 A9 F wgrasteas ¥ W figr
fear AT g5« 77q feqr | 9w q1y A
F1 Sfwa afcorrw Y 3 s g fw
I FEY 7 |qEY AT wgroenfao
TR F qx gF | oA oY agA T
qIZT ATAT FT H9 T FF 0A7 00T & OF
AT A o0 A FAHIA F A2 w@TOAT-
farrar Y 9 sfaser g2, ag whAeer 3w
W FT TF @A AT geEy A o
AR g0 M7 FT A9AAF TAW qAT
g1 T 9T A7 AT FER 47 9 97 Ay
FY UFQAT, AT AT AT AT A AT
fasm W w® AFAT 91 | W
faos e & 39 Jawifa § wny
SyquT FY f FY7 95 Fa7 A1 fF v F
TAGEHE 7790 FEW o A
IAEATHE  T3fA F_TE Jrwy o
YT AT FF 9] AF [T TEAA-qAT
gidt W, TF ¥ A ¥ qEH
fafeer @ 78 #v WA 1@,
IAA GAEA FT OWGW AT ARY
guT, AfFT AT A AT FR AT FH
AT ISR EWT 41 iR orw oamarw
ARTICE A 7 I797 | FTE AV T
TTE BEAE F1 % B fqfaweT qy

T AT  ya Ee i ama &



2729 Motion regarding [ 20 DEC

FEITAT OIS A Wi M € FeEr
A gpoef” Ay WAWE far % g aaw 1
|9 T 91, I8 faFr T aaw 34 @t
o IwF 7wy XY v g€ | T4l
RIW7 7 7 5949 ¥ ¥ 7 f4 g 07,
faam: &0 AT A7 fawm WY F7 &0y,
famms wzreref oy & & @ Tam Wi
g fam w2319 Frf wfieg e gdgr
I awTE | fadm aam ¥ A F
gtafafaar 1 1€ goq =@ 751 |t
Ty wEraafras & At T aamT
Tm w7 3T fANI F TAAT AA
g0 (3 IR R AT A &7, Frm
seFfs # 91, so SfAme F wiEr
aYz fax A I@F A% AT TR
#Y agt qad vz 747 1 grifE gad
famrea faar ot | IF qTE FET AAT
g7 f& Fu= gfr & g Wv, faamw
F I av AT gunv gy gr &
W 7l AYE o WA T et i
Fgr o & wizg fafirer 7 97
WA FIA § AT F1 7F 7famea fam,
JuT F1 WAy g% 7 If5E ogqre
&1 <& feomar, afew Ao #1 nF
TR safEe f7ar, 0% wee iy
sfaesr 1 FIT Fo/RT T HETE qEAT
a7 I & A F AL FHT WIT THAT
T IFY 9 q2TT oTE fEA | A9 R
arrata &t fasdr mgfawrg 3, Jume
7 foey % #raer 7 famdv agfang
€ FAET I@F U AT F A A B
gfrorny & @ A & A & fam o
W7 &E] FOF KT A9 & B o@ear F
a8 34T Frerrdt A1 5 5T frar
AT 19 H N iF ag ATAT
AT g9 F7 g7, faT qiee &
faasft #r #@ g @AT #E | HEE
ZATTT IS qEF &, T J 27T 9
A F 7T W@IE | AT T A FG
ST § I AT g 97 9¥aT &
AR fergRti #1 T AT T AAY

o

1860 1

|
i
|
|
i
|
|
|
'
|
i

International Situation 273¢

9T 97 9T E, grnfE LA 07 geea
wat 2 fw 2w Sae F A i {9 e
FTTAT 57 ARA E 41 zeA0T 375
A # a7 #7600 Sifer 1 o e
fricie WA AT Af 0F TRAFETT
#1 zfage 7, nF 3qEfF 71 #fwen
20 g 971 #F 7 fa F9re §owwAT ov
W WA gE E, vHF MEH F naq
fasre, TgwT WA AR AYAT W IFT
#7 | Tg HIT FIW TR [IWT 97 FAT
fagw for &% 775 & wiq fosaa 3

TITHT WUT 9AT BT fF Qi W
‘faeRr A= OF W19 €Y TF g A
Tt gy & 1 f5 smmmmay v &
9§ AT FF 9IS ZAT AWM F 99
T § o 39 fagan 4w 97 fFfy a7
F1 EF W AT E | AW am 10
FA Y OF ATE qGA A A0 F OF 97T
Tga wias T g, 99 g0 ATS
age afa® 7/ ng § 91 F adm 7
fa7ga vfga § 1 N AT F99 FT
THARE H q@T W FH JATH, IAH
faeat A3 97 238 AW F FNw AT W
T &Y N #1785 9 037 TS
TF F AR § AT A 4§ A7
qaramfare & 9 FE 59 & 9%
ZAT 2 | VTS0 A4 5/ 97 qudT wimta
581 20 H1v asry ARis 30 F AWl
FIH R HET TG A T @
fEar, aifemaz  my 71 Ty 3798
fxg1, ag wmF AW 2 | 37 Vg A7
AAT A g WF EZH AT fx
w2 A1 AGT WA A« e F9A
azr & fofgd @O Tl & c4rd
qT HAE 9EET AT, 30 R BT
g 4 % fag A gafa F w7 #1
15 T4 ¥ f70 7z F39 s2mun wut

E

AN

fas Furslt AT F 7ig 2 fav g 1
1A wET 59T WAT 2 | faw AT &g



Motwon regarding

[sit simaren fer]

arm £ forge far @ W@ g, e avwga
Fz1 & AN forgare 067 1 34§, 37
7rét gt g7 gw & A freaa g S
% § A% fow avg 1 07 Amwrw
A frar o1 @ § 349 98 AT @
g5 ana A O 53 1 31 & ag
Tl Fwa & faas wg g, afew
AT F faqrE g A uF ARarfAE
g F A AU v § fF 5w 9T Ew
srqq7 fa=re A g% w7 # 9ifgg
¥ AT &Y A1 SAFY ABTE F A1q WY
FEHT qfga | TG AF HAIRT T 4T
¢ § a7 1 oA fY fueft & 999 qar
AT g fF A S A #1917 99
drev = dlo dlo ®IZUHT FT #1E
AT ad At | ag AwwA 7 f¥
qRTOAMHOT & arg IHFT AT
AZT T3P A BT & W A=HL §9E A
FFA F1 FH AAAT | W FAF]
EELCICIIE I L A S Pt
AT a1 ag fedY &eg ®1 sTST F Ao
AT AT ATZT F qGA T VET g AFA
g 9T ATIT &1 AF 3T A1 AR Amen
FREA g1 Trar | ol St |av g § A
ag § & (a5 qax 98 fveqre g7 a1
TTAZ FATTHT TAT F1 37 AFY A% IT
FT TF GEHAA 1 T@T AT, UF FIEA
g o @t wWT oS owE A
qrg AA A TANE & W FET =R
FEIE, FrAAE A, T8 oAA A
FgT F faq1T AT F AT AT ITH
gt A 7 77 Wyq7 4 AR W FA
7 ggronfaaT F W 7 9T a9
A Tgr ATH T FIFTAT Ft e
fear | oaT ITAT AN A AT G,
WP AR AR FT g gt Wi
feqr & a@ 3@ Fvar =mEd, A1
qgr I IAWE F A 7 IT FAIAT
F g % AFq 4, I7H! Fegant &

[FY § X A IFHT F7 A% 9,

2731

[ RAJYA SABHA ] International Situation 2732

Ter fgar = €1 Fady A7 FfwT o
37gr 7EF Frat, 79 F A19 1 7% 99
FAAT F o9 A ARSI
F O T4 T8 | w7 gy 4
g #Y aEr ey, fFAr avg A
IAFRT HAT TYA FWAT, A1 T AT
F1 F3H qZT AE IBAT | IEOAG WH
TITS | AT FG gRT § 9 g7 & g
o % #7 fqoy & R wer AT 7 0w
g WWAAHT #1 faw 37§ 3o @, A
¥ o T HgAT R

THT FT AHAT AN 54T FT AT
a9 @R L MW XY W AT AT
TTE I E AT AT F T GOAT FhATE
F FgHET JE ATE § | IAFT AT
qredftg wrarer 7 wAE gw §,
T M7 fgedy g7 & wraRT ¥t
RAAR g1 &) & 1 u¢ fRAmm dma
gty &1 dFTe g A g7 TR
F wifew ¥ oF AT qdr -
3ART 937 § 7 ATAA FRT--I9H F7l &
& 9% T FATT €77 &7 T AT
HITHAT § | AT FAT AvE TIHT FT ATAT
T F¥ 31T ¥ T9TET HIFT ZAT L
qF ATAT gHT, A FF, f2A gO UF
fafares omge T a39f W UF WO
FA g0 a7 F21 fF gEeT 9 91 it
3afaas 3 § I T3qF AT AT AT Y
wAT ZT OAEAAT | HA HRFAL gl
T g@ Y gAT 48 9% ¥7 | AT Hq
TG FT AFIF F9T, T8 TF 7%
A gras T orf | 7z A 2 fF
qgT A 09y gy @ fm wr wam
39 F fod gdfear wT oA g,
qAIFFT TIAT ¥, NLT B7AT w247 2,
fwT gg Aifg, 7z faar, ag gfesm
f£ wa gEHl F TifEEe
gafage, qifds s, zaAT
g owmaa @ wr f g s,
uF qvg Wt fafowFTar w1 gfeewow &
T 97 qF TZA W AT | BHIY AW



2733 Motion regarding

T oY A% ey ST A, 2HT /T A,
a gusAT A 1§35 fFar &, ag 97
foran & % =y #4137 A7 F Nifea
qR gEr A g, T 7 3177
F Y J oy 9w =A% W8 gud
FEH TFAT &, I AA gAY AgEAfT
Ffer 7 § | A FART wTAT T3
a1 2, &% wel 9fFq ¥ @ &, afwq
TET T AR F AT AT & ogEe
oot Hfq &1 afeam w7 fqar § #ic
AR ¥ UF a<g &7 fagawqas o war
g, o1 f gy steaT A fafeprar v
fraely &

TAT F A1 & 919 FH U W
S ZHTT usStAT W fread 3, 98 A
AT & | MHT F A AT AT AT
AT FY TCE A &7 AT @ & B e
FUTE FEITST FT TF AT §, TIHT FHY
qegfa wranE, M fa® A sty
qreATsg F7 g1 787 afew 97 T3 F7 W
TF [ &, 19§ TT AT T € A A
gYATE AUFATARE, IAT ARG A zw
2qy ? fF fasaq F AT & Fa1 I @I
tfragfram S gferm &, = &
glewor §, aegpfa & ghesta & Ak
e gfezwiol & =T FT AT @} )
%% 71 & 8 fr T o freae 2
I AW g3 & HIT T AR gl
F 9 ¥ IT @9E TSTEATR | v
Iramn Frar QAsgfar # fabyaan
F fox &9 7 9T 98T 9HT FT g
AT T AT F4T T H @A qT &Y
a7 P P qepfq, fow faw 9e,
fasr Py oo AR TR 9wy 8 °
gA agA gy fFar, I fr I7faaaarg
F qEEeT W o GA o  F&ATF T3
foqr, afeq stgr SEFT TAT FET
aifed, T a8 9AN qE fHaT v
g gw aftaw F W F IafEaa
&1 favar FXA &, T°7T g ag T =
aifed fF faeaa 7 S 33 &1 W @
816 RS.—6

[ 20 DEC 1960 ]

|

International Situation 2734

ag Y UF Ag FT IIAAFIATR 7
T &3 FIFT THCH ITAFTARE |
fas a5 =87 ¥ F ad =T F
IAAFTAE § TIAT T ARAT § AHA
IofamER 9 ¥ ) SafmEaar @
7 IqfATaE ¥ WY SavET F9Av § 0
@i wgr oF AT ga afigdr 39-
faaorars #Y frmar w1 8, 394Y Poremaa
FA L, TG AT L T N AZ T
gaftdaae &, sy W faer
afeT, 39% fax A w39 I5T7 AL,
Y a1 A fysad v @A ¥ A7
ST AT AT J0A &, remA FY el Aar
F f9d v A7 g8 F@ T+ B, fosaA
FY TATHIT F AT AV T967 FIT ATA
¥ ITF WA, ITHY frewT HR AT
NF WY TF T AMFT FATT &N AT
FHAT & | A 3% wiAT 98 § OF Frsaq
F1 Afsa——aR freaq & qrg 7 79
feta w1 w1 wlgor——fRaar
FARTOT g1 AT & 1 gafaw fFxar
N FATE T@A T7 AT A AT BT ATTIFAT
g fF g9, &1 9@ ffx v 7 §@,
TgT 3T A FW A, AFGAT § FIH F,
ATfEF FIHT § 7 F T[4 I3
97, AT F FA9E 48 @

it o € A7 @Id47 § g
TF TATAR 9T | 3gUgA ¥ faferedr
A A W mifaT s a%w 4, I9w
St & faafrg 4, S A A A
I faw @17 T & fafasd o2
FT AT TF——AAT F1, AFRT I
FT AR AT F7 | 77 7w &7 & 5
g N F faffed g #1 gamar
T AT AGE AATAT IF( P oHOT AG
AT AT @ FT FE AT qAT ?
FfET mw Jv A [AI 9@ aTar
Sq Ty GAT TBAT I IEHT 4 T
fafas wew G & F 7 waw fFaw
e F fafed o< gar 2w ¥
Az g, i g & fefredr wdra

~



2738 Motion regarding

[aﬁvfﬂmtvri%ra]
39 qifr o= ¥ fag AW 3R
fafrey  wEdw 1 ANE @ 7

s pesy ) oyl mloeyd b

- o e
Ht wdge ¢ wardt (36T
W) FAEd ]

st amaee fag ol uF AR
| waT mEary ¥ frwer oft sfE e
fafaees & gat o7 ¥ fag a@
IaFT quea frar A7 sa a1 ¥ faw
atg &1 forw foar I I Foee A
o |y e & fr frew owdm W
“gHa FIAR AT AT L AT
FY T AT AAFT A CF GG AT
f& fogrenw & @ e wfe,
AR AT DAV TFS, HeT AT g7
#1 wenfeet v fAeaa ¥ Aifwan &
Fo § ASY AT WY F A W GRY
FEOAT FY qATE A BT AEAT WAT TAT
T g #Y W FE & fag ) ImA
¥z aqamr fF &1, 38 A% # mfsar
agr Aot qf &) wrew fafaee ¥ 9=
99 ¥ UF qIg ¥ uIAT € { W
T BT TET T FR ) FAFHT HWAO WA
2 f Oftam o9 @ & A WA
qF T F Ao &1 TG AT TYeeq
mwmaﬁ%ﬁ)ﬁfﬁﬁ%
IR # qqT wAr 9ifEd W '
§aT TFd g a1 gaer el faw
9T g SUFT TAT AT AT W W
qET g7 A1 I9F A1 A HTT FIH ISHT
w1fed | wfeT 7 A ¥ € fra
7R, Y 9979 ¢ T8 T W F 1 7
qULAAT §, FIT & gt 2 F
ag @7 faegw o § Ay 9D A 7
R TFIE FF, AT FF, AT A0
T, T T A I Faw ISTAT
=1fed |

i { 1 Hind1 translation.

[ RAJYA SABHA ] International Situation 2736

My F T J AT AR H
971 g i O @a7 g A & fE
ESUIE G IR AR O
frfeame AYsramr F1 qaTS 7 ST @
2 AR I ¥ IHL TF A% A
f7 =it wfem, fw FfeT—fwa
AeAT TX A A A TG A
T FY ITF qieaor N FTHTT F Hforer
N F W2 T R/ M,
3 091 U g  wiT 7 w7 IR
WIGT, AT qegfa, 967 94 T a0
HF wF § | A7 7T T FET AT A2
@ g & 1 AfFw 'O oI 8.
wgr T gftewrr & gwar At
¥ fod 39 o TRA aw aFFtE
HT daafors gfee & o g7 W &Y
Al FTaw @y & fad FEw IEmr
el | g & @ ¥ e A A
FIW ITT § IAY A ¥ AW, afew
gIQ T A—FfF THTH gH R
A% = 7 faar 2, agrew w0
Fw o 7y aAHT & afow T Aot
oo w1 fawre w0 g, SEET AW
FUET & ZH FI7 I5TT T0F H
St MY & TR e sty wie
gresfas foar &1 yaw AT 0
79 fRarr 7 Faw BT gAR faF aga
el § )

fraq, www #r ofefefs & g7
A A gwE F A1 W g B
FIW I3T AFAT a9 F A99 g7 &7
FAT ¥ WF a% % gATU ez,
ST H e T 1, oS T g1, WE W
fagis A& anmTr g 5 oW o @A
#T wEEFar § fF gard W g R
] mifadr &, gardy v fAsqerAT A
qrfert @, 99 qifsret &1 $31RT FTAT,
ST gt W SAET T
AT @ 1 WO A AveT d
Y} B 9w arfae @Y fg oA W
AT Ffgg—TE ag fam & 9@



Motion regarding

2737

g, =g 9 faseAr & = g, WF g
et @ FW FA FP——ATFIX
IY FTOT AG T9TGT 2, A T T I
¥AT LT FLA

{Mr Derpury CHAIRMAN 1n the Chair]

TS OF A% I HEE HIwdT,
UF g T qLTAT 7 g7 %I FT O
g ud wEm aaw ¥ fax oww
gater g % gad o 3 F 9w 9,
gfmar F A A, wEE F Ay A
B gW dgl qNAT & Iq wigAr Frfeh
A 99 9T 997 F7ar AfEq |

3 WS F AT F W0 =TT
gl

2 PM,

SHRI M GOVINDA REDDY
(Mysore) Mr Deputy Chairman, Suir,
1 nse to speak 1n support of the
motion moved by the hon Prime Min-
ister and the amendment moved by
hon Shri Sapru When 1960 dawned
on a troubled world, humanity enter-
tained very sangwne hcpes that dis-
armament would be an accomplished
fact before the year was, wrung out
and all international tensions would
have eased That was the situation
at the beginning of 1960 Before April
or May last, everybody hoped that the
situation would 1mprove because the
main camps of the cold war were
coming nearer It appeared to be so
but, unfortunately, there has been a
great reverse In the field of arma-
ment, we see that the NATO 1s now
to recerve from US 100 imntermediate
range missiles and 5 Polaris-equipped
nuclear submarines and a huge stock-
pile of atomic weapons France has
unfortunately put a law on 1ts Statute
Book to have a nuclear striking force
This morning’s papers say that France
is also trying to equp Israel and
other countries with the know-how
of nuclear rockets This 1s a very un-
fortunate development

I can describe the Pirume ldiaisier
in Shri: Raja)r’s words—of course he
has not taken very kindly to our
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Prime Minister recently—as the best
expert on foreign policy When our
Prime Minister was speaking before
the UN General Assembly, he em-
phasised the twin problems of colo-
nialism and disarmament, as the only
means for ensuring the security and
the happmess of the world Unfor-
tunately, the bigger Powers have not
thought so At least 1t appears that
they have not looked upon these ques-
tions with the same emphasis

1t 1s unfortunate’ that the cold war
has been carried into Africa At
least to me 1t appears to be so Com-
ing to the Congo situation, I am glad
that the UN Security Council sent
1its foices there People who  were
happy to see Congo free were also
happy that when trouble arose 1n
the Congo the UN Security Council
sent 1ts forces there but the unexpect-
ed events later on which turned out
unhappily precipitated a situation
which nerther the Security Council
nor the people in the world visualised
I would like to dwell upon the consti-
tutional position for a few minutes,
because 1t 15 one of importance, 1n my
opinion The UN has placed the
Kasavubu delegation on the UN
General Assembly Now, let us re-
member that in Congo there was a
constitution modelled on the Belglan
Constitution according to which Mr.
Kasavubu was elected President and
Mr Lumumba was elected Prime
Minister And this Government was
functioning and when this was func-
tioning it should be remembered, the
Security Counci] of the UN was
asked by this constitutional Govern-
ment of Congo to send 1its force- to
assist them However, the events
that happened later, they entirely dis-
turbed the constitutional position We
find Col Mobutu came along and
abrogated the Constitution It 1s
important to remember that he has
abrogated this Constitution and he
has appointed his own student Com-
mi1 soners or somebody to govern the
country  When the Constitution 18
abrogated, Mr Lumumba 1s no more
the Prime Minister and Mr Kasavubu
1s no more the President there When
the position 1s like that, later on,
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what has the UN General Assembly
done” It has recognised the Kasavubu
delegation But Mr Kasavubu had
no authority as President The Presi-
dents of the two Chambers of the
Congolese Parhiament sent telegrams
to the U N. General Assembly saying
that Mr Kasavubu was not therr
authorised representative In fact he
could not function as President
because there was no Constitution
there  So, the Rroblem before the
U.N. o1 the Secretary General was lo
see that

Surt AKBAR ALI KHAN: Who
abrogated the Constitution?

Serr M GOVINDA REDDY: Col
Mobutu

Surt AKBAR ALI KHAN, No

Surt M GOVINDA REDDY: Please
do not disturb The problem before
them was how to restore the consti-
tutional position that existed before
Col Mobutu came, how to restore the
Prime Minister, Mr Lumumba and
President Kasavubu,—though of
course, Mr Kasavubu remained Presi-
dent—and how to restore Parlhiament.
Now, 1t will be remembered that the
Parliament has not been convened
and President Kasavubu says before
the UN General Assembly that he
1g not gomng to convene Parliament
until he thinks the fit time has arriv-
ed, This 1s the statement of a consti-
tutional head elected by that Parlia-
ment. He says he will not convene
that Parliament until he thinks the
opportune time for conveming Parha-
ment has arrived Therefore, the duty
of the UN General Assembly was
not to recognise anybody as the repre-
sentative of the Congolese Govern-
ment, until Parhiament had met I
appreciate the stand taken by our
delegation The first and foremost
duty of anybody was to convene Par-
liament But Parliament has not been
convened andg therefore, there 1s no
constitution functioning there My
hon friend, Shr1 Akbar Ali Xhan,
doubted whether Col. Mobutu had
abrogated the Constitution It is true
that he was head of the army under
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the Constitution But when he dis-
missed the Prime Minister or when
Mr, Kasavubu dismissed the
Prime Minister, the Presi-
dent should have convened the
Parliament In tact the Members of
that Parliament wanted to meet, but
they were prevented from domng so.
So, nobody had any authonty and no-
body could function iIn a constitu-
tional manner. That 1s the important
pomnt Therefore, the foremost point
now 1s to restore the position which
was there before Col Mobutu came 1n
and prevented Parliament trom func-
tioning and dismissed the Prime
Minister. The UN Secretary Gene-
ral describes the situation as “dis-
mmproving”. It 1s a diplomatic way of
describing 1i, although horrible things
had taken place The Secietary Gene-
ral should have been empowered to
intervene and protected Members of
Parliament when they were prevented
from meeting Or circumsiances
should have been so facilitated as to
have enabled Parliament to be con-
vened. But unfortunately the
Belgians were masquerading there in
native disguise and they are now com-
plicating the already confused situa-
tton I would like to refer to the
Belgian Foreign Minister’s statement
I do not know with what cheek he
says that they are there in Congo pro-
tecting the principle of respecting the
sovereignty and 1independence and
non-mterference 1n the internal affairs
of Congo I leave Congo at that

I now take up the question of
Algeria It 15 a very regrettable thing
that out of 9 million Algerian Mus-
Iims and 1 mllion mxed stock, I
mean European stock, including the
French, in all 10 millions, one mullion
should have been killed during these
eight years of the war ‘These are
the figures given by the Provisional
Government of Algeria It is admir-
able that General de Gaulle should
have come out with the offer of self-
determination But unfortunately
this self-determination had to take
place under the supervision of the
French Army In Algeria we know
there are some 800,000 French soldiers.
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How can the Algerians exercise their
indepondent right in the presence of
the krench soldiers who are known
to be noc for giving the right of self-
determination to Algerians and who
are against Algerians? It is an in-
concevable situation. Therefore,
several delegations in the U.N. Gene-
ral Assembly moved a resolution to
the eftect that the referendum should
take place under the auspices of the
U.N. Unfortunately, while the Poli-
tical Committee passed that resolu-
tion, the General Assembly seems to
have passed it excluding the last
clause, as the Prime Minister was say-
ing this morning. Just as the General
Assembly passed the resolution con-
demning colonialism, it would have
been a good thing if they had accepted
the fact that the referendum in Alge-
ria should be conducted under the
supervision of U.N. forces.

As regards Laos, I agree with, and
I appreciate the stand that our dele-
gation has taken. In fact, the Prime
Minister was saying that he had writ-
ten to the Co-Chairmen of the
Geneva Convention that the Interna-
tional Supervisory Commission should
be reconvened. As long as this Com-
mission was functioning, there was
not much trouble in Laos. This is
well known. In fact, this Commis-
sion was safeguarding the position
and seeing that foreign Powers did
not intervene directly or supply arms.
We are told that arms worth about
250 million dollars have been sup-
plied by one Power to Gen. Phoumi.
There is something interesting here.
The U.S.A. Government has recognis-
ed Prince Souvanna Phouma. but they
have also supplied arms to Gen.
Phoumi. If big Powers take sides in
this manner, how can there be fair
treatment and how can there be any
constitutional processes coming up?
It is my firm opinion that this Inter-
national  Supervisory  Commission
should be convened and it should pre-
vent these Indo-Chinese States being
involved in this cold war. In this con-
nection it has to be said to the credit
of Britain, France and Australia that
they were pressing the USA. to
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accept the reality of the coalition gov-
ernment of Prince Souvanna in Laes.
In fact, they found Prince Souvanna
Phouma {0 be the best person avail-
able who couid rise above petty diffe-
rences and they pressed the U.S.A. to
support him. But unfortunately the
U.S.A. does not seem to have appre-
ciated that suggestion. The Prime
Minister was saying that Britain had
agreed to the reconvening of the Inter-
national Supervisory Commuission. Let
us hope that Britain will waive her
objection or her suggesuon that the
government 1in Laos should be con-
sulted before convening this Com-
m:ssion. How can such a Commuission
be convened with the consent of a
government which is not stable there?
In Laos a government does not func-
tion as a government for even three
days.

Before 1 close, I will take up two
more topics for a few remarks. While
the whole world is progressing, while
the world is shrinking the distances
on account of the scientific and tech-
nological improvements, the  South
African Government is functioning in
a primitive way with primitive pre-
judices. There is a laudable attempt
by the Kenya Government which has
placed on its Statute Book a Bill of
Rights which gives equal rights to
all citizens irrespective of colour, race
and political belief but there is a
Government functioning by its side—
I mean South Africa—which has not
been able to appreciate world public
opinion. Its own posterity will later
on come to disown these people and
discard all their ideas with a sense of
shame. That perhaps will be the re-
sult but the South African Govern-
ment is in no mood to listen to any-
thing,

There is a suggestion that the South
African Government with a republi-
can status is likely to remain within
the Commonwealth. Mr. Macmillan
seems to have assured Mr. Luow that
he would very much appreciate South
Africa remaining within the Com-
monwealth. If that is so, it is my
opinion that our Government should
certainly oppose it.
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One word about China, Sir It the
withdrawal of the Chinese forces from
Longju could be taken as an mdica-
tion that the massive evidence that is
in favour of India has told on them,
it 15 a very welcome sign  For China,
1t 1s my honest opinion, India’s good-
will 1s far more advantageous than
the teriilory which they now claim
and which they now want to get 1
hope Sir, better sense will prevail
on the Chinese authorities and they
will not alienate the goodwill and
friendship of India and will undo the
wrong whicn they have done to us 1n
the immediate future

Suri BHUPESH GUPTA Mr De-
puty Chairman, 1t 1s quite right and
natural that our thoughts should go
to Mr Patrice Lumumba and the
other patriots of the Congo who are in
the hands of Col Mobutu's hooligans
One does not know what will happen
to them if expeditiously they are not
released, apart from other considera-
tions I am glad that the Prime Minis-
ter dealt a. length with this important
question because here 1t 15 not a ques
tion of one newly independent 1epub-
Lic in Afiica, it 1s a question of pro-
tecting those who have attamed inde-
pendence 1n that region or are striv-
ing for mmdependence We have got
here a new technique where under
compulsion of the political movements
of the freedom-loving people and of
world opmion the imperialist powers
abdicate authority openly and for-
mally but thev seek to return to their
colomal booty under different colours
and in duferent garbs That 1s why
we have i the Congo the return in
so large a number of the Belgians
allied with the United States, French
and British colonialisis who are all
backing them America has come 1n-
to the picture in order to take a share
in the loot There lies the rool of the
trouble

It 1s good that the Prime Minister
went to the United Nations and the
role that he and other socialist coun-
tries played had a very great impact
on the entire humanity striving for
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fieedom and peace We are proud of
whatever part in that direction play-
ed by our country in the counciis of
the world

Now, .he problem of Congo has to
be bluntly faced, and 1n the beginning
I wish to jJoin 1ssue with the Prime
Minister 1n one matter I support hum
in most of the matters but 1n one I
would lhike to join issue with him I
just could not understand one thing
he said He was equating those who
supported Lumumba's Government
with others All entertain good wishes
and pgoodwill for those who are not
supporting Col Mobutu and his gangs
who, everybody knows, are the
stooges of colonial Powers, the Umited
States, Belgium, France and Britain
I cannot understand that, I think the
Prime Minister should make this posi-
tion a hittle clear because at that time
he himself was supporting Lumumba
and I think he still supports him
What he has said now also actually
amounts to supporting him There-
fore one should not equate things Tt
1s not always necessary that when we
condemn the wrong acts of certain
imperialist Powers we should always
bear 1n mind the other, what 1s called,
bloc and somehow or the other sug-
gest such things I do not say that
the Prime Minister did 1t consciously
but some people might get that im-
presston What 1s wrong 1f some
people support Lumumba’s Govern-
ment? What 1s wrong if today a coun-
try supports Lumumba as we did?
What 1s wrong 1f today all the Afro-
Asian and socialist countries join to-
gether and prevent the return of the
Belgians there who want to drown the
independence of the Congolese repub-
Iic 1n the blood of the Congolese
patriots? That 1s not taking sides but
that 15 taking the side of the anti-
colonialists, taking the side of free-
dom, taking the side of the United
Nations Security Council Resolution,
taking the side of the principles ind
purposes of the United Nations, taking
the side of justice against injustice.
That 135 how we view this matter.
How 1s 1t, Sir, that in spite of the fact
that we have got 20,000 soldiers under
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the United Nationg in the Congo, even
the Prime Minister of the Congolese
Republic could pot be protected? How
iz it that we couid not ensure the
functioning of the Parliament? Who
prevented that? Who stopped thal?
Some plain speaking 1s called for heve.
I do not expect the Prime Minister
to speak in my accent but certainly,
speaking from here, 1 think I ecan
speak a little bluntly perhaps on the
subject. It is quite clear that the
United Nations authorities there, and
more particularly Mr. Hammarskjold,
saw to it that the normal functioning
of the Lumumba Government was
paralysed. Then it was a question of
intervention, crude intervention, on
the side of the colonial Powers, on
the side of the hirelings represented
by Kasavubu and Mobutu. After
having done that, when they have got
into possession of authority, the U.N.
authorities are now pleading non-in-
terference. That is the game. This
point was made by others. This
is a very serious thing, and if
you read Mr. Rajeshwar Dayals
Report, you will find ample evidence,
internal evidence, in the document to
show that something was wrong with
the United Nations authorities there,
especially Mr. Hammarskjold. That
is why even 20,000 soldiers could not
do anything. That is why Mali,
Ghana, the U.AR. and others are
withdrawing their forces. They com-
plain that these soldiers are being
used by the United Nations authorities
there not for implementing the Secu-
rity Council Resolution but for pur-
Doses other than those assigned by the
United Nations, for bolstering up the
Mobutu regime and helping the colo-
nialists. It is a serious situation that
way. They are behind all these.
Where are they getting arms from?
Where are they getting money from?
How is the empty treasury being fill-
ed up? The United States, France,
Belgium angd Britain are behind this.

A proof is needed and let the Afro-
Asian nations under the auspices of
the United Nations go into this ques-
tion and find out as to where these
weapons came from, from where
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money came for carrying on this Xind
of hooliganism and plunder in order
that the imperialists can be brought
back. Therefore, Sir, the release of
Mr. Patrice Lumumba and other
patriots, Members of Parlament and
others, 1s a vital question. It must
be enforced; 1t must be enforced no
matter what the Western Powers
think, no matter how much Col
Mobutu howls or his men roam about
the streets brandishing weapons, Par-
liament can and must be made to
meet and the United Nations has the
authority to ensure it. It has got the
authority and I know that if those who
are in control of it took it into their
heads that they must do this in no
time, the Parliament would be meet-
ing. What is that tiny Mobutu? He
is a mere boy. Can’t he be called
to order by such an organisation as
the United Nations supported by so
many countries, by the socialist coun-
tries, by the Afro-Asian countries and
others? It can be done but it is not
being done and the Cinderella dicta-
tor is running amuck hitting some-
body here and another person there
and trying to restore the colonial re-
gime under a different colour.
has to be stopped. Regarding the dis-
arming of Col. Mobutu’s troops, T
think the United Nations can get that
done by Girl Guides if they are so
minded. These weapons can be taken
by Girl Guides sent by the United
Nations. Oy they can ask the Soviet
Union and other Afro-Asian Powers.
We can also send our men. We ran
take all the weapons from them and
ask Mobutu’s gangs to go to hell. But
now we cannot do it. We are help-
less. But are we really so helpless?
Is the world so helpless; are the Afro-
Asian nations so Thelpless? This is
the question I would like to ask. The
responsibilify must be fixed on the
Secretary General, Mr. Hammarskjold.
That is why President Nkrumah of
Ghana made it very clear in a state-
ment. He said that Mr. Hammarsk-
jold felt himself unable to obey U.N.
orders because he was more legalistic
than the U.N. itself, he should resign
the Secretary Generalship. This is
not coming from a Communist. Com-

That -~
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munists are accused of extreme
utterances but this statement is from
Dr, Nkrumah, President of a neutral
country, demanding that that gentle-
man should go and desiring that the
command of the United Nations Forces
under the aegis of the United Nations
should be taken out and placed in
some other hands. We do not trust
them. That is why Dr. Nkrumah said
that he believed the Imperialists only
when he saw them dead. It is a good
literature and it is very very impor-
tant that we pay attention to this as-
pect of the matter. Last year the
Prime Minister paid a tribute to the
United Nations and we Xkept guiet.
Today we are not in a position to pay
a tribute to the United Nations Orga-
nisation because of what is happening
in Congo. Sir, the responsibiliy for
this has to be fixed. There are people
who have gone from India to hold the
supply line and do the signalling. We
are not responsible. Surely those
who came from Malaya, Ghana,
Guinea and the U.A.R. are not respon-
sible for it. Who is responsible then

for this kind of thing? It is the
command of the United Nations
and particularly that gentleman,

Mr. Hammarskjoeld.

Sir, reference has been made to the

Algerian situation. 1 do not wish
to say very much on this subject
because after what Mr. Krishna

Menon has said there is little that I
can add 1o the subject. One million
people have been killed and only the
other day another 1,000 people were
shot down by the French Imperialists,
Colons and others. That is what is
happening there, The problem is
rot merely one of expressing sym-
pathy. I think India should recognise,
give at least de facto recognition to
the Provisional Government of Mr.
Abbas. That would be a good thing;
that would be a blow to the colo-
nialists; that would be a great
encouragement to the people who are

fighting for independence in that
region, Sir, I am not asking the
Government to get embroiled into
things, but can’t we recognise that
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Government? I am not asking that
the Government should send arms and
sa on but we can send medicines
and wvarious other things. If the
Prime Minister wanted, he could send
so many things to help those people
who are fighting against the imper-
jalists. That is a point which should
be considered. It is not a question
of merely acknowledging certain
things. The French must withdraw;
the 800,000 French troops must quit.
No plebiscite or referendum can take
place in a free and proper atmos-
phere so long as those people who
have shed so much blood in that
country are there. They have got
to withdraw.

Now, reference should be made a
little bit about Cuba. I wish the
Prime Minister had referred to it
because when the Prime Minister saw
Fidel Castro, if was a good news. I
heard from the Cuban people that it
was a great news, a happy news, in
the Cuban press and they were very
very grateful. And here again we see
that the Americans are patrolling in
the Carribean Sea and using bombers
to drop bombs and other aircraft to
drop arms there in order to foment
trouble, in order to undermine and
overthrow the Government of Fidel
Castro. That is what is happening.
The Latin American Organisation is
being invoked with a view to mak-
ing intervention in that country.
The Monroe Doctrine is being talked
about. In the 19th century that
doctrine was used for preventing any
interference from outside but today
it is being invoked with a view to
interfering in the Latin American
countries where we see an upsurge
today, That is why they tried to
interfere in Columbia, in Nicaragua
and in various places. They are try-
ing to interfere in every country and
they have taken possession of the
Carribean Sea to fight against the
liberation forces which are rising
majestically in the Latin American
countries. I think this factor should
be borne in mind. Sir, I do not
understand why the Government of
India should step in to sell sugar to
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America America stopped buymg
Cuban sugar as a means of political
pressure and 1f America 1s in need
of sugar, let them eat a httle less
sugar; or use saccharine or some such
thing they can use Why must we
go and sell our sugar to them? Let
us not sell sugar to the United States
of America so long as this method 1s
utilised to bring pressure on the
Cuban Government,

Then, I want to say something about
Goa I am glad that the Prime
Minister mentioned the subject and
I know that a delegation of Goan
leaders saw him on the 16th of this
month, It seems that certamn things
are good What the Prime Minister
has said 1s also good. I think effec-
tive action 1s calleg for in order to
liberate Goa and the responsibility is
primarily that of the Government of
India. What this effective action
means, I shall not dilate upon here;
certainly not in Parhament. In any
case the Prime Minister knows 1t
better than I do, What 1s necessary
1s effective action and today 1s the
time. Colonialism js disintegrating and
everywhere the colomalists have
been cornered We know if the
NATO Powers want to take up the
side of their Portuguese partner 1n
the matter of Goa they would be
completely 1solated and I tell you on
the floor of this House today that the
world forces are so strong as to
prevent any such intervention by
them If intervention in Cuba could
be prevented by a mere mention of
the rockefs; can’t any intervention
against India on the side of the
Portuguese be prevented by the com-
bined forces of all the socialist and
neutral countries and of all the
freedom-loving people all over the
world? Today I maintain it would
not be possible for the NATO Powers
however much they may desire, to
intervene 1 the matter of Goa,
should we decide to take action
which is legitimate. This is not an
international war; it is just a munici-
pal action Goa is a part of our
territory. If we walk in there, we
walk m just by right Police action
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we took in Hyderabad and nobody
thought that 1t was a war against
that State, although somebody wanted
1t to be deseribed as such. Similarly,
we can walk mn Goa. I make this
point because sometimes there seems
tc be some apprehension that 1t
might lead to mternational compli-
cations There will be a lot of shout-
ing no doubt by the UK, the USA.
and others but they can do precious
little 1n these days because the forces
of liberation are much stronger than
the organised forces of the NATO
Powers and the imperialist bloc
Therefore, this 1s important, Nagar
Haveli should be integrated Only the
landlords are there who are not inter-
ested in immediate integration but
I do not think we can oblige them
very much. We should integrate
and we can use that money which is
there and we can give some more to
improve the condifions, if necessary,
It will have a good effect all over;
1t will have a good effect from the
point of view of the general question
of liberation of Goa.

Now, Sir, if we liberate Goa, we
shall have completed the process of
Indian independence and we want to
see 1t under Jawaharlal Nehru., No
man is immortal and we want to see
1t done under him. We want to see
that Goa 1s liberated and Indian
independence completed within the
tenure of our membership of this
House, within his tenure of office.
And if we do 1t, we shall be making
a contribution to the cause of inde-
pendence, we shall be contributing to
the process of disintegration of the
colonial empires which are crumbling
one after another, We shall be mak-
g a contribution to the cause of the
whole world itself and this act of
ours would be fully in consonance
with the foreign policy of peaceful
co-existence, and so on. There is no
doubt about 1t. It would be fully in
accord with the TUnited Nations
Charter Why are we afraid? Why
are we shy in this matter? 1 do not
say the Prime Munister 1s afraid, but
why are we shy in this matter? Why
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are we not doing something is the
guestion that arises in our minds.
Then, Sir, about India-China, I
hope things will improve. This is
pur fervent hope and let us see what
has appeared in this report.

Snrr AKBAR ALl KHAN: Is it no
more than a hope?

Suri BHUPESH GUPTA: You may
say that I have not said anything
about China. About China there 1s
nothing new to say, But ' there is
much talk of air flights in India. Is
the Prime Minister sure that the
planes are not coming from Thailand?
There are reports, ithere are indica-
tions that Thailand is a big American
base and the planes are coming from
that quarter. Let us shoot them
down. 1 submit that the Govern-
ment of India should look into this
matter and their intelligence should
find out whether the planes are com-
ing from Thailand and Dbeing used
against Laos, have been used in
supplying weapons to the rebels in
Tibet, have been used in carrying on
espionage activities against Burma,
India and every country, as a part of
the SEATO. Let us look at every
plane, hefore we identify that it is a
Chinese plane, Then we may not be
taken unawares. Therefore, it is an
interesting thing. I think some
enguiry shpuld be made.

In regard to Laos the Prime Minis-
ter was quite right and we support
him in the matter of reconvening
the Commission. The American
build-up was responsible there in
South Viet-Nam and they created
trouble, The American build-up, the
military build-up, do not call them-
selves as an army. They say in
South Viet-Nam tha{ they are mili-
tary team. What does it matter if
the Americans come as a military team
or call themselves as members of the
American regular armed forces, as

long as they do the same thing?
Now, they are intervening openly.
Some of them have been arrested

and Thailand also is being used as a
base of operations against Laos. It
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was a mistake originally to suspend

the work of the Commission, Who
are responsible must answer. The
Geneva Agreement is sought to be

subverted and undermined from year
{0 year by the U.S. authorities by
backing up South Viet-Nam, by inter-
ference in that region and sending
in troops and equipment, surreptiti-
ously sometimes and sometimes even
openly. I think the suggestion of
North Viet-Nam, the Democratic
Republic of Viet-Nam, for a con-
ference of the participant Powers of
the Geneva Conference would be
good. Today we must take stock
of what is happening there, review
the working of the Geneva Agree-
ment and come to proper conclu-
sions, This is very important.

Then, about Nepal I need not say
much. The Prime Minister has said
it. We all regret that such a deve-~
lopment should take place. Nepal is
once again an example of where the
threat to Parliamentary institutions
comes from. The threat comes not
from the working class, not from the
common people, not from the com-
munists. The threat comes from the
reactionary ruling circles who do not
know how to live according to the
times, who get upset and frenzied the
moment you touch their vested and
entrenched interests. There you will
see not only the communists, but the
Nepali Congress people also being
sent to jail. I hope such a develop-
ment will not take place here. Then
perhaps I and some Membersin the
Treasury Benches together shall be
in jail. Such a situation should not
be allowed to develop in our country.
I point out this thing because if shows
where the threat comes from. And it
seems that the Government were mis-
led by the King. Our Government is
very intelligent and how is it that
King Mahendra made the Government
believe that they were more or less
following the Parliamentary method.
No, it was not so. And we see today
how things happened. By a stroke of
the pen, through a declaration, the
whole thing was suspended. There-
fore, what is needed is that a social
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and economic foundation must be structure? Afro-ﬁ'ssiz'm countries are
there to sustain the parliamentary again the worst victims. The Soviet

system. There must be a class-cons-
cious, politically  conscious, alert,
vigilant and active people. There
must be parties which are in a posi-
tion to defend parliamentary insti-
tutions. We are very sorry that
such a thing should have happened,
but the lesson must not be lost on
us.

Sir, Pondicherry must be inte-
grated. The Nehru-Mendes-France
sgreement, as it was called, was
signed, in 1954. Even today it is not
integrated. I can tell you that{ in
this matter as well as in regard to
Algerian liberation, the French Com-
munist Party is systematically fight-
ing. Their papers write and they
propagate that Pondicherry should
be completely given over and inte-
gration should take place, just as
they support Algerian independence.
I would very much like to mention
that in Portugal the Communist party
i fighting for the liberation of Goa.
They support every statement that
is made by the Prime Minister for
this cause or by others in this
country. 1 think that information
would be encouraging. There are
friends who realise it. Now, you do
not dislike at least the Portuguese
communists, You dislike us. They
are fighting for your cause.

Another point I wanted to make is
about the U.N.O. I do not know why
the Prime Minister has taken such a
fancy for Mr. Hammarskjold. The
United Nations Organisation has to
be reorganisedq and he is right. I
have read his speech. He said that
India and the countries of Asia should
be well represented in the higher
-councils. You know that the Charter
was drawn up and the Organisation
was set up fifteen years ago at San
Francisco and things have since
changed much. New nations have
entered it. Afro-Asian nations have
entered it. Many of the socialist
countries are there in a minority. The
membership has gone up from 51 to
89 Are we to stick to the whole
thing? Are we to hug the same

Union can look after itself—United
Nations or no United Nations. But
we, Sir, need a little more support
just as we want to support others.
The Prime Minister said about three
Assistant Secretaries, But he should
know that even in the Congress
Working Committee he has to take
into account various trends and
groups and accommodate them, so
that it becomes really representative.
We must not allow the United Nations
Secretary Generalship and the exe-
cutive offices to be monopolised by
representative of one set of powers.
Therefore, it has to be reorganised.
I do not care what name. you give
them, -but we must see that all the
forces are represented duly in the
United Nations Organisation and the

Charter has to be revised. With
regard to representation on the
Security Council, this time they

wanted to give the seat to Portugal
The Western Powers wanted it and
nobody talks about India and other
peace-loving countries. Therefore,
when a suggestion is made that a re-
organisation should be made, it is
very important.

Do not attach importance to the
American elections. It is important
in the sense that it was a slap on the
face of the Eisenhower administra~
tion, its discredited policy, which
went down miserably. But they have
a bipartisan policy. They carry on
the same thing. Therefore, what is
needed in the TUnited States of
America is a change of policy. And
imperialists do not change their
spots. They remain imperialists.
They may quarrel among themselves,
but to others they are tigers, and
they are carnivorous and they believe
in such things. Therefore, do not
attach much importance to it that
way.

Now, I finish with only one word. .
The year 1960 has not been such a-
disappointing year, as the Prime
Minister made out. Yes, certain
things suffered due to the machina-
tions, haughtiness and aggressive
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activities of the United Slates of
America But i that year we saw
the collapse of certain other imperial
Powers in Afro-Asian countries. In
that year we saw the tremendaus and
magnificent rise of the Afio-Asian
nations. upsurge in the working class
movement and an advance of the
socialist countries. In that year we
saw the strengthening of the neutial
countries like ourselves in the inter-
national arena. In that year we
saw the tremendous rise of the
Japanese people which made none-
sense of that plan to bring Eisenhower

there. Many things we have seen
in that year.
Only this last word I will say,

Sir. I am afraid of what 1s happen-
ing in Iraq. Irag is anti-imperialist,
but 1ts patriots are being persecuted
there, its democrats are being attack-
ed there, There 1s a tiendency to
lean more and more on the right
and the reactionary elements, those
who had been once tied up with the

mmperialists. Today 1mn Iraqr  jails
you have more patriotic prisoners
than before the July revolution.

Thirty people are under sentence of
death in nulitary courts. All such
things are happening. This 1s a very
disturbing development in Irag. 1
mention this thing because if this
trend goes on, Iraqi independence
will be jeopardised, and the forces
that brought about that Baghdad
Pact alignment will get the upper
hand Therefore, we all wish that
this development would come to a
stop and better things would develop
there internally also. Therefore, we
look forward to the year 1961 with
hope and confidence, and we know
that once we are determined and
united, that is the forces of peace,
the peace camp, the working class,
the peace movement, the national
liberation movement, and so on, we
can still deliver greater and more
staggering blows to the imperialisis
and put them in their place so that
mankind can advance to its cherished
goal of peace, prosperity and human
happiness.
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Suri SATYACHARAN (Uttar Pra-
desh): Sir, I express my support to
the Prume Minister’s motion and the
motion of approval thereto. Sinte we
met here 1in this House last time and
discussed and surveyed the affaus
relating to the international situation,
we have made all efforts from this
forum and also from the forums of
mternational conferences to bring
about a climate of peace. There has
been a continuous cffort of which we
are legitimately proud, and what we
have done 1s perfectly in keeping with
the traditions of India, namely that
of establishing international peace,
mniernational concord and amity.

Sir, I find that since the failure of
the Summit Conference there has
been a sad debacle on all interna-
tional fronts, and the spectre of the
failure of the Summit Conference
has somehow or other dominated all
our international dealings. The
Summit Conference was called for the
relaxation of tension, for the easing
of tension, but unfortunately the
results ensued were diametrically
opposed to that objective. There had
been a movement long ago to bring
the duestion of disarmament to the
limelight before World War I It
wag the Zimmerwald Movement, and
the conference was convened in
Brussels, under the guidance of the
great lady, whom I remember just
now and who finds an eternal place,
an immortal place in the memoirs
of Lenin—Angelica Balbanoff, the
right-hand woman colleague of

Lenin But somehow or other 1n
spite of the best efforts that the
international leaders did there in
Brussels, the conference proved

abortive and the World War I started,
and we had a few more
bloody pages added to the history
of bleeding millions.

Now, Sir, we find another picture
before us, and the picture somehow
or other is similar fo the scenes that
were witnessed during the period of
the League of Nations on the thres-
hold of World War II. We are wit-
nessing a sort of wrangle, an atmos-
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phere of acrimony pervading pracii-
cally all political meetings. Here 1s
the challenge. We have to face the
challenge, and the challenge 1s acce-
lerating 1its pace. Yesterday it was
on a different scale, and now 1t 1Is
coming to us with all its horrible
implications

It 1s said that the nuclear weapons
that have come before us have poten-
nalities to destioy and exterminate the
human race 1n no tme. 1 went
through some of the journals, and 1t
gdave me a realisation about which it
15 dufficult to speak here on this forum
m Delhi. The British Atomic Sclen-
tists Association sald that because of
the nuclear explosions, 50,000 cases of
bone cancer were there 1n Britan
alone. That was before 1957. And
the American Association of Scientisls
said that tull 1958 about 8,000 grossly
defective children were born and
20,000 still-births and deaths in child-
nood took place because of these nu-
clear experiments Then comes a mili-
taiy expert of America, rather an
association of malitary experts who
said that as a consequence of the fall-
out of a nuclear attack on Russia,
about ten millions of people would be
affected, that 1s, destroyed either in
India or 1in the Western Europe which-
ever way the wind blew 1 really
shudder to think that even we 1nno-
cent people, peace-lovers, harbingers
of amity and concord, would not be
left unaffected and would be the vic-
tims of this horrible spectacle of nu-
clear drama This 1s how we have to
face the challenge In a recent and
Jatest article written by Major Gene-
ral Talensky, a Russian military ex-
pert, it is said that if there is a
nuclear war, five ‘hundred million
people would be exterminated, and
4+he bulk of that population would be
that of civilised people

The entire concept of humamty and
cwvilisation today stands changed Tt
has received a rude shock So said
Bertrand Ruassell, that great British
thinker: “If you give ohe man can-
cer or make a child an idiot, you are
a monster, but if you do the same in-
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julty to 50,000 people, you dre a
patriot.” Here 1s a new definition o1
patriot” in the context ot the cult of
biood and iron. This 1s exactly tne
thing, and we have to make rather a
realistic apprawsal of the enlire situa-
tion. We have to remember that here
we are not deaung with abstract
philosophies, because we are today
taced with the sclence of extermuma-
tion and not with the science of peace
which the learned of old had envisag-
ed. That was the exigency, that was
the situation 1n which our Priume
Minister went to the United Nations
Genetal Assembly, and he had at his
heart the message of Asia. Fortu-
nately, he was strengthened 1n lus
mission by all peace-loving people of
entire Africa and some of them of
Europe too. We find that when
he spoke on that interna-
fional forum of ninety-nine
members, the speech was appreciated.
He created a chimate of peace there in
the House and the entire audience
Iistened to him with rapt attention,
And we heard a report emanating
from New York that an American
lady, a commoner who did not belong
to the galaxy of celebrities, at once
telephoned to a correspondent of the
PTI telling him that India should be
proud of her Prime Minmster and that
she was proud of him since she hap-
pened to be a fellow-human being
and had the opportunity of listening to
him and seeing him on television.
There could not have been a better
encomium, a better praise, given tio
our Prime Mmister than this He, in
all humility, has just said that the
speech that he has made on g motlion
in the Lok Sabha has become a little
stale here. That is the way in which
he says But the way in which the
subject was treated by a historic per-
sonality in the historic perspective in
that historic forum forms part of
history, immeortal history, of the en-
tire world He gave the message but
the message wasg not properly treated.
Time does not warrant me to go into
details; I have to abridge all the
thoughts that are running in my mind.
But T know that that message of peace
somehow or other stood scuttled. The

3 p.M.
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speech delivered a little earlier created
a good atmosphere for the Five-Power
Resolution. 1 wanted to say a little
harsher words but I rather restrain
myself and would say only this much
ihat the entire thing was somehow or
olther nullified because of procedural
trickery on behalf of Argentina and
Australia, The Western Powers did
not behave well. Probably, they did
not remember that it was not Satya-
charan Shastry but it was Professor
Arnold Toynbee, the great historian,
who said that Asia held the casting
vote in the competition that was going
on beiween Russia and the Weslern
Powers for world supermacy.

Sir, we are too humble a people;
we have never spoKen in a boastful
language and our humility warrants
that whenever we speak, we speak in
a tone of peace. Consistent with that,
it is enough to say that somehow we
feel very much disgusted, too much
pained, that the things that were
revealed from the proceedings of that
international forum were not conge-
nial to us and will never be congenial
to posterity. That great drama will be
handed down to posterity for hund-
reds of thousands of years as a piece
of grim tragedy.

Sir, there came up so many prob-
lems, and the problem of Africa did
predominate the enlire deliberations
of the United Nations. The nascent
Republics of Africa which were smart-
ing for hundreds of years under the
heels of imperialism have come out
and it is those nascent Republics who
are now forming a great column of
challenge to the entire imperialistic
structure. What they expressed at
that forum is very well known. I
would say only this much. President
Toure of Guinea and President
Nkrumah of Ghana, these two people,
represent thoroughly well the western
part of black Africa in their cxpres-
sions and President Nasser represents
the sentiments of eastern portion of
Northern Africa. And what had been
the trend? The trend had been that
they also felt disgusted with the
machinations of the United Nations
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Assembly or of the Powers who were
not very much interested in creating
a chimate of peace. My anguish is
also about the Russians. Russia
should have been a little more alert
in giving all possible support to the
Five-Power Resolution. 1 do not
know why it did not do so. Russia
had all along been talking for inter-
national peace, for creating a climate
of peace, of disarmament, but when
the Resolution came up, that biloc
formed a part of abstentions which
did not give real support to this
motion.

Sir, I find that the Uniteq Nations
have given two things to us or rather
two things have emerged from the
proceedings. The first is the rise of
the African or the Afro-Asian group.
T am sorry I do not wish to use the
word ‘group’ because I am conscious
of the fact that we do not advocate
any policy for the formation of any
bloc or group. Nothing is so abhor-
rent to us than the formation of any
group for any purpose whatsoever it
is except peace. But it so happened
that forty nations emerged together
spontaneously, met together and
formed practically a bloc, if you like
to express rather in loose termino-
logy for creating a climate of peace
in that international Assembly. They
were greater In number than either
of the two well-known bloes. This is
one significant thing that has emerged
from the deliberations of the United
Nations Assembly. Secondly, there
is the death of colonialism, and from
the ashes of colonialism foday we see
the rising column of democracy. It
is a most exhilirating thing, a thing
of joy and happiness, to all of us
to whose hearts democratic princi-
ples have always been so dear.

Sir, this problem tiakes us to the
Congo. There is a good deal of talk
about that great country, a great coun-
try because it is a vast country—hun-
dreds of thousands of square miles.
That is the measure of the length and
breadth of that country. As far as
the leaders are concerned four princi-
pal figures are there. Kasavubu.
Tshombe, Kalonji and Lumumba and
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a mulitary upstart without any mili-
tary background is Mobutu, called
Colonel Mobutu He was a clerk
yesterday and today he 1s known as
a Colonel Anyway, who are these
characters? Who 15 Kasavubu? He
18 a reactionary and a conservative
mmperialist backed by the Belgians
Who 1s Kalonji> He 1s a tiibal chief
who does not know what nationalism
means He 1s a perfect Quisling, an
African Quisling, if I may be permit-
1ed {o use that expression, who has
been always following the lines
dictated by the Belgians Now, it 1s
only Patrice Lumumba who repre-
sents the national upsurge and the

feelings of nascent Africa That 1s
why our feelings are naturally to
support him spontaneously Now,

the Congo has become a playground
of impernialistic forces I am not gomng
to take into consideration the delibe-
rations of the United Nations Assem-
bly or the views of so many other
countries, the one consideration that
1mpels me to speak without favour or
malice 1s that practically these
Western Powers have not learnt the
art ol appreciation of the trend of
time They made a mistake 1mn
Geneva at the time of the Nine-
Nation Conference—I am talking ot
the International Conference—when
1t met to decide the case of Korea
and of Viet Nam and Viet Minh, the
two portions of Indo-China It was
i 1954 It 1s evident that American
diplomacy suffered the worst setback
in the entire history of diplomacy So
did British diplomacy suffer a great
setback at the time of the Suez crisis
And I won’t be surprised that the
Congo 1s gomg to be the graveyard
of Western Diplomacy, if 1t does not
learn to behave well

Mr Deputy Chairman, 1t takes us
to another scene, to Algeria I feel
very much proud that I belong to this
august assembly of sovereign Parlia-
ment, where everyone has the demo-
cratic urge and has indicated the
French imperiahsts Sir, can this
French Republic in any way stem the
tide of the upsurge of Algerian
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They cannot, it is very
aifficult—I say not in prophetic words
T4 1s now part of history—the Fourth
Republic fell because of the Algeman
case, and I would not be surprised 1f
they do not mend their ways and
take to peaceful ways and understand
properly the aspirations of the
Algerian nationalsts, the Fifth Re-
public also shall have the same fate
What after all 1s the composition of
the Algerian population® Algeria has
a population of about ten mllions and
out of these ten millions about wen
Jakhs and twenty-five thousand are
Europeans and eighty-eight lakhs and
fifty thousand are Muslims or non-
Europeans 'This 1s the break-up of
the population Now, the majority of
the Mushims or the Arabs or those
who belong to the soil, can they be
throttled 1nto slavery? It is difficult,
and now 1t would be best to take note
of the trend, for Mr Ferhat Abbas,
the President of the Provisional Gov-
ernment, has asked the help of Peking
and Moscow It 1s not the Com-
munists who spread or propagate their
cause, but 1t 1s the agencies of
Western Powers which 1ncidentally
give scope for the spread of inter-
national communism, it 13 by thewr

errors, 1t 1s by their mistakes And
the same thing 1s happening n
Algeria

Bir, time does noi permif me {0
speak something on China 1 should
have spoken and I should have given
a graphic picture of Nepal which
happens to be our neighbouring
country on the other side of my own
district, since I happen to be a 1esi-
dent of Gorakhpur, which 15 not far
away from that great kingdom Any-
way, I obey the Chair and I resume
my seat with these words that the
democracy that has been throttled mn
Nepal shall rise again We have to
wait, we have to reserve our com-
ments because the people after all
have become conscious, and wherever
they are, in any part of the world,
they are today conscious of their
future and their future can never
stand forfeited by any undemocratic
force
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Dr. H. N. KUNZRU (Uttar Pra-
desh): Mr. Deputy Chairman, the
Prime  Minister rightly remarked
.at the commencement of his speech
that every question of foreign policy
at the present time was more or less
.connected with disarmament. Dis-
.armament is not merely an important
step by itself but will affect a solu-
tion of all other questions. We have
talked a great deal about the Congo
.and Laos today. But what has hap-
_pened there may be repeated in many
other countries unless there is relaxa-
tion of tension in the world. OQur
Prime Minister and four other coun-
tries made a valiant attempt in the
United Nations Assembly to persuade
the {wo supreme leaders of America
.and Russia to meet together in order
to discuss how the relaxation might
be brought about and disarmament
might be put forward a step further.
They must have felt—as we all feli,
I am sure—that considering the
manner in which they parted in Paris,
there was hardly any possibility of
their meeting one another personally.
However, as a new President has been
elected in the Uniled States of
America, I hope that the guestion of
-disarmament will be taken up soon
and that there will be another sum-
mig. conference which will lead to
more fruitfu] results than the last
«conference which was still-born,

Sir, in connection with the question
-0f the Congo many things were said
in the United Nations Assembly which
attracted the attention of the world.
It was proposed by Mr. Khrushchev
that instead of one Secretary-General
there should be an executive trium-
virate. We were all surprised to read
that, because it was difficult to under-
stand how three persons of the same
status could work together and bring
about unity in the policy of the United
Nations.

Surt BHUPESH GUPTA: We have
got three General Secretaries even in
the Congress.

Dr. H. N, KUNZRU: 1Is that the
example?
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SHr1 BHUPESH GUPTA: Just by
the way.

SHRT AKBAR ALI KHAN: Do not
be afraid of the three General Secre-
iaries.

Dr. H. N. KUNZRU: We must first
understand what this means. It is
not a question of being afraid; it is
a question of being able to under-
stand what such proposals mean and
what they can lead to. The Prime
Minister did not approve of this and
made it clear, even before he reached
New York, that he was not in favour
of this proposal. But later on he sug-
gested that there might be three
Deputy Secretaries General to assist
the Secretary-General in the perform-
ance of his duties. Now; I should like
the Prime Minister to throw some
light on this proposal, what exactly
he meant when he made this proposal.
Did he mean that these three Deputy
Secretaries-General should represent
the East, the West and the uncommit-
ted States, or did he mean simply that
owing to the increase in the work of
the United Nations the work of the
Secretary General might be distributedg
amongst three subordinates of his, who
will advise him on subjects entrusted
to them for their study and report? If
the Deputy Secretaries General are
chosen on, what T might call, a
regional basis, that is, if they repre-
sent the East, West and the uncommit-
ted States, then 1 am afraid that the
existence of three Deputy Secretaries
General will no more strengthen the
United Nations than the creation of an
executive triumvirate.

Now, I want to say a few words
about the Congo. My hon. friend,
Shri Bhupesh Gupta, made us feel, by
the manner in which he spoke, that
we had a Russian representative in
this House. )

Surt BHUPESH GUPTA: But from
the manner in which you speak I feel
that we have an American represen-
tative in this House. What can be
done? I reciprocate that feeling.

SHrr H. P. SAKSENA: You may
feel like that.
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Dr H N KUNZRU My hon friend
was asking me not to be afraid of
anything but to consider a proposal

dispassionately Now, because of a
little remark that I made he has
become excited

Surt BHUPESH GUPTA I just

enriched 1t

DrR H N KUNZRU He has not
followed his own advice and consider-
ed what my remark meant

Sir, 1t was said 1n the United Nations
As< 1bly, and 1t has been said today,
that Mr Hammarskjold had adequate
authority under the resolutions passed
by the Security Council to deal with
the troubles in the Congo wmn the
manner desired by his critics We
have been told today that his conduct
shows that he was favouring the
colomalists at the expense of Mr
Lumumba and his associates

SHrR1 BHUPESH GUPTA Very
much
Dr H N KUNZRU All this while

the feeling abroad has been that India
and the representative of India in the
Congo, that 1s, the representative of
the Secretary General in the Congo,
who happens to be an Indian, Shri
Rajeshwar Dayal, were trying silently
—I1t was said almost surreptitiously—
to bring Mr Lumumba ang his party
back to power For instance, the
observers of the Congolese Senate
have been asking for some time why
no action was taken to stop terrorism
so long as Mr Lumumba was in power
and the gangs supporting Messrs
Lumumba and his friends Kamitatu
and Gizenga, the pro-Communist
leader of the African Solidarity Party
who commuitted acts of terrorism, were
not prevented from doing so

Another question, Sir, that was
asked was why the fundamental law
that was 1nvoked 1n the case of
Mr Lumumba and which 1s referred
too often as saying that the detention
of Mr Lumumba was unconstitutional
was not invoked to secure the release
of the seven Deputies who were
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arrested 1In Stanleyville, the strong-
hold of Mr Lumumba It 1s only
during the last few days that we have
1eard references to these unfortunate
Deputies, otherwise everybody spoke
of the fundamental law 1n connection
with the arrest of Mr Lumumba
1gnoring completely what happened to
the seven Deputies who were arrested,
pirobably before him

Suri K M PANIKKAR (Nomi-
nated) When were they arrested?

Dr H N KUNZRU I do net
remember the exact date when they
wele arrested

Suri SHEEL BHADRA YAJEE
(Bihar) Mr Lumumba 1s the Premier
elected by the people of Congo

Dr H N KUNZRU The ground on
which the fundamental law has beea
mvoked 1s that he 1s a Deputy and
that a Deputy cannot be arrested and
detamed except 1mn accordance with a
certain constitutional procedure
Therefore, the rights of Mr Lumumba
and the other Deputies are the same
They are on a footing of equality
because of this procedure required by
the Constitution

Surt AKBAR ALI KHAN That s
why they have emphasised more and
more the restoration of Parliament

Surt BHUPESH GUPTA  What
does Col Mobutu understand of ali
this?

Dr H N KUNZRU. Nobody under
stood thus Neither Mr Lumumba nor
his supporters understood what the
Constitution and the fundamental law
meant before they were arrested
Mr Lumumba himself sometimes cited
the fundamental law in his support
and sometimes denounced 1t as Belgian
machinations to keep the Africans in
chains

Agaln, Sir, 1l should be understood
how the United Nations came to agree
to give military assistance to the
Congo Republic It was only after twe
cables had been received from the
Congo Government that the United
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Nations agreed to do so. The first

eable asked for military assistance,

and the second cable which was clari-

ficatory of the first cable said:

“The purpose of the aid requested
is not o restore internal situation in
Congo but rather to protect the
national territory against act of
aggression posed by Belgian metro-
politan {roops.

The request for assistance relates
only to a United Nations force
consisting of military personnel of
neutral countries and not of United
States as reporied by certain radio
stations.”

Thus, the purpose for which U.N.
military assistance was asked was
limited and the U.N. Security Council
did not allow the Secretary General
10 use force in order to fulfil his
duties. For instance, the Resolution
passed by the Security Council on the
9th August, 1960, says:

“The Security Council reaffirms
that the United Nations force in the
Congo will not be a party to or in
any way intervene in or be used to
influence the outcome of any internal
conflict, constitutional or otherwise;”

Now, what was the poor Secretary
General to do?

Suri BHUPESH GUPTA: When it
was a question of protecting Mr.
Lumumba, he did not do so, but when
it was the question of proiecting the
Belgians, he did so.

Dr. H. N. KUNZRU: The Secretary
General was as helpless to control
Mr. Lumumba as he is to control the
Belgians at the present time. He has
not been allowed to use force. That
is the main point that Shri Bhupesh
Gupta and others must bear in mind.
The Security Council may be mis-
taken. It may justly be asked one of
these days to take action under article
42 of the Charter but so far it has not
been done. What was the Secretary
€eneral to do? I am, therefore, rather
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surprised and pained when I read in
the newspapers two days ago that the
head of the Indian Delegation in the
United Nations had spoken in the
United Nations Assembly severely
criticising Mr. Hammarskjold as if the
four Resolutions passed by the Secu-
rity Council up to the present time
gave the Secretary General adequate
authority to use force in order to
achieve the purpose for which military
assistance was given to the Congo.

Again, Sir, the language used by the
head of the Indian Delegation in the
United Nations contrasts painfully
with the sobriety and restraint of the
Prime Minister’s speech today. The
Prime Minister spoke both in the
United Nations and today on this very
subject, but while making his points
he made them in such a way as fo
impress his hearers and made all feel
that he was speaking impartially and
not as the mouthpiece or the supporter
of any particular bloc. I hope that
the Prime Minister, who always
speaks with dignity, will see that
India’s representatives do not speak in
India and outside India—I will not
say with different voices but—in diffe-
rent accents. Surely, it is necessary
in the interests of this country, which
wants to play a great part in the field
of international affairs, to act in this
way. -

As regards Belgium, I need not say
much. Belgium has not obeyed the
Resolutions passed by the Security
Council. The Security Council asked
Belgium explicitly to withdraw its
troops from the Congo, and appealed
to all nations to give no military
assistance to any country, while mili-
tary assistance was being given by the
United Nations except at the request
of the Secretary General. Belgium
has flouted this Resolution. There were
before the War, I understand, about
100,000 Belgians in the Congo. Now,
there are about 25,000 and some of
those who have entered the Congo as
civilians, are military men in disguise.
Again, the Secretary General has
never said that Belgian nationals
should take no part in the reconstruc-
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tion of the Belgian economy. All that
he said was that Belgian military and
civil personnel, both, should be chan-
nelled through the U.N. and this simple
request of the Secretary General, and
partly also of the U.N. has not been
accepted by Belgium. The responsi-
bility for this lies not on the Secretary
General but on the U.N. themselves.
This shows that unless tension in the
world is relaxed and disarmament is
brought about, the blocs that exist at
the present time will make the work-
ing of any consistent policy almost
impossible.
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I shall say a word only about
another matter which was referred to
by the Prime Minister. Dr. Nkrumah
proposed at first that there should be
an African High Command which
would intervene in the affairs of the
Congo unless things were settled there
according to the wishes of the High
Command. Now, it appears from
yesterday’s dailies that it is now being
called the Afro-Asian High Command
because it is believed that India is in
favour of this proposal. I was startled
when I read this. It was a great relief
and a great pleasure to me to learn
from the Prime Minister that India
had not approved of this proposal. I
hope that the world at large will come
to know now and if it does not, then
it will be informed through all the
means of publicity that are at India’s
disposal that India is not in favour of
this High Command which, if brought
into operation at all, will work against
the U.N.

Just a word about the Central
African Federation. What is happen-
ing in Africa will make even the most
insensitive person aware of the rising
tide of nationalism in that continent.
I hope that the lesson of this urge for
independence among the African
countries will teach a lesson to all
those countries that have colonies in
Africa. When the meeting of the loose
Central African Federation that exist-
@d now was announced, there was a
fear that the Federation might be
made stronger. Mr. MacMillan is alive
te the signs of the times. He ig aware
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of the wind of changes that is blowing
not merely over Africa but all over
the world and it seems now, accord-
ing to the testimony of Dr. Hastings
Banda of Nyasaland, that Mr. Mac-
Millan realises what the situation is
but I hope that India will take some
interest 1n this question because, being
a Member of the Commonwealth, it
can speak to the British Prime Minis-
ter with a little more concern about
the future of the Central African
Federation. We have to think there
of the future of Africans so that they
may not become a pawn in the game
of the Whites.

I would have liked to say some-
thing about Algeria but I will only
say that I cannot withhold my admira-
tion from the Algerian nationals who
have, for five years, bgen carrying on
a struggle, a valiant struggle, for
achieving their independence against
heavy odds. France has about half a
million troops in Algeria and there are
about a million Europeans there. It
js these, I am sure, that are standing
in the way of the Algerian freedom
rather than President de Gaulle. Who-
ever it may be that 1s opposing
Algeria, ought to be aware that what
is happening in the rest of Africa
today cannot leave colonial rule in
Algeria untouched. It will be brought,
sooner or later, to an end. The only
point is whether it will be brought to
an end by agreement between Algeria
and France so that friendship may
exist between these two countries or
whether it will be brought t0o an end
after a bitter quarrel which will make
it impossible for these two countries
to work together.

Now, a word about Laos.
deal has been said by the Prime
Minister about it. I shall therefore
not go over that ground but I want to
mention only two things in connection
with Laos which, I think, we ought
to bear in mind. Let us suppose that
the International Supervisory Com-
mission had been working there. Can
we reasonably believe that its exist-
ence would have prevented changes
of the kind that we have become

A good
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aware of recently from taking place?
For some time Laos adopted a neutral
position but after the resignation of
Prince Souvanna Phouma in 1957 or
1958, a new Ministry was formed
which leaned heavily towards the
West, or to be more explicit, towards
the U.S. That policy remained un-
changed for 3 years. Then the Para-
troopers commanded by Capt. Kong
Lae, who were ordered northwards,
suddenly returned after leaving Vien-
tiane and captured it in the early
hours of one morning. Here are these
two forces at work. Could the Inter-
national Supervisory Commission have
prevented the Laotian Government
from following a particular policy and
could it have forestalled Capt. Kong
Lae’s attack on Vientiane? I will not
say anything about what has happened
now and it,will be very difficult to
say what should be done, If the troops
of Gen. Phoumi Nosavan are able to
defeat the Pathet Lao and Kong Lae’s
forces, Laos will again lean towards
the West. The Commission, had it
been in existence, could have pre-
vented outside aid from coming. But
outside aid had been coming, not from
one quarter only, though perhaps the
American aid had been on a larger
scale than the aid received from other
quarters. Unless Laos itself, or rather
the Laotian leaders themselves realise
that the future of Laos lies in its
neutrality, in its recognition of the
geographical position that it occupies,
I am afraid that no Commission can
prevent upheavals from arising in that
country in future. Prince Souvanna
Phouma lost not merely because the
other party had American aid. In fact,
he did have American support.
America had been helping both Prince
Souvanna Phouma and Phoumi Nosa-
van who was against him. It was be-
lieved that the Pathet L.ao was a Com..
munist organisation and that the ne-
gotiations between him and the Pathet
Lao with regard to the participation of
the Pathet Lao in the government
would result in the establishment of
a Communist Government in Laos
which would be anything but neutral.
In the second place. Price Sauvanna
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Phouma has no party of his owm.
Therefore, he has to depend entireky
on the people of other parties. That
is the weakness of his position. I de
not see how the International Super-
visory Commission could have control-
led all this. However, I am not againag
its being established and asked to com-
mence its work again. Let it go te
Laos and do what it can. But let us
realise that unless we can use our
good offices to persuade Laos to main~
tain its attitude of neutrality, we cam
never be certain that peace wiR
continue to prevail in that part of the
world.

Next I will only say a word about
Nepal. Nepal is our next-door neigh-
bour and what is happening there
touches us more closely than what may
happen in other parts of the world.
We are sorry for the disappearance of
democracy there. We are aware that
it disappeared from Pakistan, from
Egypt, from the Sudan and from
Indonesia. We believe, Sir, that it is
only a democratic set-up that cam
ultimately work together in such a
way as to promote peace and bring
about reconciliation of interests. But
if dictatorship arose invoking the need
for establishing a guided democracy,
we cannot be certain what will hap-
pen to any country, whether it be
Nepal or any other country that I
have spoken of or anyone may think
of in this connection. The King has
said that the former Prime Minister,
the ex-Prime Minister of Nepal, will
be prosecuted. We shall see what the
charges against him are. But I must
confess that the information that has
been supplied to us so far does not
reveal any serious act of commission
or omission which can make this ex-
Prime Minister liable to be dealt with
under the criminal law of Nepal. I
hope, Sir, that soon by agreement
between King Mahendra and the
Nepali Congress, the Ministry will
soon be re-established, both in the
interest of Nepal and in that of the
world at large. The sooner the pre-
sent state of things is ended and the
kind of government that all colonial
States are longing for is introduced,
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the better, otherwise there can be no
peace In the world
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Surt K M PANIKKAR. Mr,
Deputy Chairman, one thing seems
to stand out in the very comprehen-
sive survey of the international situa-
tion to which the Prime Mimmster
treated us and that 1s a worsening of
temper and a strengthening of the
cold war tendencies in the world.
Whichever side you look, whether
to Congo, to Algeria, to Laos or to the
Central African federating States,
you see tempers have warmed up
more and become more agitated, that
people are not :n a mood of discus-
sion and compromise but are reach-~
g towards a situation 1 which
there 1s a much greater feeling of
animosity and of dishke for each
other Sir, Congo has become a
cockpit of international rivalry
Not only has 1t become a cock-
pit of international rivalry but 1t
has moved steadily into a situation of
chaos from which even meetings of
Parliament and such hke remedies
could not be held to bring it back to
1ts normal position We had suggest-
ed—and now other people have also
suggested—that the United Nations
should take urgent steps to reconvene
the Congolese Parliament and leave
the solution of the problem to the
Congolese themselves But how is the
Parliament to meet when the country
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i under the authonty of maltary
gangs? flas ever a Parliament met
under circumstances of ‘military dicta-
sership? From the earliest times we
know decisions through  discussion
and negouations have been com-
pletely rendered null and void, made
mmpossible, when troops have been
set loose and are allowed to take part
in political activities. The situation
in Congo could not improve and mno
meeting of Parliament could settle
the problem until we disarm the
mulitary gangs that terrorise the coun-
iry, until the political questions come
to be determined by politicians or by
people who are directly concerned
with those interesis, The real diffi-
eulty that has taken place in Congo
scems to be that those who should
normally have taken the authority of
settling political issues have surrend-
ered their rights to military gangs
who roam about the country. Apart
from the military gangs, you have
{ribes which have declared their free-
dom, you have provinces which do
not agree to the authority of the Cen-
tre; in short, you have a country
moving steadily towards chaos and
jintervention by the United Nations
does not seem to have in any way
strengthened the forces of unity or
created a sense of ,political stability
in the country. The Prime Minister
as well as other hon. Members speak-
ing after him, including notably Pandit
Kunzru, said that Belgium was flout-
ing the views of the United Nations,
that Belgium was acting against the
erders, against the Resolutions and
against what was decided upon by the
Security Council. Is it possible for
anyone to believe that a country like
Belgium would stand up against the
decisions of the United Nations or
against - the decisions of the Security
Council unless she knew that she had
the backing of great powers unless
she was directly or indirectly encou-
raged by great powers and unless she
felt that whatever she did, she would
net be called to account? There is
no use blaming Belgium for her acti-
vities, Belgium certainly has been
flouting the decision of the TUnited
Nations.
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’ Nation. was that Belglan personnel
should withdraw but they have been
going on advising Col. Mobuiu’s Col-
legium, have been helping Tshombe,
have been at the back of many things
that have been happening in Congo.
But surely a country like Belgium
would not have dared to stand up to
the United Nationg but for the feel-
ing that she had that the NATO
Powers would not let her down, that
the countries which are allied to
Belgium would at a wme of crisis
stand behind her and would find legal
or political arguments in support of
her action or at least to cover up her
activities, Therefore, there is no use
blaming Belgium and allowing the
other people who are the real insti-
gators to go scot-free. We have to
realise that what actually is happen-
ing in Congo is really an intensifica-
tion of the cold war and therefore the
real cause for this kind of chaos
being brought about is the two Power
Blocs and not little Belgium or the
heroic Lumumba or Col. Mobutu who
has been declared to be a goonda.
These are only puppets dancing to the
tuneg that others call. The two great
blocs stand facing each other and the
situation that has developed in Congo
is an attempt by the two blocs to get
hold of the soul of Africa for the
future. What is happening today in
Congo is not merely a question as to
what kind of a political structure
Congo should possess, whether it
should be a federation or whether the
rights in the mining provinces should
be exploited by the European nations
or whether Mr. Tshombe should have
a federation along with Rhodesia.
These are all minor issues. What is
happening is really a determined
attempt to determine the lines on
which Africa as a whole should
evolve. It is for the soul of Africa
that the two groups are fighting and
all these others are mere puppets.
Those others who pretend that they
are playing a big role on the sage are
merely instruments in the great fight
between the two blocs. That seems
to be thc bare fact and there is no
use getting away from it. Nothing

The decision of the United | would be really gained by shutting
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our eyes to the fact that both the
Power Blocs are deeply engaged
in this and it is quile f{rue
that the uncommitted nations also
seem to want to take a part.
How meffective they are when
it comes to making decisions where
the two blocs are affected has been
shown very clearly in the Congo situ-
ation iiself, They have put forward
very reasonable proposals; they have
suggested many nice things, They
have suggested that Parliament should
wmeet; they have suggested that Lu-
mumba should be freed; they have
suggested that Lumumba and Kasa-
vubu should meet. All these sugges-
tions are good; they are excellent but
when the two Power Blocs are facing
each other, these very good sugges-
tions are only like pious resolutions.
There has been very little effect.

It Congo has become the cockpit of
international rivalry, Laos seems to
have reached the brink of an inter-
national crisis. Here the two groups
are not 'merely facing each other but
I very much fear that the situation
there may take a turn very much like
what happened in Korea, Both parties
are now being supplied with arms.
Kong Lae’s people have received arms
from Russia and the people from the
Right have been strongly supported
from Thailand and from American
sources. But whichever way the two
parties may be kept going, it is quite
clear again that the principals will
sometime or other have to come into
the field themselves. It is not a ques-
tion of two parties in the little State
of Laos fighting against each other.
They, again, are puppets at the
present time in the big rivalry that
is taking place in South East Asia.
What appears quite clear is that the
situation is so steadily deteriorating
there that one day or the other
Chinese and North Viet-Nam Volun-
teers may be marching in support of
Captain Kong Lae

Dr. H. N, KUNZRU:
Pathet Lao.

Suri K. M. PANIKKAR: Or people
-allied to Pathet Lao. In the same

In support of
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way, the forces of America and forces
of Thailand, forces of Philippines,
whether in uniform or as volunteers,
may be supporting the forces of the
Right. Whatever it is, the gituation
that has developed in Laog seems te
me to be much more dangerous than
what is happening in Congo, In Conge
after all there are still the representa-
tives of the United Nations function-
ing, so that it is quite unlikely that
we will come to a situation where
there will be a hot war. Here it
seems that if we are not careful, the
situation might take a turn which may
be parallel to what happened in Korea
and 'may be on a very much more
serious scale, because China today,
after eight years of preparation, is
very much stronger than she was at
the time she intervened in Korea. So,
if there is any intervention in Laos, it
is likely to be a major crisis in the
affairs of peace and, therefore, the
suggestion that has been made now
that the International Commission
should meet, whether effective or not,
is at least one practical step to bring
the question again to the level of
debate. To day there is no discussion
going on. There is no possibility of
things being discussed or a solution
being arrived at as a result of mutual
consultation, This proposal, even if
it is not so very effective, brings the
Laotian question again on the plane
of debate and, therefore, may for a
time at least postpone the evil day
when the two armed nations on either
side may utilise the plains of Laos for
a very bloody conflict, That is a danger
which we cannot overlook.

Now, leaving Laos, if we turn round,
we come to the question of Algeria.
The Algerian struggle has been going
on for six years, The losses of the
Algerians have been something so
terrible that at one time it was firmly
believed that the French Army
thought in terms of exterminating the
population to such a degree as to make
the Algerian State very much more a
French area than it has been during
the last one hundred years. But
what has surprised most people is the
strength of Algerian nationalism and
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their ability to face every kind of
sacrifice in order to achieve their
independence. It 1s true that the pro-
blem 1n Algeria is not the same as
the problem in other African States.
There are on the coast of Algerian
territory, a million and two hundred
thousand European settlers, who form
a very considerable population, They
are well armed, they are a trained
people and they are on the sea-coast,
so that at any time they can be sup-
plied with arms from other countries.
So, the problem of Algeria is not a
simple one, The French people live
there, Unless an agreement of a satis-
factory nature is reached between the
French settlers and the Algerians, it
ig likely to lead to a prolonged civil
war of a kind, which no area in Africa
has witnessed, But whatever be the

outcome, whatever be the kind of
struggle and warfare, one thing the
Algerian Muslims have made clear

and that is that they are not going to
live under any circumstances as- part
of France or under France, It may
be that they have to compromise.
(Time bell rings). It may be that they
have to compromise with the settlers
in Algeria, That is a gifferent mat-
ter. When such interests have deve-
loped in a country, it is not possible
to overlook so large a population and
their interests, That is an internal
situation which the Muslims of Algeria
will have to face and there is no
doubt that they will face it,

Sir, you have already warned me
that my time is up and I do not want
to take much more time except +to
say one thing. It is quite obvious
that the world is 'moving on to a
crisis. Till now we have been think-
ing that we have been going through
a crisis. We were going through a
crisis and we were able to meet il
Today we are going on to a crisis and
every situation that has developed
since the breakdown of the Summit
Meeting in Paris has shown that both
parties are becoming more and more
rigid. Therefore, the danger of the
international situation is much greater
than it has been at any time since
1952, Any discussion of this question
in a haphazard way or without due
consideration of the grave dangers
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which the world faces would, to my
mind, be very unsatisfactory in a situ-
ation like this. We have to realise
that we are facing a turning point in
the world’s history, and unless the
leaders of the world realise this and
make up their minds to meet their
opposite numbers for purposes of
moral suasion, discussion and coming
to a conclusion muttually acceptable,
the danger will only increase.

Surr JASWANT SINGH: Mr, De-
puty Chairman, I have given notice
of two amendments. The first amend-
ment relates to international matiers
with which we are directly concerned
and the second amendment relates to
international matters with ~which we,
as citizens of the world, are indirectly
concerned. I heard the speech of the
Prime Minister with great attention
and the masterly way in which he
summed up the world situation as it
exists today. I was all along thinking
that after wandering in different and
far-off corners of the world, he would
come nearer home. He did come to
other countries slowly, one by one,
nearer home. But excepting for touch-
ing on China in a casual way or pass-
ingly, he did not say much. In regard
to two matters, which have weighed
on the minds of Indian people more
than other international matters, that
is, our relations with Pakistan and
China, the Prime Minister was not
pleased to touch this morning. It may
be that to him these matters do not
appear very important, but as Indians
we are directly concernec¢ with them.
First of all....

Tue DEPUTY MINISTER or EX-
TERNAL AFFAIRS (SHRIMATI LAK-
sHMI MENON): If you read the motion,
you will find that the reference is to
international matters that came up
before the United Nations General
Assembly in its current session.

Surr BHUPESH GUPTA: Let him
speak on China for some time,

Surr JASWANT SINGH: I am sorry
I do not agree with what Shrimati
Lakshmi Menon has said. Either she
has not read the motion or she has
read it but is  misinterpreting it,
because the motion of the Prime
Minister reads:—
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“That the international situation
.....be taken into consideration.”

SarimaTi LAKSHMI MENON: No,
no.

Surr JASWANT SINGH: In paren-
thesis there may be something.

SHRIMATI LAKSHMI MENON:
Please read the whole motion,

Sur1 JASWANT SINGH: Then, you,
Sir, can give a ruling from the Chair
whether our relations with China or
Pakistan are debarred from the debate.

SurimMaTt LAKSHMI MENON: He
cannot blame the Prime Minister for
not discussing it.

(Interruptions.)

SHrR1 JASWANT SINGH: 1 have
given notice of these amendments and
these amendments have been accepted.

SurmmaTi  LAKSHMI MENON:
Aecepted by whom?

Surr JASWANT SINGH: Accepted
by the Chairman to be moved on the
floor of the House. They were admit-
ted.

{Interruptions.)

Mr. DEPUTY CHAIRMAN: Order,
erder.

Sami  BHUPESH GUPTA: They
have been only admitted by the Chair-
man.

Sart JASWANT SINGH: Because
it has becn adinitted, I am entitled to
speak on them. That is what I mean.

Now, coming to Pakistan, only one
thing I have to say, that is, recently
a canal waters treaty has been entered
into with Pakistan. What has been
done in this matter? I would like to
know whether Pakistan has not struck
a hard bargain with us. The contri-
bution of India has been stepped up
from Rs. 60 crores, which was the
amount a few years ago, to Rs. 83:33
crores. Then we have not been able
to set off this against our partition
debt also. Then we are required to
make the payments in  foreign ex-
change. For the purposes of the
replacement works in Pakistan they
would require cement, they
would require  steel, etc. Those
things we could have exported. But
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significantly enough we agreed to the
payments. Elsewhere the Prime
Minister stated in regard to this
matter that we purchased peace to
that extent and that it wag good for
both the countries. I do not know
how it is good for both the countries.
Certainly it is good for Pakistan and
we are strengthening their hands.
When one day Pakistan gtrike us, as
they have done in the past, then we
will know how we have purchased
peace. We can no longer befool our-
selveg if we say that we can have
peace with Pakistan at any time.
There is only one condition on which
we can have peate with Pakistan, and
that is that they should get Kashmir
from us. As long as the question of
Kashmir remains there, there can
never be peace with Pakistan. Those
who talk of peace with Pakistan by
giving them concessions are living in
a far-off world or, in other words, in
a fool’s paradise.

Then, Sir, I need not speak about
the transfer of Berubari, because a
separate Bill is coming up. But I
would only say that thig question 1s
generating heat and temper in the
people of India, and probably the
Prime Minister does not realise what
its consequences would be. Again.
in regard to our relations with Pakis-
tan, while in America to attend the
United Nations, on the question of
Kashmir the Prime Minister made a
statement in New York favouring the
present status quo in Jammu and
Kashmir State, which amounts to a
virtual abdication of our rights to
Pak-occupied Kashmir.

Now, Sir, T would like to refer to
China. A White Paper has becn c.o-
culated to us about the latest eorr~s.
pondence that has passed  between
India and China which has not so far
been debated in this House. What
has been done here? The latest. White

Paper containg indisputable docu-
mentary evidence of Chinese aerial
and territorial incursions and of

innumerable instances of harassment
of Indian traders and nationals. The
‘White Paper describes them as a very
serious matter that might finally lead
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to very unforiunate consequences. In
regard to this what does the Prime
Minister say? The Prime Minister
describes these developments as minor
and very peity. The Prime Minis-
ter’'s minimising the significance of
the contents of the White Paper 1s
tantamount to casting a doubt on the
claims clearly -made in the White
Paper on behalf of the Government

of India. Sir, my friend, Shri Bhu-
pesh Gupta, while speaking so
strongly about the aerial incursions

from China said that while we did
not shoot them...

Sur1 BHUPESH GUPTA: I did not
speak about aerial incursions. I said
that if we see some planes over-
head, we should not think that they
are Chinese planes.

Surr JASWANT SINGH: That is
what 1 am saying. He said, if they
are coming from Thailand, why do
we not shoot them? In this corres-
pondence what do the Chinese say?
They say that dozens and scores of
aeral incursiong or violations of their
air space have been committed by
India. How can anybody imagine
poor India committing air violations
on any other country? We have got
a vast country and anybody can come
and occupy our land and violate ocur
air space, but we cannot do anything,
we cannot even ask for damages
Think of India violating the air space
of any country. Sir, we protested to
China in regard to their treatment of
our nationals in Tibet in a cruel
manner. What has been the reply of
China? 1 will just read one sent-
ence t{o show how deep their pret-
ence of friendship is. In reply to
our protest the Chinese note given to
our Ambassador dated 23rd Septem-
ber 1960 says:

“The unwarranted chargegy made

by the Indian Government in its
note in such an irresponsible
manner”.

This, is the friendship of China

towards India—

“against the local Government of
China in the Tibetan region can
only be considered
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against the authorities 1 the
Chinese Tibetan region and is detri-
mental t0 the spirit of Sino-Indian
friendship.”

I do not know where friendship is
now. Friendship hag altogether eva-
porated when a friendly -country
can write in this strain in regard to
day-to-day correspondence to another
friendly country.

S sl Gedlagyd o
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Surt JASWANT SINGH: Not only
that, but when this question of China
came up before the United Nations of
their aggression on our territory
running into thousands and thousands
of square miles, the Prime Minister
played down the Chinese misdoings
by referring to this aggre.sion as a
controversy. We can on our side go
on appeasng China and Pakistan,
but it is certain that after the experi-
ence of so many years we will regret
1t one day, unless we are prepared
and accept the challenge of unfriendly
countries, unfiiendly neighbours.
Then, Sir, we understand that Longju
had been evacuated by the Chinese.

Surr P. N. SAPRU:; I think there
was an epidemic.

SHrr JASWANT SINGH: I think
God has been kind to us to bring
epidemic for them at that juncture.
Because of that our Chinese friends
had to evacuate that place. Now,
there is the question of again occu-
pying it. The other day in reply te
a question the Prime Minister said
that we were not going to reoccupy
it. I think one of our friends, pro-
bably Mr. Govinda Reddy, stated a
little while ago that the Chinege
might have done it as a gesture of
friendship or in view of the docu-
mentary proof in our favour. But from
the reply of the Prime Minister I
understand that they have evacuated
it because of epidemics there, and the
Prime Minister also said that we
were not going to reoccupy it. This

+[ 1 Hindi Translation,
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is a very good thing that we are not
going to reoccupy 1t because, when
it was actually m our possession, we
were thrown away by the Chinese.
Again if we reoccupied it, they will
throw us out again. It is a very good
thing that the Prime Minister thinks
that we will not reoccupy Longju
because we know what our fate will
be if we do it.

Now, Sir, I come to my second
amendment which refers to matters

in which we are not directly con-
cerned. Thig morning the Prime
Minister spoke about the TUnited

Nations adopting a very important re-
solution about anti-colonialism. Ag far
as it goes, it is very good, but what
has been our position in regard to
anti-colonialism? When it comes to
Africa, naturally we are all out to
condemn the countries which had
their colonieg there. And even though
independence has been given to the
colonies, they want to come again
by the back-door and in very strong
terms, we condemn these Powers.
But can our protest or our senti-
ments expressed in regard to anti-
colonialism carry conviction with
them? Are we fair to all the coloni-
alists? 1 would like t0  understand
this. My friend, Mr. Bhupesh Gupta,
has already spoken, but can any com-
rade tell me this? Can there be a
bigger colonial power than Soviet
Russia? Can the countries which
have come under its sway ever
become free? I wonder if hon.
Members have seen the “Hindustan
Times” of 14th October where a
quotation hag been given. About the
difference between the colonialism of
the two blocs, it says that the diff-
erence between the colonialism of the
Western Powers and of Soviet Russia
is the difference between the fate of
Mr. Nehru and that of Mr. Imre Nagy.
So long we were under the sove-
reignty or the slavery of a Western
Power. That colonialism has .gone,
and now Mr. Nehru is one of the
biggest counsellors of Great Britain
and one of ite biggest friends. Mr.
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Imre Nagy did the same thing against
Soviet Russia what Mr. Nehru did
against Britain. The difference Dbet-
ween the two types of colonialism .
is the difference between the fate of
Mr. Nehru and that of Mr. Imre
Nagy. Here is our next-door neigh-
bour, Tibet. I do not know why the
Prime Minister is fighting shy of re-
cognising the fate of Tibet. Or have
we no right to criticise China’s action
there? There has been suppression of
national freedom and suppression of
humanity in Tibet. Are we indiffer-
ent to it? Do not our hearts melt for
Tibet while we go down thousands
of miles to the Congo where coloni-
alism is taking place? In Tibet, the
whole race is being exterminated but
we dare not say anything because we
are responsible for putting Tibet into
the fate in which it 1s today. We
have shoved it away for purchasing
peace just as we are giving more and
more concessions to Pakistan for pur-
chasing peace. Today we are in a
position where we cannot utter a
word. Not only do we not give sup-
port to Tibet buy we are afraid even
to vote when somebody else—some
smaller countries like Malaya and
Thailand—brings up the issue in the
United Nations. In 1959, when the
question of self-determination for
Tibet came up before the United
Nations, we abstained. Similarly,
during the current session, on Sep-
tembar 20, the same question about
Tibet came up and we abstained
again. I do mnot wunderstand this.
While on the one hand we go to the
extreme, on the other we are fighting
shy even to face facts. So, these are
the two standards which cast real
doubt in regard to the non-alignment
policy that we follow.

Surt BHUPESH GUPTA: Did not
the “Hindustan Times” throw some
light on it in its columns?

Surt JASWANT SiINGH: In the
“Hindustan Times” theie 15 some light
thrown on it and the great paper
which you edit also throws g lot of
more light on it.

Now, I come 4o the Congo. Im
what a difficult positiom we heve
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placed ourselves! Two authorities on
thig question—my hon. friend Mr.
Panikkar sitting just before me and
Dr. Kunzru—have spoken a lot about
it. But I will say only this much
that on the question of the Congo, we
have allowed ourselves to be aligned
with the Soviet bloc. On the one
hand, we recognise Mr. Kasavubu . . .

Surt BHUPESH GUPTA: Now, we
have a third authority.

Surt JASWANT SINGH: . . . as
the head of the Congo Republic but
when it comes to the question of
their delegation being represented at
the United Nations, we oppose it. We
just cannot follow this incongruity.
Even though our people are there not
as combatants, they are being treated
badly because the nationalists in the
Congo feel that India has not come to
them as a friendly nation. Whatever
pious sentiment we may express in
regard to peace and all that, as far as
the Congo is concerned, we want to
play our part there and naturally the
Congolese people resent this, and the
result is that our people who have
gone there are being treated in a
manner Which no self-respecting
country will allow. There are other
Powers who have withdrawn their
people. But we are put in such a fix
that we cannot do anything. We will
lose our face on both sides and we
continue to suffer humiliation there.
But if Col. Mobutu comes to power
and becomes a military dictator, I am
certain that Mrs. Menon’s Ministry
will be the first to recognise him as
the head of the Congo Republic. We
like to be friendly to Mr. Lumumba
but if somebody else comes to power,
we will forget him.

I want to touch upon one point par-
ticularly and that is in regard to the
part which we have played in the
eurrent session of the United Nations.
It was a good thing that our Prime
Minister went there because the illu-
sion was removed from him because
sitting here in New Delhi he would
have got a different impression from
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the reports that would come to him.
It was a very good thing that he
went to the United Nations because
he was disillusioned there complete~
ly. In the first instance, he went
there at the invitation of one party,
that is, Mr, Khrushchev.

Surt BHUPESH GUPTA: Mr.
Khrushchev?

Surr JASWANT SINGH: He had
invited all these heads of Governments
from the various countries to come
there. And Mr. Nehru made up his
mmd to go there. The Western Powers
did not invite him. Anybody who
was following the trend of present-day
politics knew what was going to hap-
pen during his visit. What part did he
play there?

Surt BHUPESH GUPTA: Mr.
Eisenhower never came?
Surt  JASWANT SINGH: Mr.

Eisenhower did not go there at the
invitation of Mr. Khrushchev., He
went of his own. There wag the Five-
Power Resolution. 1 would like to
know whether the reality of the world
situation was taken into consideration
before the Prime Minister took upon
himself the task of sponsoring the
Five-Power Resolution. It would have
been a good thing if Mr. Khrushchev
and Mr. Eisenhower had been brought
together to consider the world situa-
tion. It is in their hands either to ruin
the world or to win peace in the
world. Any respectable man like Mr.
Eisenhower would have talked to Mr.
Khrushchev if only Mr, Khrushchev
had made certain amends. Now, what
happened?

Sur1 BHUPESH GUPTA: Mrs.
Menon would like to take him as her
adviser. ’

Serr JASWANT SINGH: Now,
what did Mr, Khrushchev do? First,
of course, he wanted to boast about
his rocket power. He wanted to cow
down other nations into submission by
hig threats and intemperate language.
Then he declared that rockets were
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manufactured 1k. sausages. And then ' women will never give you

he said, “If you want war, continue to
ask for it and you w.1l have it. Who-
ever mterferes we will sock him in
the jaw.”

Then in regard to this anti-colo-
nialism resolution, when the Philip-
pines delegate wanted to cover Eastern
Europe also, he actually took his shoe
out, brandished it at the Chairman and
used language which no one in his
responsible position would do. And
he also at another time threatened
West Germany that ten of his Hydro-
gen bombs would wipe West Germany
out. Now, all these things the Prime
Minister dismissed as only tempera-
mental eccentricity. But Mr. Eisen-
hower is not Mr. Nehru, He is the
head of a live nation. They have gnt
self-respect. Thev can stand against
the foe, and equally they can be good
friends if Mr, Khrushchev wants to be
friendly with them, and I am certamn
that Mr. Eisenhower will be equally
anxious to be friendly with them il
they want to be so. But the threat of
rockets would not deter them frem
facing the threat. They are men,
they are not those that wear bangles
on their hands. They have also got
rockets.

Surt BHUPESH GUPTA: It is a
refleclion on women; you rule it out,
Sir.

Surt P. N SAPRU: Have you got
bangles on your hands?

Surt JASWANT SINGH: Mr. Sapru
asks whether I have got bangles on
my hands, The day it is my misfor-
tune to have bangles on my hands,
probably that is the time when I
<hall commit suicide, or I shall kill
tnat somebody who would like to
put bangles on my hands.

Surrmatr LAKSHMI MENON: But

what is wrong in a man wearing
bangles?
Surt JASWANT  SINGH: The

difference between that man and
another man is the difference bet-
ween a woman and a man.
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Sury BHUPESH GUPTA: But the
their
bangles—that much [ can tell you.

SHrr JASWANT SINGH: Now, in
regard to this Five-Power Resolution,
which was a very simple and innocu-
ous Resolution, Mr. Menzies had his
say. He like everybody else had the
right to speak out in the Assembly
and to make known his position, and
he wanted to put in an  alternative
Resolution, Though the Prime Min-
ister of a smal]l country he has the
status angd stature of a world states-
man. And how did our Prime Minis-
ter treat him? He treated him as
a naughty Congressman or as a recal-
citrant Chief Minister of U.P. whe
would refuse to vacate his office so
that the Prime Minister might get in
his place somebody else of his choice.
And Mr. Menzies was treated by the
Prime Minister in that manner. All
these things therefore go to show
that our so-called policy of non-
alignment was making us lean very
heavily on one side; we wanted to
play the role of a peace-maker with-
out having a balance view of things
and without holding the scales even.
Therefore, Sir, I  fee] justified in
moving the two amendments that I
have put up before the House.

Thank you.

Surr N. M, LINGAM  (Mad~is):
Sir, I rise to add my humble voice
of support to the policy pursu.d by
the Government in respect of our
foreign relations, Now, when we
think of our relations with foreign
countries, the one question that
comes uppermost at the present time
is the plight of Algeria. It is
amazing that after the French Empire
almost completely crashed in North
Africa, France is still clinging to Al-
geria. The gruesome tragedy of the
massacre of millions that is taking
place there is an outrage on the con-
science of humanity.
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I am sure this House 1s one with me
when I say that France will soon see
the wisdom of granting complete
independence to Algeria and be rid
of thig stigma that will  otherwise
attach to her for all time to come,
if she does not gracefully withdraw
from North Africa.

Sir, I have to deviate slightly from
the theme on which I had intended to
speak, The hon. Member who preced-
ed me has said that our Prime Minis-
ter shou d not have moved the Reso-
lution in the United Nations Assembly
for bringing about a meeting of the
leaders of the two great Powers,

Suri JASWANT SINGH: I made
it conditional; I said that he should
have asked Mr Khrushchev to make
amends before he moved it.

SHrr N. M. LINGAM: Yes, he was
prepared for the meeting if Mr. Khru-
shchev had made amends for his
behaviour prigr to the meeting. Sir,
I am sure the Prime Min.ster 1s cap-
able of defending the move made by
the sponsors of the Resolution, but 1
shall only point out the criticism in
the Australian Press itself about this
aboniive move of Mr Menzies Under
the heading “Other people’s chest-
nuts”, the “Melbourne Age”, one of
the Prime Minister’s most ardent sup-
porters, says in an editorial that “how-
ever much Australians might wish to
describe 1t, Mr Menzies’ gallant
attempt to persuade the General
Assembly to think in Western terms
has proved a complete and crushing
failure” “His oratory”, says the
“Age”, “failled to win more than five
pledged supporters in the Assembly”
Sir, I need not read further com-
ments in support of my point—total
fiasco of the attempt of Mr, Menzies
It is true in a technical sense that the
Resolution moved bv the Prime Minis-
ter was not passed, but it gained a
great moral victory in the sense that
the atmosphere sought to be created
by the passing of the Resolution was
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to some extent created after the dis-
cuss.on took place

Sir, I now wish to speak a few
words on the Congo. The Congo 1s
such a tangled mass of forces, of mn
fluences, of conflicts, that 1t 1s difficuilt
to lay blame, or to come to correct
solutions of the problem. 8Sir, the pre-
vious speakers have b.amed the Sec-
retary General for not firmly handling
the situation in the Congo. The hon.
Member, Shri; Bhupesh Gupta, said
that Mr. Hammarskjold had to face all
the blame for the bungling in the
Congo, Others said that jt 1s the inten-
sificatton of the cold war that i1s pre-
veniing a seitlement 1 the
Congo Sir, it 1s helpful 1n
thig conneclion to look at
the problem as it started Sir, at the
time the Security Council authorised
United Nations’ intervention 1n  the
Congo, three things were not foreseen.
These three things are these. The
cold war that 1s in evidence 1n other
parts of the world wa, not expected
to affect the Congo In other words,
the great Powers were thought to be
aloof from the Congo conflict. Then,
Sir, the fierce tribal rivalries of the
various leaders, Col Kasavubu, Mr
Tshombe, Mr Lumumba and Mr.
Mobutu, were not envisaged at the
time the Security Council passed the
Resolution on the Congo Then,
another development has taken place
Even the African Powers themselves
are not united in the settlement of the
Congo dispute One group led* by
Ghana and comprising Guinea, Mali
and the United Arab Republic are try-
ing to have their influence in  the
Congo Therefore it 1s no use blam-
ing that the Security Council has not
handled this problem properly

Sir, it 15 true that the mandate was
not large enough to deal with the de-
velopments as they arose in the
Congo It is preciselv for this reason
that the Security Council is being
moved to enlarge the mandate so that
a settlement could be reached for the
peaceful development of the Congo
But it is, unfortunately, true that the
Powers are now in no mood to enlarge
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the mandate of the Uniled Nat ons
The cold war has reached such a pitch
of intensity in the Congo that the
unanmmous desire to see tnat the
Congolese Parliament 1s recovened
that the unauthori-cd, roaming bands
of Col Mobutu are disbanded, that all
Members of Parliament and Mr
Lumumba are released, 1s too late
Sir, the position 1n which the United
Nations finds itself in the Congo 1s
extremely untenable Its mandate,
because of the cold war, 1s not being
enlarged to find adequate solutions fo
the problem

1 oo not propose to refer to the
position of ou: own men there The
contingent sent there 1s part of the
United Nations, although 1t 1s 1n a
very unenviabie position We have,
in the discharge of our international
obligations, sent a good contingent to
help rebuild the Congo But we never
thought that a situation would deve-
lop where our position as part of the
UN force would be reduced to one
in which we find ourselves today
Sir, we are exlreme y concerned ovcer
these developments But what will
happen? If the Congo tangle 1s not
settled, the United Nations will re-
cerve a setback and it will have 1its
effect on the future of Africa 1itself
Sir, I shudder to think what will
happen to the countries which have
just emerged from colonial rule and
other countries which are going to
gain independence in the next few
years, if the Congo problem is not set-
tled peacefu'ly Therefore, it is in
this context that the Secretary Gene-
ral said that if anybody had to be
blamed for the Congo fiasco, it was
the Security Council and the United
Nations themselves; it 1s their handl-
ing of the problem that has not been
helpful 1n the settlement of the Congo-
lese dispute

Sir, a sombre picture has been pre-
sented of the world by previous
speakers It 1s true that several dis-
quieting developments have taken
place in Algeria, in Nepal, in Laos

i
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and i oher paris of the world I
tav~ pot *he time to refer 1in detail to
the deve,opments in other places.
But the question 1s, what shall we do?
S.ur, I agree with he hon Member who
spoke to the effect that g.eat as our
concein ! as been with regard to some
of the developments, there have also
been welcome developments on the
world scene The Fifteenth Session of
the United Nations Organisations has
been signtficant for two or three
major aspects It has passed a resolu-
tion for the hiquidation of colomalism,
almost unamimously  Although dis-
armament 15 still not in sight much
progress has been made by the Com-
mittee that m.{ at Geneva and the
major Powers are seized of the pro-
blem The emergence of new coun-
tries and the expression of their views
on the world forum i1s making a
difference to the functioning of the
United Nations Genera' A.sembly
Sir, 1t 1s the duty of every m mber-
State to strengthen the Uni'ed
Nations Organisa‘ion which reflects
the conscience of the world and with-
out which 1t 1s impossible to function
in this age of rockets and nuclear
weapons

Sir, I have a few words to say about

China, because T have no time to dilate
upon the United Nations itself, though
I have got a lot to say on that It
has been said that we are busying our-
selves with other problems when the
Chinese question 1s not solved
Occupation by China of portions of our
territory 1s to be regarded as an
effect and not the cause of Chinese
relationship with India The major
question 1s, even if the boundary dis-
pute is settled, whether the two
giants encompassing more than one-
third of the world’s population are
going to remain  hostile or friendly
with each other It is all to the good
if China remains friendly, but 1f China
regards India as being outside the
socialist camp and thinks, therefore,
that there 1s no basis for friendship
between them and seeks a conflict and
tries to humilate India, the question
assumes world importance and means
mstability in the world indefinitely
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Sir, I have read the communique
issued after the recent conference ot
the Communist parties in-Moscow.
They have said that India comes under
the class of “Bourgeois Nationalist
Democracy”. That is to say, accord-
ing to them, it is outside the socialist
camp. But we want China to realise
that we have always the friendliest
fealings for it and we regard China-
India friendship as hasic, not only for
peace in this part of the world but
for world peace itself,

Sir, we trusted China from the
beginning. Ever since our foreign re-
lations took shape, it has been our
endeavour that the corner-stone of
our foreign policy for promoting peace
shou.d be friendship between India
and China. We never dreamt that
she would commit aggression on our
frontiers. She let us down very bad-
ly. China has yet to understand us.
Blinded by ideological fanaticism and
ohsessed by the thought of a crusade
against, what they call, imperialism,
she has grossly misjudged our aims
and our basic policies. But she is
bound to see us in proper light and
rue the day she encroached on our
northern borders.

Sir, I will conclude my speech with
a few words regarding the world situ-
ation as a whole. The Prime Minister
said that it was difficult to speak in a
few sentences about the world situ-
ation, but still it behoves us to ana-
lyse. confusing as the situation is, the
causes for the present conflicts and to
find remedies, and in particular to see
what contribution our country can
make to the solution of world pro-
hlems.

Sir, a passion for social justice and
economic development and political
freedom is already discernible the
world over. Equality of men and
liberty of thought are recognised to be
jdeals to be pursued. In fact, the
brighter aspects of modern culture
and civilisation have created such
physical and mental conditions as to
be conducive t{o the evolution of a
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world culture, a world civilisation and
eventually a world State.

On the darker side, the world situ-
ation is deteriorating day by day by
the calculated tension deliberately
maintained by certain Powers. The
hang-over of a dying colomal era,
dreams of world domination by cer-
tain ideological groups, the ideas of
economic exploita.ion have engender-
ed suspicion, hatred and intolerance
and poisoned the relationship between
nations, The world is being pushed
to the brink of a global war. Against
this posture of the world, the s.reng-
thening of the United Nations Organ-
isation, the elimination of the colonial
system, and the efforts a: reaching
compiete disarmament have to  be
welcomed  and assiduously  striven
for. This battle has to be fought not

only in the Chancelleries of the
5 P.M. world, not only in conferences

but in the minds of men. This
is an era not only of race in arma-
ments but also of race in ideas. It is
a war of ideas in minds and we have
to fight these battles concertedly, de-
liberately, with superior ideas, with
higher ideas, so that the people may
be converted to proper ways of look-
ing at the world problems; and if there
is more or less general agreement on
the momentous questions that disturb
the world, then the solution at the
conference tables becomes easy. So,
with the fervant hope that we would
wage a relentless war in the realm of
ideas and pave the way for peace and
disarmament, I close my speech.

Tue VICE-CHAIRMAN (Surt M.
P. Buarcava): Shri Ramamurti. Only
ten minutes.

Surt P. RAMAMURTI (Madras):
Mr. Vice-Chairman, Sir, in the course
of ten minutes I think it will be very
difficult for me to cover many issues
but none the less I will try to focus
my attention on one or two basie
questions that have come up before
this House in the course of discussion.
Naturally, it is not possible for me,
within this short time, to refer to the
question of China in detail but I feel
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that 1t 1s sufficient for me now {o re-
fer to the fact that the Prime Minister
stated 1n the morning that the jomt
report of that Committee has come
before the two Governments and na-
turally, I expect that the Government
of India will place its views as a re-
sult of their study and that will be the
time to come to any pioper judgment
on that question Any talk at this
time 1s only going to tend to aggravate
the difficulties So, I will not say
anything on that question Iastening
to the Prime Minister this morning, I
felt that he was a very sad man He
was sad because he felt that the situ-
ation mn the world was developing to-
wards a urisis 1 do not want to touch
on all the points he touched, but only
on one or two questions that have
come up before the House I  shall
speak For example, 1t has been stat-
ed that the present situation in  the
world 1s due to the fact that there 1s
conflict going on between the two
Power blocs and because of this con-
flict, the solution of the problems be-
comes absolutely difficult, or  that
they become difficult and sometimes
impossible to solve In Congo 1t 1s
because of the conflict between the
two Power blocs that the solution has
become difficult In Laos and Viet
Nam also, the same 1s the position
In Algeria, it 1s the conflict between
the two Power blocs that blocks the
solution Regarding disarmament, it
1s the conflict between the blocs that
blocks the solution For everything in
the world, 1t 1s the conflict between
the two Power blocs—that 1s the basic
thing—that blocks the solution

It 15 on this basis that both Shn
Sapru and my esteemed friend of the
PSP had stated that the Government
1s not neutral Its neutrality 1s onlv

oral, that it proclaims neutrality—
they are the words used by Shri
Ganga Sharanji—but when 1t comes

to practice, that neutrality is not there,
that 1t leans to one side To my mind,
the Government of India’s policy has
been proclaimed to be one of an inde-
pendent policy in foreign affairs and
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when we talk of independent policies
In loreign aftairs, I feel that 1t 1s not
independent of the 1ssues We have
to take inio consideration, when we
look 1nto a particular question, as to
what 1s the correct angle on that par-
ticular  question It 1s from that
angle that we have to look into all
these basic problems that have come
up before the world and before the
UN Disarmament, Congo, Algeria,
colonialism, Laos—everyone of these
questions has got to be looked into
on 1ts own merits and if for example
on merits, we take a particular posi-
tion and the Soviet Union also takes
that particular position, what are we
to do®> Simlpy because the Soviet
Union has taken a particular position
and we find that that 1s the correct
position, because the Soviet Union
takes that position, should we say*
‘We will not take the correct position
but we will take the incorrect posi-
tion’? Is that the spirit of our inde-
pendence or neutrality, I would like
to ask my friend of the PSP"”

Take, for example, the question of
disarmament Shastriyji had spoken
tremendously, with great feeling, on
the question of disarmament and on
the danger that the world 1s facing as
a result of the nuclear aimaments
Pandity; had stated in the UN that
1t 18 very strange that there were some
people who talk in terms of priority on
the Question of control and disarma-
ment I would hike to ask  “Does
the PSP today disagree with that
question and say that first of all 1t
should be decided as to how the con-
trol must be instituted or the various
measures of control must first of all
be decided and then only the question
of disarmament arises?” Is that the
position of the PSP? But if today
we urge that disarmament and con-
trol have got to go together, as
Panditji had stated in the UN —and
we agree with him and the Soviet
Union also has been saying the same
thing, Comrade Khruschev’s proposal
before the UN was for complete and
total disarmament, not only of total
disarmament but also, during all
these three stages of the disarmament



2805 Motion regarding

that he had proposed, he had also pro-
Posed the measureg of coniurol In con-
crete lermis, so that poth these things
should go togethei,—obviously, our
Governmenl cannoi take a position
ditterent trom that or the Soviet
Unton because our Government also
holds, as realists, that today control
and disarmament have got to go to-
gether. You cannot have control with-
out disarmament, A race i arma-
ments means only destruction, It will
lead only to world catastrophe. There-
fore, if our Government takes up this
position, what are we to do? Are we
fo say that it should not take up that
position? Just because the Soviet
Union puts forward that proposal and
the Socialist Bloc has supported 1,
have we to say ‘No’?

Similarly, take Algeria. Where 1s
the question of Power bloc there? The
Algerian people have been fighting for
6 years About one million people
have sacrificed their lives and who
stands agamst Algerian independence?
Is 1t the Sowviet Union that stands
agamst their independence? Is 1t the
Socialist Bloc that stands against therr
mndependence or 1s 1t the NATO
Powers or America, Biitain  and
France, that stand against Algerian
independence? They are not for
Algerian independence The Soviet
Union also supported the Resolution
for Algerian independence There-
fore, India should adopt the position
of neutrality and be in that position.
What that position 1s, I would like to
know from the PSP

Similarly, take the question of
Belgtum or Congo Much was talked
about Power blocs So many things
were stated. Panditj1 also stated that
unfortunately Power blocs’ mterfer-
ence 15 there, I remember also
Panditji talking about Spain in 1936-
37. In Spamn, when the Spanish Civil
War broke out, Pandit;i said that
other Powers were there I remem-
ber that because I was one of those
who were inspired by his speeches. In
those days I was a Congress worker.
In 1936, when the Civil War broke out
and when France was being supported
by Hitler and when the Soviet Union
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elected
what

was supporting the legally

popuiar Government 1n Spain,
was the attitude of Pandit)i? He did
not say. ‘There 15 a struggle between
the socialists and 1imperialists’. On
the other hand, he went to Spain, to
Barcelona. I remember the wonder-
ful speech that he made after his re-
turn trom there, in Lucknow. He did
not, at that time, say that the two
Power blocs were fighting He said:
‘Here 1s a lcgally elected Government
trying to carry out certain reforms
and Hitler 1s irymng to interfere with
that and 1s saymg that this Govern-
ment does not exist. If the Soviet
Union supports 1t, all honour to the
Soviet Umon’ He mobilised all
Indians  for supporiing the legally
elected Government of Spain I would
like the same spirit to prevail now.

Simularly, if you take every one of
these questions, the same position
continues. If you take Congo also,
1t 1s not the Soviet Union that 1s ask-
ing for concessions with regard to the
exploitation of Congo’s mineral
weallth  Who 1s today exploiting?
It 13 they who are stand-
ing 1 thewr way. Is 1t Belgium
that wants to continue the exploi-
tation, 1s 1t America or 1s 1t the Soviet
Union? I would like to ask them
to give me one single country, where
the Soviet Union has asked for con-
cessioms for exploiting their economic
resources Have they ever done it?
What 15 the fun of condemning this
kind of thing? Therefore, I say, the
position that our Prime Minister has
taken in the UN. on every one of
these questions is the only correct
position and therefore, I support him
fully.

There are one or two other things
that I would like to say and I shall do
so 1n two or three minutes This
morning somebody was speaking about
Tybet. I would only like to tell Ganga
Babu not to dwel! on this question of
race, language and things of that kind.
Let us also see the history of Tibet,
and long has it been a part of China.
The more they talk of these things the
more they are leading this country to
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[Shri P. Ramamurti.]
disruption. In my part of the coun-
try, {or example, there is an organisa-
tion called the Dravida Kazhagam and
another called the Dravida Munnetra
Kazhagam. What do they say?

[Mgr. DepuTy CHAIRMAN in the Chair]

They say that they are Tamilians and
so do not belong to this country.
“What is there in common between us
and those who speak the Hindi langu-
age?” they ask. “We do not speak
the same language. We are Dravidans
and you are Aryans. You do not even
eat the same food as we do.” So, you
see how disruptionist forces come up
if you talk of races and about racial
theories, languages and all that, to
find some arguments for supporting
your anti-China campaign with regard
to Tibet. If you do that, you will be
leading the country to a  position
where these forces will be strengthen-
ed. That is what I want to point out
to my friends here.

Sir, this morning the Prime Minis-
ter stated that as far as Goa was con-
cerned, its liberation was not very tar-
off, although he said he could not set
any particular time-limil. We are
very glad that he has made this cate-
gorical statement and I hope the
Powers that are today supporting the
Portuguese in Goa will take note of
this serious and solemn statement made
by the Prime Minister on the floor of
this Parliament, that India is not
going to tolerate the continued occup-
ation of a part of her territory by
Portugal and that the time is not far-
off when its liberation will be com-
plete, when the liberation of India
will be complete. I would only like
to wish him godspeed and say: Take
all the steps speedily, as speedily as
possible. The time is absolutely ripe
and the entire nation not only the
entire  nation, but all  democratic
forces, all  freedom-loving forces,
throughout the world will be with the
Government. Godspeed to your
action. Do it quickly, so that the
people in Goa do not continue to
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suffer under the domination of Poi-
tugal. This is all I would like to say.

I had to say one or two things more
but unfortunately there is no time
and so I conclude by saying that I
support the Government,

Sur1 SUDHIR GHOSH: Mr. Depuly
Chairman, it is a little difficult to say
what I want to say and it is also
slightly awkward at this stage of the
debate to speak on my amendment
because a reply has already been
given to what I am supposed to be
saying, although I have not said it.
It is easy enough for me, Mr. Deputy
Chairman, to talk about the great
work that the Prime Minister has been
doing all these years, to make it more
and more possible for the Communists
and non-Communists of this world
to live together in comparative peace,
instead of desfroying each other. Ii
is easy enough for me to say in all
sincerity that I, as an Indian, take
pride in that great work. But I con-
sider it more worth while to say one
or two things which are less obvious
than that.

When the hon. the Prime Minister
went to the United Naticng a few
weeks ago, a distinguisheg Quaker
and a life-long friend of India and of
the Prime Minister wrote to me to
say how very thankful he was that
there was going to be in the midst of
that large collection of power-
politicians, at least one man of peace
and sanity. I wrote back to tell him
that I was grateful for the basic pur-
pose of our Prime Minister’s foreign
policy, but I quite frankly did not see
what he cculd do there in New York
in that set of circumstances, and I
hoped and prayed that he might not
come back home feeling like an in-
jured lion, mauled by other beasts in
the jungle of New York. On his re-
turn home the Prime Minister add-
ressed Members of Parliament, such
of the Members as were available
here and I read the report that the
Prime Minister felt that in the United
Nations the Anglo-Americans had
tried to cut him down to size. I read
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that report with dismay. This feeling
of injury i the mind ef a man in
whomn the world has such high hopes
is a serious matter, and I said to
myself, “ I wish t{o Heaven, he had
not gone there at all.” I pondered
over this matter and I saw that the
very clever Defence Minister of India
had done it once again. It is well-
known to the House and to the coun-
try at large, that the Defence Minis-
ter is about the only person in the
Government and outside the Govern-
ment who has any real influence with
the Prime Minister. The Defence
Minister’s capacity to influence  the
Prime Minister’s mind about indivi-
duals as wel]l as governments is very
famous. And this influence is not
always a very beneficial one. He has
played a very interesting part in our
recent Indian history. In the summer
of 1952, I remember Sir Stafford
Cripps, a few weeks before his death,
telling me that he had one great
scrrow in his life and that was that
his friend Jawaharlal did not trust
him and it was Krishna Menon who
had poisoned his friend’s mind about
him, and if that had not happened,
he, Stafford Cripps, was quite sure in
his own mind that India would never
have been divided into {wo indepen-
dent sovereign States.

Now, Sir, in New York, the Dafence
Minister drafied the very famous
Resolution, the Five-Power Resolu-
tion, calling upon Mr. Khrushchev
and Mr. Eisenhower to meet or . . .

Surt BHUPESH GUPTA: Where is
Sir Stafford Cripps now?

Surr SUDHIR GHOSH: He  has
gone to the other world. In New York
the Defence Minister drafted that very
famous Resolution calling upon. Mr.
Eisenhower and Mr, Khrushchev to
establish contacts with each other.
He took care to make it known to the
Press that he was the author of this
Resolution and not the Prime Minis~
ter. When this Resolution was put
to the General Assembly of the United
Nations, our Russian friends looked
rather pleased with themselves. Our
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Anglo-American friends locked em-
barrassed. They looked very embar-
rassed. They were not impressed
either with the drafter of that Reso-
lution or the Resolution itself. They
said some unkind things. But quite
apart from what they said, I cannot
for the life of me, understand how a

man with the great experience and
shrewdness of the Prime Minister,
could have ever expected that an

American President who was expect-
ing his successor to be elected in a
matter of a few weeks or a month,
especially after all the unpleasant
things that had happened between
him and the Russian Prime Minister,
would jump at the propscet of meet-

ing the Russian Prime Minister at
that particular point of time.

The Paris Summit Meeting had
been blown up. According to  Mr,

Khrushchev it was blown up by the
American U-2 affair. Whether that
was the whole truth or not, not even
the best friends of the Americans
will ever understand why that
wretched U-2 incident had to happen
at that particular point of time. Inter-
national espionage is nothing very
uncommon. All countries indulge in
it. But neither Mr. Eisenhower nor
anybody on his behalf has so far ex-
plained to the world in a satisfactory
manner why this hag 1o happen at
that particular point of time. It
showed a very unhappy state of
affairs in the American government
machinery, The President-elect of
the U.S.A., Senator Kennedy, said at
the time that his country should have
apologised for this incident instead of
allowing the Paris Summit Meeting
to be blown up. But President Eisen-
hower did not apologise. He decided
to take personal responsibility for
what had happened. Now, in that
kind of situation—psychological situa-
tion—for India to think that she could
do a great deal of good to the rela-
tions between the Russians and the
Americans by putting forward this
Resolution and calling upon them to
get together, well, it did not show a
very great deal of shrewd judgment.
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The Australian Prime Minister came
forward with an amendment to thal
Resoluticn of the Indian Prime Minis-
ter, obviously to frustrate the Indian
Prime Minister, and there was a pro-
cedural wrangle, and ultimately our
Prime Minister said a few harsh
words to show his annoyance and
withdrew his Resolution. .

Well now, the upshot of the whole
thing was what? Was it a lessening
of the international tension? If any-
thing, there was perhaps a little in-
crease in  international  bitterness
between these two blocs of people,
in spite of our desire to work for
peace between them. Now, to what
extent the drafter of the Resolution
did it all to reduce international ten-
sion and to what extent he did it all
to give himself international publi-
city is something that we shall really
never know.,

Then. our Defence Minister made
a famous speech at the United Nalions
General Assembly. It was about the
admission of Communjst China to the
United Nations. Well. there is
nothing new in Indiaz asking for the
admissicn of Communist China; India
had asked for the admission of Com-
munist China before and it was per-
fectiy logical for her to ask for it
again. But the language in which the
Indian representative spoke, the words
and phrases he wused, the spirit in
which he spoke, the vituperativeness
of it and the crudity of it was hard-
ly suitable for a man who was there
in the role of an angel of peace and
the representative of the land of
Mahatma Gandhi. The case put up
by the American representative was,
of course. pathetically weak. Every
country has its own particular brand
of sickness of the heart. We also
have it The admission of Commu-
nist China, in the American public
life, is their particular type of sick-
ness of the heartt We have, for
instance, our pecular problem, Beru-
bari. If you stand in the street cor-
ners of Calcutta and say ‘Berubari’
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thrice you can bring the whole life
of Calcutta to a standstill. Now, it
1S obviously wrong thai the Ameri-
cans should have resisted the admis-
sion of Communist China once again
but, as I say, it is their particular
type of sickness of the heart. But
now that a determined young man
has become the President-elect of the
United States, and a team of people
like Dean Rusk, Chester Bowles, Adlaj
Stevenson—and these men are not
less intelligent and less high-minded
than our Defence Minister—are going
to be on the saddle next month, we
need not be surprised if we find that
Communist China has become a mem-
ber of the United Nations before the
next General  Assembly Every
country does not always do things
on a moral basis. It is a matter of
expediency, political expediency for
a nation. Evidenily, they had to wait
for an opportune moment when they
could do it and get away with it. No
doubt, they would do it without any
gspecial instruction from our Defence
Minister about the merits of revolu-
tions and revolutionary governments.

When I talk Like this, do I mean
to suggest that it is not right on the
part of India or the Indian Prime
Minister to move a resolution in the
United Nations calling upon the
leaders of the two Power blocs to
meet and talk? Am I suggesting that
it is wrong on our part to do so be-
cause we are mulitarily a weak
nation? Not at all. All that I am
trying to say is that the weak have
a priceless weapon and that is the
capacity to put the strong to shame,
Even in our own lifetime, we  have
seen a man at werk in our midst who
shook a mighty empire and he made
the British quit India. They left India
because this man, and the spirit in
which he struggled with a mighty
nation made them ashamed of them-
selves. Take the spirit in which the
Indian Defence M.nister speaks in the
United Nations. Is it likely to put
the Russians and the Americans to
shame? Are they likely to be asham-
ed of themselves because of the way
they fight with each other? Or, are
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we likely to be ashamed of ourselves
because our representative, the
representative of the land of Gandhy,
js a man of war, not a man of peace.

Surt BHUPESH GUPTA: How 1s
he a man of war?

Serr SUDHIR GHOSH: Because he
1s warhke 1mn his words, the words
he uses, the phrases he uses and the
spirit 1n which he talks,

Now, Sir, the Prime Minister may
be able to thrust such a person down
the throat of unwilling people  but
that 1s not the same thing as contri-
buting to international peace Send-
ing a man like our Defence Minister
to the United Nations to take care
of in‘ernational peace 1s like, what
our friend, Mr. Khrushchev sa d, send-
ing a goat to take care of the cab-
bages

As I was saying a moment ago, the
weak have one priceless weapon and
that 1s .he capacity to put the strong
to ashame. They can do so only
when they are sure of their own
moral position If we cannot put
right our relations with Pakistan, fer
istance, our brothers who lhived with
us m the father’s house for centuries,
1f we cannct make peace with them,
how can we ever have the moral
authority to stand with our head
erect before the Russians and the
Americans and talk to them about
peace between themselves? It is easy
enough for us to tell our brothers, as
the Prime Minister did in the last
discussion on foreign affairs, that they
have one mulitary pact round  their
neck, another round their waist and
another round their ankle; it is easy
encugh to point out to them the error
of their ways; but can’t we foiget this
self-righteousness for a moment and
remind ourselves that the man whom
we are in the habit of describing as
the Father of this Nation said that he
wanted the big brother to be more
than just, more than kind, more than
fair and more than generous to the
younger brother?
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Surt N. M. LINGAM: Turn the
other cheek?

Surr SUDHIR GHOSH: it may be
that we have failed to do our duiy
to them and that 1s one of the reasons
why your brother 1s behaving with
you like thai. Today we quarrel with
the Government about entering 1into
a Treaty with Pakistan about the use
of the waters on both sides of the
Punjab and agreeing to pay a sum
of Rs. 83 crores. Today we quarrel
with our Government about that How
can we show such extraordinary lack
of mmagination? Have we forgotten
that 1n 1948 Mahatma Gandh: fasted
and risked his Iife to foice the great
Sardar Vallabhbha: Patel to pay to
Pakistan a sum of Rs 55 crores which
the Sardar could easily have kept for
very good reasons. He could have
put forward very good reasong for
keeping that money. Gandhiji said
that the money must be paid and
every pie had to be paid Now, Sir,
mstead of congratulating the World
Bank for collecting as much as eleven
hundred million dollars for invest-
ment on this very bold and very
mmaginative project for the good both
of Pakistan and India, we today quar-
rel with the Government and we talk
about surrendering to Pakistan. What
is the sickness cf the heart that we
have developed as g nation?

I want to say only one more word
and then I sit down. The American

President-elect, Senator Kennedy
recenlly said that although India
and Pakistan are two 1ndependent

socvereign States and will continue to
remain se, for purposes of economic
development and for purposes of re-
celving large-scale economic and ex-
ternal assislance from the more pros-
perous countries of the world, the
two units should be treated as one.
I believe that all right thinking men
should support these great objectives
and, as a first step, allow this Treaty
and the waters of the rivers on both
sides of the Punjab to heal the
wounds that are already there bet-
ween India and Pakistan.
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And there can be no effective de-
fence either of India or of Pakistan
unless India and Pakistan get to-
gether. 1 am one of those Indians
who believe that the real defence of
India lies not in diverting our preci-
ous resources to military preparation
but in producing food, clothes, houses,
health, education, a better life, whauch
we have been promising our people
for so many years. Whether it 13
effective military dcfence against Com-
munist aggression from the friends of
our friend, Mr, Bhupesh Gupta, or the
other kind of war against poverty,
disease and ignorance, 1t is necessary
for India and Pakistan to come to-
gether for the survival of each and
of both.

I suggest that we had better con-
centrate on these vital problems
nearer at home than waste too much
time in talking to the Russians or the
Americans as to what they should do.
When we discussed International re-
lations in our last session, I ventured
to say to the Prime Minister very
haltingly that the foreign policy of
a country is not and cannot be any-
thing more than the outward reflec-
tion of the internal strength of that
nation. Let us build up that internal
strength, and when we {iry to bring
about world peace, let us understand
the true measure of our own
strength. There are powerful ele-
mental social forces at work and in
the midst of it all, our true contribu-
tion to world peace is the building
up of our own strength so that we
may not be swept off our feet.

Surr B, K. P. SINHA (Bihar):; Mr,
Deputy Chairman, the speeches of the
two hon. Members who spoke just
now were refreshing and revealing.
While the hon. Member from Madras
out-Khrushcheved Khrushchev in his
defence of Mr. Khruschev’s disarma-
ment propesals and out-Chou En-
laied Chou En-lai in his defence of
Chinese Tibetan policy, the hon, Mem-~
ber who spoke after him exhibited
his well known allergy to the Defence
Minister, His speech was more a
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,dissertation on the Defence Minister
than a speech on the foreign pclicy of
Ind'a. He  exhibited further his
morbid dislike, his intense dislike, of
the foreign policy that this country
has been pursuing under the leader-
ship of our Prime Minister. Sir, we
know the parties that the two genile-
men represent,

Sur: SUDHIR BHOSH: I do not
belong to any party. The Defence
Minijster is the principal executor of
the foreign policy of Government.

Surt BHUPESH GUPTA: One has
sometimes to be Independent to speak
for SEATO.

Sur: B. K, P. SINHA.: Sir, it was the
regret of a great Frenchman of the
French revolutionary epoch that” he
was living in an age of great events
and little men. It is our privilege
that we are living in an age of great
events and great men. There is hard-
ly a day when the night radio or the

morning newspapers do not bring
news of an infensely imnportant
character. Today it is revolt in

Ethiopia; tomorrow it is suppression
of deniocracy in Nupal.

Sir, ‘o begin with, Nepal is nearer
home. It is a part of what our anci-
ent sages conceived to be the Bharat
Bhoomi. We are tied to Nepal by
eternal and unbreakable bonds and
nothing that happensg there can be a
matter of no consequence to us. Sir,
we practise democracy because we
believe in democracy, because we
believe that democracy is a system of
government which insures to the
greatest good of the greatest number
not only in this country but in every
couniry of the world. And when a
stable democratic government, a stable
parliament is superseded naturally we
feel sorry and our sympathies go out
to the Parliament of Nepal and to
those able Ministers of Nepal who
find themselves in detention today.
All the same, Sir, I feel that it is not
for us to pass judgment on the form
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of government that Nepal decides to
have. It is for the Nepalese people
to choose their own  government.
They chose a certain polity for them-
selves and they elected by a majority
vote a stable and democratic Govern-
ment. That Government has been
superseded by the Monarchy and the
Monarchy has assumed an absolutism
which it never possessed in the past.
It is for the Nepalese people to regis-
ter their protest against this transfor-
mation. We can only express our
opinion and hope that the Nepalese
people shall regain what they have
lost by this action of the Monarch of
Nepal. I have already said that strong
and elernal bonds units us with the

people of Nepal. They are, what
one might say, the flesh of our flesh
and the bone of our bone.

AN Hon. MEMBER: More,

Suri B. K. P. SINHA: May be
more. Now, our relationg with

Nepal have been very cordial. There
has now been a change in Govern-
ment; there has been a change in
polity and I hope that the Nepalese
people will take care of themselves—
but simply because we sympathise
with the superseded democratic Gov-
ernment, we should not allow our
attitude towards Nepal to undergo
any change. It is not only in the
mutual interests of Nepal and India
but it is in the greater interest of the
functioning of democratic institutions
in Nepal that our relations which had
hitherto been cordial should continue
to be cordial even after this change
of regime and Goverrment. The best
thing that our diplomacy can achieve
today in Nepal is that the conditions
should not be allowed to deteriorate
or to take such a turn in which the
re-establishment or re-introduction of
a democratic Government becomes
difficult if not impossible. Sir, most
disquieting news are coming in from
Nepal. It is not only that the Cabinet
is under arrest; it is proposed to pro-
secute them. We do not know what
punishment is going to be given. While
it is not for us to exert pressure,
our diplomacy can persuade them, can
try to carry conviction with them, can
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entreat the Monarch of Nepal, “For
Heaven’s sake, stay your hands.
Please do not take any further step
so that democracy in Nepal may not
suffer irreparably.”

SuriMATI YASHODA REDDY (An-
dhra Pradesh): 8Sir, he is talking
more about the internal policy of
Nepal than our foreign policy.

Surt BHUPESH GUPTA: He is
saying that our diplemacy should
function in such a manner that bad
things are prevented, That is how
foreign policy works.

Surr B. K. P. SINHA: Sir, so much
about Nepal, I next come to Congo.
Congo may be a distant country but
it is big in area and it is the richest
producer of atomic  malterial, the
material that produces devastating
armaments in modern times. Congo
is in turmoil. If the situation in
Congo is not handled properly, if
conditions there do not stabilise, I
am afraid we shall see in Congo a
full dress rehearsal of the coming
third world war. Congo shall be for
the third world war what Spain has
been for the second world war. I am
afraid that a civil war may be fought
in Congo in which not only the armies
of the warring factions would be en-
gaged but volunteers of the two power
blocks would be fighting on each side.
Such a development, if world peace
has to be saved, 'must be prevented.
Our misfortune now is that the Uni-
ted Nations at this critical period of
histary is split into two blocs; the two
blocs which were carrying on their
cold warfare outside the United
Nations have now brought it inside
and therefore the United Nations
Organisation is not in a position to
take any step which will be in the
best interests of world peace and in-
cidentally in the best interests of the
people of Congo. The other hurdle
that effective U.N. action in Congo
has to face in my opinion is that past
history hangs heavily on the United
Nations. In the not long course of its
history the United Nations has had to
intervene in many a difficult situa-
tion. But they were situations in
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[(Shr1 B K P Smha.]
which 1n one part of the country
and the other stable Governments
were funclioning, 1n one part of
one persuasion, wn another part of
another persuas.on In Congo after
independence disruptive forces began
to pull apart and the result was

thal the machinery of Government
broke 1nto pieces, the State 1tself
broke into pieces Now, a situation

has developed in which we find that
the personalities involved, the public
fisures or the political figures of
Congo have 1dentified themselves with
one bloc or another Even the 1nsti-
tutions of Government, even the
organs of the State, are identified with
one bloc or another In the circums-
tances unless a radical departure 1s
made by the United Nalions in  the
mode and method of its intervention,
1 feel that the situation 1n Congo will
go on deteriorating As I have already
gaid, men and institutions have identi-
fieq themselves with two Power

[Tue VicE-CHAIRMAN (SHRI RoHIT M
Dave) 1 the Chair]

blocs In such a situation any attempt
to restore individuals and the organs
of State 15 to bargain for a continu-
ance of anarchy and chaos Condi-
tions 1n Congo can be stabilised only
by a firm and determined aclon by
i{he United Nation, That act.on can
come only from the United Nations
forces that are stationed there It 1s
unfortunate that a few nations who
had theoir armies 1n Corgo decded to
withdraw their armies India acted
rightly in retaining 1its units in Congo,
because 1f these u 1ts are withdiawn,
1 am afraid a civil war will break out
and 1t may spark off a new world
conflagration 1 feel, therefore, that
the army should be retamned

There '3 only one organ of the State
that 1s functioning there 'That 1s the
army of Colonel Mobutu But this
1s an army which, mstead of working
for legality, 1s working for illegality,
which 1nstead of creating conditions
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[ of stability 1n Congo 1s oppressing and
suppressing 1ts political rivals If the
Uni ed Nations really want to be
eftective 1n Congo, then this army has
to be suppressed and disarmed More-
over, the United Nations forces must
take care to expel all foreign military
personnel that are operating in Congo
and thereafter they must see that no
arms enter Congo The latest infor-
mation 1s that 1t 18 not only one
Power bloc that 1s supplying arms to
the warring factions in Congo Both
the blocs have got their own men, you
may call them their stooge, in Congo
now And the two blocs are supplying
arms to them If the entry of arms
1s not effectively prohibited by the
United Nations force, I am  afraid
Congo will have to face devastation
and will have to lie prostrate But
then for the United Nations army to
mntervene 1 feel that 1t 1s necessary
that the army should be drawn from
nations which are neutral genuinely,
and not aligned with this blec or
that block either overtly or covertly
Such an army only can effectively
stabiiise conditions i Congo

Lastly, I come to Goa Well, doubts
have been raised by some Members
of the Opposilion about the policy
that we are pursuing in  regard to
Goa The Prime Minister has rightly
said that Goa 1s a part of India
Indian freedom shall not be complete
unles, Goa 1s politically ntegrated
with the other parts of India But
then how to achieve 1t and when to
achieve 1t* My hon friend sitting on
the front benches opposite thought as
1f we had developed cold feet because
we feared that this Power bloc would
intervene and that Power bloc would
intervene Nothing like that Cold
feet are not known to us on this side
of the House If 15 alien to -~ I must
assure hon Members on that side that
1if really we have not militarily in-
tervened 1n Goa 1t 15 because we feel
that the time 1s not ripe for it. More-
over, we feel that if the world situa-
tion develops 1in the way that it is
developing, a time will come when
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without firing a shot Goa shall be
ours, just as Dadra and Nagar Haveli
have become ours and are going to
become ours legally. We might obli-
terate militarily the small power of
Portugal in Goa, but then what moral
force thereafter shall we  have to
preach peace and non-violence to the
world? We have preached to the
world, “Let all issues be solved peace-
fully, whatever be their magnitude.”

Sari BHUPESH GUPTA: Does
the hon. Member think that by being
non-violent in this part of India, we
can secure the liberation of Goa by
praying to God Almighty or some
such thing or preaching non-violence?

Surt B. K. P, SINHA: That is ex-
actly my faith and not only my faith,
but also the faith of my Government.
you had no faith in non-violence
during the struggle for independence,
but in gpite of your lack of faith we
got it.  We fought and won against
the greatest empire in world history
and I can assure you that in a short
time Goa, like a ripe plum, shall drop
into the mouth of India.

Pror. DR. RAGHU VIRA (Gujarat):
Sir, I rise to speak on a matter of
grave concern to the nation, namely,
the Chinese aggression, It is neither
a petty nor a pedestrian issue, nor a
party issue, where speech may be

fenced by time. And I am sorry
that today speeches are fenced by
time. It is an issue of historic
dimensions. Its varied yarns are

tangled and knotted.
of the tangles and opening of the
knots needs ample time. This
august House should have allotted
ample and unrestricted time to the
discussion. I am sorry to say that
this problem has never been properly
discussed in this House, I myself
require no less than five to six solid
hours before I can justify myself in
dealing with this problem and I can
assure the House that all the time
that will be spent on the discussion
will be enormously paid back in the
form of an extricateg vision and a
more  definite action programme

Laying bare
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Wide-ranging and deep probing ex-
amination of this problem of Chinese
aggression which can at any time--
because the initiative is not in our
hands—become a problem of life and
death for this nation—discussion of
this problem cannot be debarred on
the facetious and trivial plea of pau-
city of time. It is absolutely un-
democratic to fix just six hours.

Peace and defence—these are the
concerns of modern times. Peace
and defence are symbiotic. They
live together. The defenders’' exer-
tion must match and overawe the
aggressors’  exertiions, Genocidists
cannot be tamed and driven away by
soft  borders. Defence is life,
India’s existence is being threatened.
With India which other country will
suffer, nobody knows. It might be
another avalanche. Who understands
it? Who is to measure the dimen-
sions of this avalanchic force? The
small, brave armies of Nepal, India
and other countries in this region
might be swept away like small stout
pebbles, But it may not happen.
Yes, it may not. But who holds the
initiative? That is the important
thing. Who holds the leash, the
power, the will, the ideology to
conquer, to overpower? That will,
so far, is not our will, nor that of
Napal,

Freedom’s price is preparedness,
psychological preparedness, scientific
preparedness, industrial preparedness
and above all military preparedness.
Today our gaze is on Congo and Alge-
rai, and rightly so, Sir. We have
sympathy for them. But is not our
prime duty on the Himalayas? We
have delegated this duty so far
to a department of the
Government of India. And here too
the Head of the Department, the Min-
ister, is spending his energy and time
wholly and solely to Congo and
Algeria and other regions. The
defence of the Himalayas is a mighty
affair and we should have another
person just for this purpose. Himala-
yan defence should not be allowed to
become a minor departmental affair.
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[Prof. Dr. Raghu Viial]

Shall we not remember that China’s
threat, China’s danger and Ca.na's
striking power, cannot be called off
by Russia? 1t cannot be called off by
America. I believe, Sir, that only
India can call off this threat for her-
self and to a certain extent for some
other nations, for example, Pakistan,
Burma, Nepal, Indonesia or Malaya.

No defence 15 possible against a big
aggressor without the co-operation of
the entire nation. It is not a depart-
mental affair. No co-operation can
be given by the nation, by the people,
unless they know the naked facts, and,
above all, share the sense of peril.
Only then can they make sacrifices, by
forgeiting petty matters, and by put-
ting supreme efforts. Without that
knowledge of facts and sensz of dan-
ger, our Territorial Army will not
expand as we wish it to expand, and
those who have joined the Territorial
Army will not show the same enthu-
siasm for fighting, as they should. It
is a long-term strategy and this has
been recognised. As far as Mao is
concerned, it is a life-time plan. TIts
limit is global domination. But the
global bounds are too far in the hori-
zon, too wide to encompass and em-
brace. Mao’s strategy has developed
the concept of “embrace quantums”,
and the first “embrace quantum” is
in fulfilment of the historic imperial-
istic mission of the Manchus, of the
Kangshis and Chien Lungs, the sub-
jugation of Amdo, Chamdo, U and
Chang, the building of roads 1,500
miles and more long from Peking,
‘from Kunming, from Nanking, from
Anshi, from Anchi, and Lanchow,
being joined on to Irkutsk on the
-one side and Aktogai on the other,
which are joined to the Ural manu-
factories of arms and ammunitions.
-Three boundaries have been rolled
into one, the first boundary between
‘China and inner Tibet, the second
boundary between inner Tibet and
outer Tibet and the third boundary
between outer Tibet and India, and
now they are eating into the third
boundary.
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Chinese methodology begins with
guerilla approaches, retreating where
they find guards and power. But
where they do not find it, they pene-
trate and dig in. Their scale of prob-
ing and reconnoitering is as wide as
2500 miles. It is in the nature of a
vast sweep, as vast as the energies
and resources of the entire nation. It
is progressive. It does not stop. It
is coldly calculated. It is buill up mile
by mile slowly, steadily and scienti-
fically. Its last form may be an
avalanche, nay an elemental ocean
whose pouring torrents never end and
never stop. And then add to them
modern weapons, jet bombers and
rockets. = Something we know and
something we do not know. They have
their paratroopers, Sir, and not only
paratroopers whose numbers may be
as high as some lakhs. There are 20
ground divisions, They are increasing.
Estimates have been made by
different nationg of the Chinese having
5,000 jet planes of the latest Russian

design. Then there are atomic sub-
marines. Their number is said to be
5 or 6.

Sir, they have begun their second
“embrace quantum”. It is a three
years’ programme on the Himalayas.
They dig into the Himalayas for three
years. The three years might finish
somewhere in the spring of 1962.
Digging in, fortifying, amassing, and
acclimatizing myriads of sappers and
miners, soldiers and engineers, build-

ing a network of what they call
“warm roads”, that is all-weather
roads, and “friendly roads”, that is

summer roads, “dawn to sunset roads”,
that is east to west roads, and “arrow
roads”, that is roads that pierce
through the Himalayan heart; airstrips
which they are pleased to call
“sparrow nests” and a colossal array
of jet bombers. It is said that if these
jet planes were to stand wing to
wing, 24 to a mile

SHrt BHUPESH GUPTA: Sir, I do
not want to interrupt. But generally
we do not read out speeches. In the
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other House the Prime Minister point-

ed out that speecheg are not t{o be
read out

Pror, DR RAGHU VIRA I am not
reading out the speeches They are
my notes

Surt BHUPESH GUPTA
they are very good notes

Then

Pror. DR RAGHU VIRA If these
Jet planes were to stand wing to wing,
24 to a mile, they would show a
threatening array of 200 linear miles
Then there are rat holes for winter
depots and so on

Some people 1in this country think
that the Chinese can do this, but we
cannot, a democracy cannot This
notion has to be fought out This 1s
bunkum, pure bunkum A defence-
oriented democracy 1s more powerful
than a totalitarian State system bent
on adventurism in the most trying
terrain So far, perhaps, we have not
mustered our elan vital We have not
allowed our natural reflexes of self-
defence o operate in the proper mea-
sure The Chinege started at a much
poorer level than ourselves, without
many roads, with few raillways, with
very few machines and factories, with
very few umiversities But they start-
ed with a will, a Mao’s will, a clear
goal, a goal of power that must cross
all limits They started with perhaps
fewer friends than we, just one friend,
Russia, and there are people in  this
country whe say that Russia’s friend-
ship 15 only half-hearted, cautious and
even jealous Still China 1s able to
extract from Russia what we have not
been able to extract or we have not
cared to extract from our friends
This matter of aids and loans 1s an
important matter There have been
40,000 Chinese who have already been
trained i Russia Three hundred rigs
are operating 1n China for the explo-
ration of o1l against our very small
and 1nsignificant number of a dozen
They have got atomic submarines

Sir, shall I point out another thing?
1t looks very awry, it has never been
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suggested, I myself feel awry, but I
think 1t 1s a thing which should be
done, and that 1s a protest to Russia
When America supplied arms to Pak-
1stan, we made protests, and our pro-
test continued for months, for more
than a year until we were satisfied,
until Americh satisfied us privately
and publicly that whatever aid was
being given to Pakistan would not be
used agamnst India and that aid would
not be so enormous as to put India
mto disadvantage I am confident
that with the friendly relations which
we are having with Russia, 1t would
be possible to represent to them that
military aid by way of rockets, by

way of bombers, by way of atomuc
submarines, by way of tanks, etc,
must be stopped I am sure that

Russia will] avail of the opporiunity
to show her friendship

My contention 1s that preparations
will ward off aggression, will not
allow aggression to go on further
The Chinese say that one must walk
with two legs, and the two legs are
peace and preparedness When they
are making Himalayan preparations,
our preparations must be able to
match them Peace by itself 15 not
a deterrent China callg itself a
hunter nation, and 1f China 1s a hun-
ter nation, then we are a hunted
nation Those who are hunted must
have long horns, and when need be,
they must use those horns As an
old saying has it

TT AT qRT AT T

“Oh man, thy march must be upwards,
never downwards” Similarly—

T AT

“Leaders must be ever pyric or fire-
form, 1illuminating when need be, and
burning and blazing when need be”
This 1s a serious occasion in the free
Ihife of the country

Wer jetzt schlaft,
wird ewrg schlafen.

“He who sleeps now shall sleep a
cold and eternal gleep”.
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Surt K. SANTHTNAM (Madras):
Mr. Deputy Chairman, I do not want
to detain the House unduly at this
late hour, and I shall try to make out
only those points which have not
been mentioned by any other gpeaker.

The Prime Minister has explained
to the House and every other speaker
has emphasized how difficult and
complicated the international situa-
tion is. It is undoubtedly very diffi-
cult to frame a foreign policy which
is bound to succeed or which is be-
yond all criticism. At the same time,
1 feel that under the circumstances
our Government could not have
followed a more disinterested policy
than it has done. 8Sir, I feel proud
that the voice of India has consistently
and persistently been raised in the
cause of freedom, of peace, of dis-
armament, and against colonialism,
against Power blocs and against the
cold war, Now, Sir, I wish to confine
myself as to what India can
do in some of the difficult
situations in which she finds
herself. 1 agree that it is a great
shame that about twenty-thousand
soldiers of the United Nations should
have been in the Congo watching im-
potently the civil war and the oppres-
sion. Pandit Kunzru said that the
Secretary General was bound down
by his instructions and his represen-
tative and our own Mr. Rajeshwar
Dayal was also bound down by the
instructions of the Secretary General.
But I am not quite satisfied with this
explanation on the state of affairs
there. When people are put in charge
of revolutionary situations, they can-
not function in the manner of secre-
tariat officials. The Secretary General
should have taken courage in both
hands and asked his troops to dis-
arm all Belgians, and put down the
civil war and taken all the conse-
quences including censure by the
Security Council, Is this tragedy to
continue? Are the United Nations’
troops to continue in the Congo and
yet watch impotently the civil war
going on here? I think the moral
pressure of our Government should

6 P.MI,
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be brought to bear on the Security
Council that either they should take
the situation in hand, put down the
civil war and establish some kind of
civil and democratic government or
leave the Congo to itself,

SHR BHUPESH GUPTA: Govern-
ment is there. It will be restored to
1its formal functions,

Surt K. SANTHANAM: In any
case, I agree that our medical
personnel should stay there because
it is a mission of mercy. If things
cannot be mended, the Prime Minis-
ter must consider whelher Mr. Rejesh-
war Dayal should coniinue there as
an impotent witness of the tragic situ-
ation.

I wish to make one point about
Algeria. 1 yield t% none in my admi-
ration for the brave nationalism of the
Algerians. No doubt, they deserve to
win., But we have seen in our own
struggle that it is better to win finally
through peace and negotiation than
by waging endlessly a f{ratricidal
struggle. I feel that General de
Gaulle’s efforts to have a peaceful
solution deserve some kind of appre-
ciation. I think the position of the
French leader today is similar to that
of the Cabinet Mission in India in the
year 1946. He struggles between two
parties, his own countrymen—a million
of them—and the Africans. He wants
to arrive at a solution peacefully. T
think that we should sympathise with
his position, As people who are in-
terested in Algerian freedom but at
the same time want a peaceful solu-
tion to it; if we do something to help
him, to strengthen his cause, I think,
probably, world peace will prosper.

Now, I come to the situation in our
neighbouring country, Nepal. I think
it is a great tragedy that on our own
frontiers, a democratic government
should have been overthrown by the
fiat of a King. Whether the King had
any reason for that or not, I do not
know and I do not care. But he
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should have taken proper democratic
measures. He could have dissolvea
Parilament; he could have re-electea
Parliament. But to annul the Parlia-
ment, to suspend 1it, to put into jaud
all loe leuders and to say that they
are going to be brought to trial, is in
my view tragic. But, of course, Nepal
is an independent country. We may
not interfere in its internal policies.
At the same time, I think the Prime
Minister should find ways and means
of impressing upon the King of Nepal
that we view the developments there
with great conce.n, with great dis-
appointment and with great sorrow.
Perhaps, we may withdraw the Mili-
tary Mission and all other extra acti-
vities while keeping alive our own
Embasgy there and keeping neutra-
lity so far as politics is concerned.
Some specific action is needed to bring
home to the King of Nepal the feel-
ings of our people.

Sir, I have got one more point and
I shall finish, I think nobody has
mentioned in any detail about the
Congress of Communist Parties at
Moscow,

Sert SHEEL. BHADRA YAJEE:
Yes, I have mentioned.

Surr K. SANTHANAM: But I did
not quite follow you. It was held in
Moscow throughout November. I have
nothing to say against it because I do
not know much about it. At the same
time, I feel greatly concerned. 1 do
not know what the outcome of it will
be, I think we should be on our
guard.

Surt BHUPESH GUPTA: The out-
come is the policy statement on peace,
and 1 can present you a book after
the session is over.

Suarr K. SANTHANAM: I suggest
that we must be on our guard. Some
people criticise our po’icy towards
Pakistan, I think it is one of the
most successful policies we have pur-
sued. We have pursued a policy of
strength plus goodwill. We have faced
Pakistan with strength; at the same
time we have had goodwill and it is
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paying dividends. We have settled
the canal waters dispute; we have
settled the boundary que.tion, and
there is only the technical issue of
Kashmir because both the panties
are determined to maintain the status
quo, Neither accepts the legal posi-
tion of the other. Therefore, that
policy of goodwill plug strength has
paid dividends and I suggest that it
is the same policy which we must
bursue with respect to China also—
first strength and then  goodwill.
Whatever the Chinese may say or
whatever they may write, we should
not be lacking in goodwill towards
China but mere goodwill without
strength, we are now sure, will not
ray. I do not know whether the
Moscow Congress has decided to sup-
port China in its atfitude towards
India or it has tried to dissuade
China from its foolish policy of alien-
ating a valuable friend. But we
must be prepared for all contingen-
cies. I suggest that we should streng-
then our border contingents and our
border pickets and we should see that
no further encroachment into Indian
territory is possible without Indians
dying for it. That is the one sugges-
tion 1 wanted to make.

Mr. DEPUTY CHAIRMAN: The
Prime Minister will reply tomorrow.

Sur1 P. N. RAJABHOJ
rashtra):

(Maha-
Sir, T want few minutes.

Mr, DEPUTY CHAIRMAN:
too late.

It is

Surr BHUPESH GUPTA: Let him
speak.

Surt P. N, RAJABHOJ: Sir, I
want only five minutes,

Mr. DEPUTY CHAIRMAN: It is
oo late There are two Messages
from the other House.
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MESSAGES FROM THE LOK SABHA

I Tue  CONSTITUTION
AMENDMENT) Birr, 1960

(NInTH

1I. THE AcQUIRED TERRITORIES (MER-
GEr) Birr, 1960

SECRETARY: Sir, I have to report
to the House the following messages
received from the Lok Sabha, signed
by the Secretary of the Lok Sabha:

1

“In accordance with the prowi-
siong of rule 96 of the Rules of
Procedure and Conduct of Busines,
in Lok Sabha, 1 am directed to
enclose herewith a copy of the
Constitution (Ninth Amendment)
Bill, 1960, which has been passed
by Lok Sabha at its sitting held on
the 20th December, 1960, in accor-
dance with the provisions of arti-
cle 368 of the Constitution of
India.”

I

“In accordance with ithe provi-
sions of Rule 96 of the Rules of
Procedure and Conduct of Business
in Lok Sabha, 1 am directed to en-
close herewith a copy of the Acqui-
red Territories (Merger) Bill, 1960,
as pased by Lok Sabha at its sitting
held on the 20th December, 1960.”
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(RAJYA SABHA]

Lok Sabha

Sir, I lay these two Bills on the
Table.

2832

Surr BHUPESH GUPTA (West
Bengal): Sir, we shall be receiving
these two Bills that have been pas-
sed tomorrow and thereafter, with-
in twentyfour hours, we will be called
upon to take them into consideration
and discuss them, This is how the
matter is being hurried through.
The normal practice js that at least
two days’ notice should be given.

Mr DEPUTY CHAIRMAN: They
have already been circulated to you.

Surt BHUPESH GUPTA: Well, I
do not know what happens in the Lok
Sabha.

Mr. DEPUTY CHAIRMAN: We
will see if there iz any change or
not. The origina]l Bills as introduced
in the Lok Sabha have already been
circulated.

SHrr BHUPESH GUPTA: They
always come from the Lok Sabha.
Even so 1t is like that.

Mr. DEPUTY CHAIRMAN: The
House stands adjourned t111 1100

AM, tomorrow.

The House then adjourned
at ten minutes past six of
the clock till eleven of the
clock on Wednesday, the 21st
December, 1960.



